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‘MOTION FOR EXTENSION OF TIML
FOR PRESENTATION OF THE RE-
PORT OF JOINT COMMITTEE OF
"THE HOUSES ON VISVA-BHARATI
(AMENDMENT) BILL, 1978

SHRI BISHAMBHAR NATH
"PANDE (Uttar Pradesh): Sir, I beg
to move the following motion:

“That the time appointeg for tae
presentation of the Report of the
Joint Committee of the Houses. on
the Visva-Bharati (Amendment)
Bill, 1978, be further extended up
to the last day of the Hundred and
Twenty-first Session of the Rajyva
Sabha,”

The question was put and the motion
was adopted.

MOTION RE, THE PRESENT INTER-

NATIONAL SITUATION AND THE

POLICY OF THE GOVERNMENT OF
INDIA IN RELATION THERETO

MR. CHAIRMAN Now, Mr. Nara-
-simha Rao.

ot Ko Fo w7 (7 Q'a'”’f)
WA, wF Wwe . . ()

MR. CHAIRMAN: One by one. (In-
“terruptions)
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SHRI PILOO MODY (Gujarat): On

this occasion we have the goondas

from his party. . .,
(Interruptions) *

SHRI B. D. KHOBRAGADE (Ma-
harashtra): Sir, my submission is,
have you given him permission to say
thig thing?

MR, CHAIRMAN: No.

SERI B. D. KHOBRAGADE: Yes-
terday whatever I said was not record-
ed. Why should there be such discri-
mination? It was g very important
question yesterday. But a ruling was
given that nothing would go on re-
cord. Today this will go on record.
why. (Interruptions). Now what he
has said, you have =zllowed
it to go on record Yesterday
I raised an important question but it
was ruled out. Why? Why such dis-
crimination? . -

SHR! ARVIND GANESH KULKAR-
NI (Maharashtra); We do not know
from where ihe goondas have come.
Ag Mr, Piloo Mody has said, they
might have been from their section.
But the point i« Mr. Khobragade skould
be allowed to make his poiat.

SHRI NAGESHWAR PRASAD
SHAHI (Uttar Pradesh): Mr, Chair-
man_we want to know from you when
the motion on corruption will be dis-
cussed in this House. . PR

MR. CHAIRMAN: The Business .
Advisory Committee is meeting at
2.30. It will decide...

PRASAD
must

SHRI NAGESHWAR
SHAHI. But the Government
say.

(Uttar
have no
We know

SHRI SYED SIBTE RAZI
Pradesh): Corrupt people
right to ask that question.
their history.

SOME HON. MEMBERS: Sir,
Sir.(.... (Interruptions) m

MR. CHAIRMAN: We have gone
enough on useless things, debating
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things which are not of such import-
ance as the statement which is now
to be made, which is positive. We can
talk all other things after Mr., Nara-
simmha Rao is freed of what his obli-
gations are. This ig a very serjous
matter developing in the whole world,

SOME HON, MEMBERS: Sir,
please stay on for somg time.

MR, CHAIRMAN: I am going o
stay on. All these things can wait till
after Mr. Narasimmha Rao hag finished
hig statement.

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA

RAQ): Mr. Chairman, I Tbeg to
move—
“That the present international

situation and the policy of the Gov-
ernment of India in relation thereof
be taken into consideration.”

Sir, while moving this motion, I do
not propose to make a general state-
ment but on certain specific issues
which have cropped up within the
last few days I would like to take the
House into confidence so that the 2n-
suing debate could be more meaning-
ful and honourable Members would
be enabled to speak in the light of
what I am going to state in a factual
manner.

During the visit of the Chinese For-
eign Minister to India, we had agreed
that official level talks woulg be held
in Beijing regarding both bilateral
problems and ¢ bilateral exchanges.
Talks were accordingly held in Beijing
for five days from December 10 to 14.
There were three sescions of plenary
discussions, and several meetings of
sub-groups on matters concerning the
boundary, trade and economic cocpe-
ration, cultural exchanges and science
and technology. Various members of
the delegation also met senior officials
of the concerneq Ministrieg gng visi-
ted a number of institutions, The de-
legation had a meeting with Vice-
Premier and Foreign Minister Huang.
Hua. The atmosphere wag friendly
and cordjal throughout all the meet-
ings and discussions.
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Regarding the border it wag not our
anticipation that it would be possible
to make substantive progress in the
first round. The two sides have had
a fairly detailed exchange of views,
anq although fairly wide differences
persist, we hope that they could re-
gult in a better understanding of each
other’s positions. In the light of the
report of our delegation, we are now
considering how we should take this
matter forward, We may, however,
regard the fact of the meeting itself,
the first on this subject in 20 years,
as a positive step. This, I uaderstand,
is the chinese view also.

The delegation revieweqg the level
of exchanges in varioug fieldg such as
culture, trade, economic cooperation
and science and technology, and ten-
tative programmes for the future are
now being »considered by the varicus
Ministries and agencies,

Ag I have repeatedly informed the
House, it is the desire of the Govera-
ment to normalise relations fully with
China, This is only possible when we
can bring about a complete resoluiion
of our problems as well as a stable
relationship in all fields.

Sir, may I now refer to a develop-
ment that hag taken place in the Mid-
dle East? I refer to the Israeli Govern-
ment's decision to annex the occupi-
ed Syrian trritory of Golan Heights,
The matter is already before the Ge-
neral Assembly of the United Nations
and the Security Council has been
specially convened to discuss this ma-
tter. In the General Assembly, India
has co-sponsored a draft resolution
which, while expressing its grave al-
arm at the Israeli decision to apply
Israeli law to the occupied Svrian
Arsb Golan Heights, and reaffirming
that acquisition of territory by forece
is inadmissible under the UN Charter,
principles of International Law and
relevant UN resolutions, asks, inter
alia, that the Genera] Assembly de-
clare that the Israeli decision 35 wull
and void and has no legar wanAity
whatsoever, strongly deplore the per-
sistence of Israeli policy of annexa-
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tion which escalates tension in the re-
tion; demand that Israel rescinds for-
thwith its decision, call upon all Sta-
tes, Specialized Agencies and other
International Institutiong not to re-
cognise this decision; request the Se-
curity Council, in the event of Israel’s
fajlure to implement this resolution,
to invoke Chapter VII of the Charter
of the United Nations.

While this matter is currently being
debategq and discussed in the UN in
New York, it ig clear that Israel con-
tinues to pursue a policy of expansion-
ism by force. It is highly provocative
ang aggressive, being a policy of con-
quest and confrontation which will
further aggravale the already tense
and indeed volatile situation in West

Sir, I finally turn to the develop-
ments which have recently taken
place in Poland. Hon'ble Members

are aware that a state of emergency
was declared in Polang <rom mid-
might on 12/13 December and an Ar-
my Council of National Salvation was
constituted. This wag announced In
a radio broadcast by Prime Mijnister
Jaruzelski, who said that he was tak-
ing these measures “obeying the Po-
lish Constitution.”

We have been following these deve-
lopments, under conditiong of inter-
rupted communications. The Polish
Ambassador in New Delhi called on
me yesterday, under instructions of
his Government, and gave me an ac-
count of the recent development. He
also conveyed to me a message from
our Ambassador in Warsaw that the
Polish authoritieg are giving the In-
dian Embassy the necessary protec-
tion and that all the members of the
Indian community in Poland are safe.

What is happening in Poland is pri-
marily the concern of itg Government
and people. We earnestly hope the
present crisis will be overcome by
them in the shortest possible time.
We view such developments from the
A0 V=R .-
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stand-point of our commitment to the '
principle of non-interference,

MR, CHAIRMAN: Mr. XKalyana--,
sundaram and Mrs, Najma Heptulla -
to move their amendments. -

SHRI M. KALYANASUNDARAM
(Tamil Nadu): Sir, I beg to move:

“That at the end of the Motion,
the following be added, namely:—

the .

184, )

‘and  having considered

same this House —

(a) while appreciating that
India is keen to normalise re-
lations with the neighbouring
countries deplores the decision
of US tp supply most uptodate
weapons, tg Pakistan and China,
which are dangerous to the
cause of peace in the region;

(b) noteg with regret the obs-
tructive attitude pursued by US.
against holding a conference for
declaring Indian Ccean as 5 Zone
of Peace in accordance with the
resolution of U.N. General Assem-~
bly;

(c) expresses its grave concern

over the U.S. Nuclear strategy
and arms race, ag a source of
serioug threat to the cause of

world peace and peaceful deve-
lopment of developing countries;

(d) welcomeg the appeal ado-
pted on 23-6-1981 by the Supre-
me Soviet of the USSR against.
arms race, for negotiationg on
disarmament and to avert the
risk of nuclear war, which ig in
conformity with India’s approach
to the cause of world-peace and
the policy of peaceful co-existen-
ce-

’

(e) calls upon the Govern-
ment to pursue more vigorously
the time-tested policy of non-
alignment and to strengthen
India’s relations with the forces
opposeq to imperialism and war;

(f) expresses itg concern for
the overseas Indians. harassed by
forceg of racism in countrieg like |
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-+  the UK, Sri Lanka etc. and
- urgeg upon Government to take
necessary steps for the protection
of their legitimate rights.”
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DR. (SHRIMATI)} NAJMA HEP-
TULLA (Maharashtra): Su‘ I beg to
move:

2. ‘*That at the end of the Motion,
. the following be added, namely:—

‘ang having  considered the
~-+ -same, this House approves of the
said policy.”.”

"W
3T TRART.

‘- The questiong were progosed. -

MR. CHAIRMAN: Shrimati Mar-

garet Alva.

SHRIMATI MARGARET ALVA
{Kamataka): Mr. Chairman....

MR, CHAIRMAN: Mr. - Yadav,

please sit down.

‘ -
el ) -
o wm Fher T edmerw

Y FHAW ATCAN 17w ( ‘r"a‘rgrr)
JI[ qrEE AG- qrsrg G

MR.. CHAIRMAN
ruled. Yes, Mrs. Alva

o« BT
Bl

SHRIMATI MARGARET ALVA:

“Mr, Chairman, I am glad that we have

an opportunity today to discuss the

mternatmnal situation. , .
(Interruptzons) T -“_‘*"5

-

" MR, CHAIRMAN: WMr. Yadav,
please sit down,
= gEAW ARE AR ¢ T,

AT zEN wEede foar gmroar
= awiafa ;. wEEiz TR 8 07
Sl gEAIT qWEN qRE ;. ag

F oFar St

=t gt : g @ S wa,
# ot Fal § 1 A9 §3 a0
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SHRI PILOO MODY: You can
allow him to move his amendment. It
is jn the rules,

MR. CHAIRMAN: I am sorry...

SHR1 LAL K. ADVANI (Gujarat):
If there js a lapse somewhere, he
should be allowed to move it formally
even now.

MR. CHAIRMAN: He should give
it in writing, ;
SHRI LAL K ADVANI: He says
he has given it. It is misplaced some-

where. :

oyt oean

st gwafe  nwWqw 0w
qgT TG, w4 fwAr g 1 You move
your amendment.
3 Cibreal Seck o ewald
THE LEADER OF THE HOUSE
(SHRI PRANAB KUMAR MUKHER-
JEE):" How can somebody come and

Ry,

SHR; NAGESHWAR  PRASAD

SHAHI: Sir. he has already sent the
amendment. o T -
MR CHAIRMAN: Where? ™%
SHRI NAGESHWAR PRASAD
SHAHI: . To the Office. (Interrup-
tions). S ey

SHRI SYED SIBTE RAZI (Uttar

Pradesh): Sir, I am on a point of
order.

St e T T e Ty

st TRwe fag (v@r W)

IAFT wRWT € ¥ gWA 9w g
A, TAFRT AT ATG T A. ...
st gwiafd ;. wIY TIT A AT
FHEAE {& F7 (7407, . . (Hama)
At gwAY AN FRA . AA
affeq faar &....1 :
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st dto sE@ATaAM Y (wid

w¥or) - g At frar gat ®
SHR] ARVIND GANESH KUL-
KARNI: Sir, there is no rule to read

out an amendment which has not been
moved. (Interruptions). There ig no
such rule ywhich allows this.

SHRI PRANAB KUMAR MUKHER-
JEE: Yes,

SHR; ARVIND GANESH KUL-
KARNI: Mr. Yadav cannot move the
amendment now. He should give his
amendment. In the meantime, Sir, we
can discuss. There is no rule, You
have got to go by the conventions of
the House and you cannot break the
convention. (Interruptions),

MR. CHAIRMAN: This is a serious
thing. You please sit down, Mr.
Yaday. (Interruptions), Just a
minute. The amendment has not been
received and I think it is out of order
for Mr, Hukmdeo Naravan Yadav to
interrupt the proceedings of the HOUSe
Yes, Mrs. Alva,

At e fog: sfimq,
wY gy difsg |

FART

SHRIMATI MARGARET ALVA:

Sir, the international scene today....
(Interruptions).

[Mr, Deputy Chairman in the Chair]

SHRI PILOO MODY: Mr. Deputy
Chairman, Sir, Mr. Hukmdeo Narayan
Yadav has sent his amendment two
days ago to the Notice Office and there
is something wrong somewhere. (In-
terruntions).

MR. DEPUTY CHAIRMAN: Let
Mr, Yadav explain it. He can ex-
plain as to when he sent it, to whom
he has given it,

' SHRI PILOO MODY: Perfectly ail
right. You kindly hear him.

SABHA ]
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MR, DEPUTY CHAIRMAN: He
shoulg know it better, Let me hear
from him. Yes, Mr. Yadav. L LA

&

oY gEAR ARmw gver ;o I
Fatay & wens &1 guer fao faa
Franar oo gEfwa g1 owdr o sEr
fes ¥R 3T 9T wear Amega faasT
aifen "Atwn & fewr ar sofem wq
qaAT &g @wgE, A fAgaemrT
WY qv ¥ A{ |1 FATE A
At Ty 2 fawm gn

qr e@fae ¥ q& F & svazar
F YW SEAl g & ¥ e
FT FT EAT, ag here ¥ gy Fpr
war & ? afEs waidla S gastr
arr & :réT %Er % v

ﬂ a&amwﬁ: ;oA iter %»
oieRT wagie Al ¥ faar wf
EALIE (wa'm#) wr feg #¢
afqq vr‘t mive faar &

~ &

SHRI PILOO MODY: Let hun
move it. (Interruptions),

MR. DEPUTY CHAIRMAN: Let me
see the copy of the amendment, if he
has. Later on he can move it. He can
give it in writing now, He can move
it later on. Or, if he has got a copy,
he can give it. Let me see the copy of
the amendment. (Interruptions).

SHR] LAL K, ADVANTI:
him prepare it again,

Sir, let

MR. DEPUTY CHAIRMAN: Mr.
Advani, T am not gaying anything for
which you have to stand up and say
something. Let him prepare it; let
him get a copy of the amendment and
let him hand it over to me and then
I will allow, If he has got a copy,

T
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he can hang it over to me. (Interrup.

tions). All right. g famg 7 ?I{FETI'{
“-Yes, Mrs. Alva,

..SHRIMATI MARGARET ALVA:
Mr. Deputy Chairman, Sir, the in-
ternational scene today presenis a
tenge atmosphere. Local conflicts,
war preparations, clashes of interests,
even talk of limited nuclear war, make
one wonder as to what we are head-
ing gor. India has naturally had to
face many situations and perhaps
react also to them in different forums.
We have faken many initiatives and
our voice has been heard in many in-
ternational forums, particularly in
Caneun and in the Commonwealth
Conference. Besides, Sir, we have had
our.Prime Minister, President, Foreign
Minister and the Foreign Secretary,
whom many of us have come to refer
to, as India's Kissinger, that is, Mr.
Gonsalves, running around trying to
see what we can do and what we can
confribute at various places. But
after gll these things, Sir. T would like
to ask this question: Where do we
stang now?

Sir, T would begin with this region,
This region has come into focus very
muych over the past few months,
l:;’efhaps, after the fall of the Shah of
Iran, this whole region suddenly
became a centre for many powers to
start their game in this region again.

And so their focus had to shift
gradually from Iran closer to us
because a new regime had to pro-
posed up in this region for safeguard-
ing their own interests, -

Developmants jn Afghanistan added
a new dimension to the situation.
And, then, recently the assassination of
Sadat haz perhaps created a certain
amount of uncertainty for certain in-
terested forcoz. The TUnited States,
therefore, hrs iaken the initiative in
rezsserting its presence in thig  re-
gion in order perhaps to safeguard its
own interest: as well a8 to kzen
itg domestic arms industry going.
There has been an effort not
only to pump arms into this region
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but also {0 encourage local conflicts-
to suit its own jnterests, We have,
therefore as a result, seen so many
things in Pakistan. About this I would
like to give my, reactions a little later.
We have seen military and naval ex-
ercises in the Persian Gulf Efforts
are suddenly being made to build
Diego Garcia into a nuclear war base.
Efforts are on for creating new bases.
There were recently questions in the
Sri Lanka Parliament about maps
published py the United States which
have shown a base of the United
States in Sri Lanka. This question
came up earlier, and even their Minis-
ter which in Delhi genied it, and yet
maps have appeared and published in
the United States showing a military
base of the United States in Sri
Lanka, And, thus we have recently
seen, in various parts of the region
there have been efforts to create a
destabilising situation.

Coming to the sub-continent itself,
we have seen thiy new movement for
“Khalistan”” which has suddenly crop-
ped up and which has got something
more to do than just a cry of a few
people somewhere for a homeland.
We know that money and interests
from abroad are behind it all. And
it was rather strange that the Foreign
Minister should have been asked to
negotiate with these people. 1 think.
it was something which he should not
have undertaken, considering this
delicate situation. Many have been
asking why you are asked to negotiate
with these people, as far as the
Khalistan question is concerned be-
cause it dig give ap impression that
you were taking it to 5 different level
than expected. (Interruptions),

AN HON. MEMBER: Already re-
cognized it. (Interruptions).

AN HON. MEMBER: He f{ollowed
tho precedent of Nagaland. ( Interrup-
tiomns).

SHRIMATI MARGARET ALVA:
Anyway, I am asking you the question

190,
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DR. (SHRIMATYI) RAJINDER
KAUR (Punjab): Mr. Deputy Chair-
.man, Sir, [ would like to make a point
“here that he is negotiating with the
Akalis who have not supported the
demand for Khalistan, She should not

191

mix up the twg issues. (Interrup-
tions)
" SHRIMATI MARGARET ALVA:

~Sir, I come to the question of arms
supply to Pakistan. We started by the
Foreign Minister going to Pakistan,
.signing a joint declaration admitting

-the right of Pakistan to arm
itself, acquire arms and to
. project itself as a sovereign
- power. And then we come back

-and we go round all over the world,
literally panic-stricken, saying that
because of these arms we are in
trouble, because of these arms we are
insecure. I do realise that it did
create a certain problem for us -in
the sub-continent. But I would like
1o ask: Are we sp unprepared that
-armg given ‘to 3 neighbouring coun-
.iry create panic amongst us literally?
_:{Interruptions) Madam, you can
speak; it makes po difference to me.
You can express your views.

r.~ AN HON. MEMBER: She hag no
Niews. (Interruptions). - .. gy,

SHRIMATI MARGARET ALVA:
Now we have to react in this man-
ner.  (Interruptions)  The Prime
"Minister herself has said that we are
all prepareq for any eventuality. We
should be gble to know that these
things are bound to happen, that
arms are going to be given to every-
boedy around wus. And, therefore,
having told them that they have the
right initially, why do we react in
the manner we did? This is what I
would like to ask. Then comes the
offer of the ‘no-war pact’. I vealise
that we also made ap offer earlier.
"But just pecause what we did in 1949
‘did not receive z positive response,
+does it mean that when they come
forward today and say that they are
prepareg for it, we should say ‘No’
simply because when we made the
+offer, they had not accepted jt?

-
v
K
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Should we say that now when you
make the offer, we will pot accept
it? There is s certain amount of
childishness to this reaction. After
all, let us admit that basically we
have more in common with Pakistan
than we have with anybody else. We
have a common history, g common
cultural herijtage and a lot of emo-
tional attachments amongst families.
Why do we not accept this offer
today? Why don't we extend a hand
of friendship ang say: “Let us forget
the past”. After all, it is in our in-
terest to come to terms with Pakistan
and to keep everybody else out of
the sub-continent, Therefore, I do feel
that the Government should take a
positive stang and even at this stage
they should carry forward the Simla
spirit and come to terms and see how
far we can agree on this issue,

£ 192

As far as Bangladesh is concerned,
there have been elections gnd a new
'President. I think our olg issue of
Farakka is still hanging fire and I can
only hope that the Foreign "Ministéy
and the Government will find 3 mu-
tually acceptable solution  without
permitting this issue to be interna-
tionalised. There are many who are
outside parties
angd oulside forces involved- in this
question. I think we should stick to
our stang that it is an issue basically
between the twg of us ang that we
are Qquite capable of finding a solu-
tion ourselves.

Sir, we know that there is a strategy
to create disunity, instabjlity and
confusion in the region. But what
are you going to do about it? What
is our response? These meeting of
Foreign Secretaries of this region
have been a positive move. We have
had, I think, two or three meetings
already. I would ask the Foreign
Minister what positive results have
come out of this exercise of Foreign
Secretaries’ meetingg regularly and
discussing mutual problems and mu-
tual differences. After all, besidess
the political questions, there is a
tremendous scope in this region for
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economic co-operation. We speak so
~ much about North-South  dialogue,
about the developed and the develop-
ing countries. But have we taken
sufficient jnitiative to see that there
is cooperation among the developing
countries with a certain amount of
sharing of resources, of technology
and of whatever we can in our own
region 5o that closer cooperation and
ties could emerge? . 2. 4

It is a known fact that the new
Administration in the Uniteg States
is more anti-Indian than ever before.
We have seen this on various fronts.
In spite of ali our efforts, we have
failed on the nuclear fuel front. In
fact, today’s report in the Statesman
says—I am just reading two or three
lines from today’s Statesman. It
says:

“Following the U.S, Govern-
ment’s refusal to honour its com-
mitments to supply enriched ura-
nium for the Tarapur plant ang the
negative U.S. attitude on the ques-
tion of IMF loan....the U.S. Com-
merce Department has refuseq ex-
port licences for non-lethal equip-
ment needed for this country’s
space programme, the aviation in-
dustry, some thermal plants and
certain items needed for Tarapur
and Narorg plants.”

Then they go on giving the list of
equipments for which they have now
refused licences and which are going
to create serious problems on many
other fronts, Yet, in spite of knowing
the hostile attitude, we have, I would
say, walkeq into the spider’s web by
making commitments for this IMF
loan, I am sure that if there was
somebody else in the Chair, he would
probably say that the IMF loan has
nothing to do with foreign policy. It
ig an economic issue. But 1 would like
to say that it would strike basically
at our basic principle of self-reliance
and of national sovereignty op econo-
mic jssues,

I am surprised that this Govern-
ment, under the leadership of Mrs.
Indira Gandhi, whe has always stood

1555 RS—1.

[ 17 DEC.

!

and policy of . 194

Govt. of India thereto

up to everybody should have given
in on this basic question. And here
again, I do not want to g¢ into the
details of terms ang so on. I am
just reading again the newspaper re-
port which says “IMF to be consulted
on Budget. export policy.” This is a
Delhj Despatch from the ‘Financial
Express’ of Wednesday, the 16th De-
cember. It js a front-page coverage.
They say, “It is now evident that the
Union Government will have to con-
sult the International Monetary Fund
on both budgetary and export policies
for the next year.” And then, they
go on to say. “The team is arriving
before the Budget is presented and
it is believeq to have set out the
schedule of consultatjons under which
the first round is to take place before
March next year”. Then they go on
to say—and I do not want to take
much time on this because I will run
out of time—and they pointed out
here clearly that Mr. Venkataraman
in September wréte and said “con-
sistent with parliamentary approval
and policy”. And having saig this,
when there were objections to that
letter, later we have written again.
In thig letter of September 26 to the
Managing Director of the IMF, the
Union Finance Minister has said this.

1981 ]

MR. DEPUTY CHAIRMAN: That
has been discusseq already.
SHRI NARASINGHA PRASAD

NANDA (Orissa):
day’s write up, Sir.

This is yester-

SHRIMATI MARGARET ALVA:
In the latest answer, Mr. Narasimhan,
the Executive Director of Indig on
the IMF has given an explanation
again. And the explanation is that
“the specific words in the Finance
Minister's letter were meant 1o refer
to actual adoption of measures and
not intended to exclude from the
consultations any policies that the
Fund considers are and woulg be

.consistent with achieving the ob-
jectives of the Fund.” So, we have
again sent an explanation, literally

apologising that we would be pre-
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pared to fall in with the Whole
scheme. And, Sir, I do not want to
read any more because I am running
out of time.

MR. DEPUTY CHAIRMAN: You
have five minuteg more. )

SHRIMATI MARGARET ALVA:
But, I think, this question has created
a great deal of concern not only at
home but also among our friends
abroad.

Sir, as far as China is concerned.
I welcome the initiative taken by the
Government. The team has just
come back and you have made a
brief statement on it. Of course,
none of us expected miracles to hap-
pen during this visit. But I think,
it is important that we move forward
because if there can be friendship
and understanding between these
two really important countries of
Asia, 3 lot of problems ang a lot of
other issues would fall in place. But
I would like to ask the Minister:
Have we agreeq to disagree or have
we agreed to meet again to find some
common ground? That is the impor-
tant question. And the way you are
nodding it looks like that you are
quite confident that we are moving
forward. And it is certainly a wel-
come thing. And I do lgok forward
also to the visit of the Prime Minis-
ter which has been announced. I
suppose it is true that ghe is plannjng
to go there, and we can only hope
that something positive will happen
very soon.

- -

Sir, since you are already talking
about time, there are a few pdints
which I would like to raise as far as
this debate is concerned. There was
a question recently at the United
Nations about the new Secretary-
General. Ang there had been a
great dea} of hope and expectation
that an African or an Asian would be
elected ty the post. But gfter all the
efforts, in the end we find that it has
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again gone out ‘of the Afro-Asian

group.

AN HON., MEMBER:
Thirq World.

It is the
SHRIMATI MARGARET ALVA:
It might be the Thirg World. But
there was a great deal of effort that
somebody from Africa, if not from
Asia, should come. 1 would like to
know whether we did play any role
or did take any initiative. I know
that we have no veto by which we
can block somebody else. But, I
think, India has a great standing at
the UN. And 5 little bit more of
positive involvement by us could
have clinched the issue in finding
somebody, I do not want to say more

suitable, put somebody from thig re-
gion. -

Sir, there is the report which has
appeared that you have refused to
accept the Papal Mission which was
coming to India. Now, I do not want
to rajse g controversy over this.
Here was a mission which wag being
sent tg many countries to create an
atmosphere against nuclear weapons,
to plead with the Governments and
nationg against this mad nuclear race.
We talk in disarmament forums, we
take initiatives in various fields but
here you refuse to receive a mission
which wanted 1o come here also
while visiting many other countries.
I do not know what prompted you or
what you were worried ghout. After
all, that is not a mijlitary power or
anybody else. On the other hand,
you would welcome a military mis-
sion from somewhere or arms selling
mission from somewhere. But here
was a mission coming, talking about
disarmament and asking that Indja
take the initiative in this flelg and
you refuse fo receive the mission. I
do not know resglly what weighed
with you, Sir. But I would say that
this ig not in keeping with the Indian
tradition or the ethos of this country,

And, then we have the British
Nationality Bill today. Of course,

-~ SR P
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jt is a document, it has come to stay.
But what after that? In fact, we did
have many members of Indian
associations in Britain who were here
some time ago who Dbitterly pointed
out that we were exceptionally silent
even during the public hearings, that
evep as a Commonwealth country we
did not take the opportunity provided
to us to present our case or to present
a forma)] document, and they said,
they were present when it was asked
whether India hag made g formal
statement and the reply from the
secretariat was, “no.” Under these
circumstances I would jike to ask the
Foreign Minister today what he in-
tends to do about the thousands of
British passport holders stranded in
India, who under the lift system, or
the quota system are going to be here
for many years before they are even
alloweq to see Britain again.

Sir, there are reports again that
the policy planning—I do not know
I am only quoting from the news-
paper reports that the policy planning
division, or what you call a ‘cell) is
going to be reorganised znd is going
to be recast. I do not know whether
the reports are true. But somehow
or the other one is getting the im-
pression that various little cells, the
economic Ministry with its own cell
of people, who are not responsible
to Parliament, are advising on various
issues and are literally running the
Finance Ministry. Now, you have it
in the External Affairs Ministry. I
woulq like to know what role this
cell is playing and how it is going
to coordinate with the whole question
Parliament.
(Time bell ringsg).

Sir, finally I would anly like to
say this, that we are a non-aligned
country and we have bkeen in the
forefront of the movement. But, let
us, for God’s sake, not give the im-
pression now, as some others tried
to interpret it earlier, that we are
equally non-aligned, that we are
equally distant, that we are equally
non-committed. I want you to be
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very clear on this that non-alignment’

is not a negative policy. You your-
self have been repeatedly saying it,
that it springs from a positive com-
mitment to certain principles. You
cannot be with the exploiter and the
exploited at the same time. You
cannot be with the freedom move-
ments and the colonialists gzt the
same time. You have got to choose
and you have got to stand where
you believe you can stand. There-
fore, this effort suddenly to say that
we are here and we are there, that
we will keep these happy and we
will keep those happy, and we are
non-aligned, that we are here and
we are there and that we are every-
where, is something which does not
bring credit either to the Government
or to you. 1 would, therefore, request
you to have a firm commitment, first
of all, to finding a solution, for a
certajn amount of peace and stability
in the sub-continent and also make
an effort to see that our voice is
boldly hearq in places where it
should be heard so that justice and
equality does prevail all over the

world, Thank you. -

- - =" A

DR. RAFIQ ZAKARIA (Maharash-
tra): Mr. Deputy Chairman, Sir, the
worlq is indeed in turmoil and I am
saynng this not ag a matter of cliche
but keeping in view the real situation
that prevails. In the last few months
the situation has worsened and, I
think, I would not be wrong in con-
gratulating our External Affajrs
Minister on the deft handling of
every crisis that we had to face. In
thig connection, the sagacity and the
statesmanship that our Prime Minis-
ter hag displayed is something re-
markable. However, Sir, there are
certain apprehensions in my mind
which I woulg like tp share with our

Foreign Minister. Ang that ig the
position in which inevitably we
seem to land ourselves in

view of certain basic stands that we
have justifiably taken, stands which
have taken us gway from those who
share our common values, standg which
we have been compelled to take in

e
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order to safeguard our security. And in
this context I 'would like to know as
to what the situation will be if the
crisis in Poland deepens, because the
crisis is not confined to one country;
it is not confined to one contiinent, It
is a crisis which {hreatens to engulf
all of us, And when Sir, Poland comes
to our ming 1 get a little more frighte-
neq because it was Poland  which
brought about the last world ‘war.
Therefore, Sir, while I ‘welcome the
statement of our External Affairs Minis-
ter, 1 think he should take us a little
more in confidence to tell us as to
where the human race stands today.

Sir, we have haq this Afghanistan
crisis, and the stand that our Govern-
ment look, is increasingly being ap-
preciated. But even in Afghanistan, as
the Prime Minister ang the External
Affairs Minister have . explained so
ably, it was not just a question of a
local occurreace and the Soviet in-
trusion there, There were 0 many
other factors. * And, Sir, that is what
is the ~cause of worry, The
cause that worries us ig that every
situation. local or not local, is creating
a crisis which threatens not only to
engulf the bordering areag but also to
engulf the whole lot of us and *with
nuclear confrontation in the air, it is
necessary for us to go deeper into the
mattey and try to fing out as to how,
while adhering to our basic principles
of non-alignment and close co-opera-
tion with countries in the region, we
should be in a position to safeguard
our independence and our security,
because, Sir. stands are not being de-
cided as a result of the action and reac-
tion of one country and another. In this
context when I think of Pakistan
which has been in a way, the pivotal
centre of our foreign policy, I again
want to know from the Foreign Minis-
ter as to what exactly is going to be
our position. because, Sir, ‘while Pakis-
tan has undoubtedly been the greatest
beneficiary of the Afghanistan situa-
tion and the results we have seen—
the F-16s and even America’s conni-
vance at the nuclear preparations that
are in the offing there—I would like to
know whether Pakistan has not been
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the tavourite friend of the United Sta-
tes right from the days of our parti-
tion, And if so, we have got to go into
the history of it, In the context of this
history, the question is, with Pakis-
tan being a smaller country, being an
Islamic State, being closer g the Arab
countries in particular to Saudi Ara-
bia, Kuwait, Qatar, U.AE. and so on,
whicp are the oil-producing countries,
ang with which the Uniteq States has
naturally the closest collaboration,
whether in thig globa] strategy of the
two Super Powers, could there have
been any other attitude on ihe part of
America? In fact, the recent gisclosu-
res which have been made by Dr.
Gopal of the wvarious notings
made by our late Prime Minister,
Jawaharlal Nehru, show that he tried _
his level best to see that the equidis-
tance belween Russia and America,
that India was {rying to cultivate, was .
maintaineq at all costs. But he did not
succeed. Pandit Nehru dig not even
favour a treaty with the USSR so that
such a step may be misunderstooq by
America, Buft this has had no effection
America. If Mrs. Gandhi hag to enter
into a treaty with the Soviet Union in
1971, the reasong for this are well-
known. We have been compelled to
take certain positiong not so much he-
cause of our own volition, but because
of these developmentg which are arising
ag a result of the super power rivalries
which are going on, And Sir, India's
position has naturally become much
more difficult. In fact, I must congra-
tulate the Government and the Prime
Minister for having maintained, in the
face of all these complexities, hurdles
ang difficultieg that they have to face,
a position which still is respected in
most parts of the world—a position of
non-alighment. But Sir, the price
we have 0 pay as a regult of
it, the price we have to pay, is, mis-
understanding in some sections of the
House here misunderstanding in large
parts of the Western world, and our
increasing alignment with a sphere
wherein we have been left with no
choice but to maintain. Now, Sir,
when America is arming Pakistan
(\iivith F-16 what are we supposed to
o?
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SHRI PILOG MODY: Get an F-17.

DR. RAFIQ ZAKARIA: The De-
fence Minister ig here, I would like
very much to know from the External
Affairg Minister whether any counter

" measureg against this terrible weapon
are being taken. Of course, Mr. Shiv-
raj Patil has assured us that we are
very much alive as far as this threat
is concerned. And I have no doubt that
all precautiong are being taken. But
Sir, we are at a loss to understand as
to what is this counter measure, We
are talking of Mirages, We are talking
of other steps. But from what I have
been told, they are no answer to it. And
America knowg it. Still America is ar-
ming Pakistan, Why is it that America,
which hag been hesitant so far to go
to this extent as far ag arming Pakis-
tan is concerned, ig today unashamedly
going head arming Pakistan with the
most sophisticated weapons they have,
and even turning a blind eye ag far as
their nuclear capabilities are concern-
ed? Sir, my reasoning—I do nhot know
whether the External Affairg Minister
agrees with me or not—ig that while
the American attitude towardg Pakis-
tan was a little lesg decisive and de-
finite so far; it was mot because they
feareq any adverse reactions in India—
as far ag their globa) strategy is con-
cerned, they somehow or other feel
‘that the choices have tg be made bet-
ween India ang Pakistan and because
of reasons I have already explained
they have made that choice. In fact, Mr.
Henri Kissenger, when he was the Se-
cretary of State, admitted that thew
til{ wag towards Pakistan and as far
as President Reagan ig concerned, that
tilt has tilted much more. But, Sir, the
tilt was there, as I said, not because
America wag concerned about ad-
verse reaction, as far as that is
concerned in India, They were concer-
neq because of the adverse reaction in
Israel Israel was more concernedq oOr
more apprehensive that if Pakistan
wag so heavily armed by America,
then there would be a danger to its
security because of the closeness of
Pakistan with Saudi Arabia, Kuwait,

) UAE and other Arab countries. There-
fore, what has America now done?

[ 17 DEC,

1981 ] and policy of 202

Govt. of India thereto

America has decideq that Pakistan is
to be heavily armed and at the same
time Israel is fo be made
almost an  American base with
everything that America had,
has been put there, so that in
case there is any kind of g conflict bet~-
ween their friends, within their gphere,
Israel wculd be able to have the
upper hand. Ang the recent capture,
‘conquest’ as the Foreign Minister has
said, of the Golan Heights of Syria
by Israel is a pointer in that direc-
tion. Ig it not amazing that all that
America could say, as far as this
shameful aggression and conquest in
this 20th century by Israel is concer-
ned, that they are surprised and disap-~
pointed? The Foreign Minister has
tolg us of the resolution that is coming
in the Uniteg Nations, But he also
knows what the effec{ of that resolu-
tion will be, He hag said that there
would be a demand for the application
of Chapter 7. Will that solve the pro-
blem? Will the world body not be jus-
tifieq in regard to an act like this—
the most unprovoked, the most aggres-
give the most shameless act on the
part of any country—to expel Israel?
But when we are talking of all these
moralities, there again the question
comes of the super power equations.
Ang what exactly would happen  there-
fore, I am not quite sure.

But in thig context what hag India
to do? India’s problem will be very
simple to my mind. If we agree to be
a client State a client State of either
the Soviet Union or the United States
of America, we have quite rightly deci-
ded against thig position, We may
have our friendship with the Soviet
Union, we are appreciative of all that
the Soviet Union has done in every
crisis that we have had to face and,
in fact, because of it we have been in
a position to strengthen our own pogi~
tion but the question that I would like
to know from the Foreign Minister is,
when we are not agreeable to be g cli-
eni State of either of the super powers
and because of natural circumstances,
whether we accept it or not, we have
become the dominant power again—
to use the word of Mr. Henri Kisgen-
ger—in thig region, how are we going

v



Motion re. present
International situation
[Dr. Rafig Zakaria)

to g0 about sirengthening our own de-
fences? Sir, you are looking &) e and,
therefore, I will not dilate too much on
it, but I have a few suggestions.
I want that, while keeping our equa-
tion with the two Super Powers, and
out tilt to the Soviet Union is inevia-
ble because of the circumstances and
situationg not only of our own making
but in the making of which the Unitgd
States of America is equally respon-
sible, we should also think of esta-
blishing more concrete relations with,
for instance, France in Europe which
has not come under the US hegemony
as most of the Western European coun-
tries have. 1 am glad that talks about
Mirage ang other things are going on.
But it is not only a question of taking
the weapong; it ig a question of esta-
blishing seme king of a link ang I am
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happy that the recent visit of our
Prime Minister to Paris has been
a milestone in that direction. The

impact that shee created will, I think,
pay Ug rich dividends. But, Sir, in the
economic field, which is equally impor-
tant for strengthening our industrial
base, without which no defence is possi-
ble, may I know from the Foreign
Ministey whether we cannot have more
closer relationg with Japan, for instan-
ce, becausg this is one independent
economic power which is emerging as
a challenge even to the United State of
America?

THE MINISTER OF STATE IN
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI SITA
RAM KESRI): No longer.

...DR. RAFIQ ZAKARIA: That is not
correct. The facts ang figures are
there  And, therefore, my only plea to
the Fogreign Minister ig that, while I
appreciate the basic stand that we nave
taken in every crisis, I also note the
difficult situation in  which we have
been placed as a result of the Super
Powers’ rivalries and also ag a result
of our determination to see that we
shall not be a client state of any
Super Power, that we shall go on in-
creasingly ctrengthening our domin-
ant posltlen in this region, dpart from
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which we talk about and which I will —

not, for a moment, say that we have
to discard, in concrete terms, looking
to the nuclear threat that faces us,
whether we shal] not be taking some
more concrete steps so as to.see that
the future of our country is more se-
cure. Thank you, Sir.

MR. DEPUTY CHAIRMAN: Mr.
Shahabuddin. ) ~ S

SHRI SYED SHAHABUDDIN
(Bihar): 1t is already lunch time.
(Interruptions)

MR. DEPUTY CHAIRMAN: Let

him say a few words. Still some time
is lefl, Three minutes are thexe,

SHRI PILOO MODY: You can take
6 minuteg afterwards. -

SHRI SYEp SHAHABUDDIN: Sir,
that will be difficult.
MR. DEPUTY CHAIRMAN: You

start at least.

SHRI SYED SHAHABUDDIN: Mr.
Deputy Chairman, Sir, thank you for
calling me now. We are about to break
for lunch ang I would have rather
liked to make my obgervations at a
stretch.

SHRI PILOO MODY: Doesn’t mat-
ter. You can start alj over again after
lunch.

SHRI SYED SHAHABUDDIN: Mr.
Deputy Chaijrman_Sir. at the eng of
1981, I think there are two questions
that are predominant in my mind. The
first i, is the world a better place to
live in?

SHRI PILOO MODY: No,

SHRI SYED SHAHABUDDIN. We
have ng choice perhaps, We cannot es-
cape this space vehicle called the earth,
But we haVe the right to ask this
question of ourselves at the eng of
edch year. And the second question
is, what contribution Has our tountry
Théde to make it a better place for the
fehking to live ih? It is to this global
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~vision that I would like to address my-
self, apart from the several important
" issueg of immediate interest that I
-woulq like to touch in my observations.
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1 p.M,

When I take a global overview, it fills
me with forebodings, alarms, even pes-
simism. I find that detente is showing
signg of breakdown ang destabilisa-
tion, even of reversal.

MR, DEPUTY CHAIRMAN: We
:shall continue the debate after lunch.
wgq F Fdagl F a9 aw
% fag eafea & ad § 1

_ The House adjourned for
" . lunch at one minute past one
of the clock.

The House reassembled after lunch
at three minutes past two of the
<lock, Mr. Deputy Chairman in the
the Chair.

SHRI SYED SHAHABUDDIN: Mr.
Deputy Chairman, Sir, I had mentioned
my global view and I had said that
detente wag showing signs of desta-
blization and even of reversal. Sir, 1
find that the Super Powers continue to
maintain a desire for military supre-
macy and their hunger to find foot-
hold toehold for bases, for facilities,
continues. Both are still wedded to the
cult of nuclear weapons, to the sfrate-
gy of global confrontation, to the tac-
tics of brinkmenship. Both, therefore
in my view, constitute a threat to peace
and to the future of mankind; both
maintain troops on foreign soil; beth
maintain systems of military alliances.
Tt is. therefore not surprising that the
‘movement of disarmament has made
Tno progress during this year under re-
view. Indeed, the nuclear war has he-
come even more probable with the
lowering of the nuclear threshold, with
the introduction of the neutron Zomb.
Some say that this nuclear war is now
winable and, therefore, it has “ecome
more acceptable. I wonder who will
win and who will loge in a nuclear ¢on-
frontation and who shall inherit the
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earth after.the nuclear holocaust. But
this is how the strategists talk; and
the strategists include the strategists
of both the Super Powers. They seem
to speak the same language, they seem
to understand each other. But for the
rest of mankind, it all poses a real and
a grave danger, Sir, dominance is as-
suming new forms. What is dominance
after all, if not the suppression of the
free will of the people? Whether it is
in Poland or in El Salvador, whether
it is in Namibia or in Afghanistan,
whether it is on the West Bank or in
Kampuchea, it 1s the same story. And
these super powers support subservient
regimes and extend to them economic
and military assistance, while the over-
al]l climate for transfer of resources
for development is deteriorating. We
find therefore, new tensjong develop-
ing over the horizon. We have Leen
living with the situation in Afghanis-
tan, in the Gu.f, in the Middle Easti,
in Southern Africa and in Kampuchea.
Now we have got military build up on
an ever-increasing scale in the Indian
Ocean and increasing tensions in
South Asia. And now there is the situa-
tion in Poland.

Coming to the economic aspect, Sir.
I find that the North-South dialogue
has almost ground to a halt. Even the
spirit of Cancun has not been able to
revive it. I think that Cancun was a
failure, ‘It made no breakthrough. It
broke no new ground. 1t did not give
us any new point of departure, any
new idea, any fresh initiative, any
step forward. It has nothing more
than a restatement of the old posi-
tions—pious hopes, worn out phrases,
old wine in new bottles. It was noth-
ing more than a betrayal of the hopes
and aspirations of the mankind.

The Foreign Minister has been ialk-
ing about the concept of interdepen-
dence. We all love phrases. I think this
inter dependence, as I review the last
decade or two, has turned out to be a
hoax The world economy is rea:ly a
combination of two economies which
t_ouch ea~h other but on 4 very few
limited points. All the developed coun-
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tries need today raw materials [or run-
ning their industrial machine and the
developed countries also need new
markets in order to find exchange with
which to buy those raw materials. On
the other hand, we find that there is
an increasing gap in the living slanda-
rd of the developing and the develop-
ed world, and there is an increasing
debt burden to be borne by the Third
World. The terms of trade, the terms
of flow of technolbgy, the terms of flow
of development resources are all hard-
ening with every passing day. There
was the hope that Cancun would lead
to determination of the modalities of
global negotiations. I find that the
spirit of Cancun has evaporated and
the global negotiations are as distant
as ever before. And I must say, Sir,
that even the concepf of collective self-
reliance has not produced anything.
What has it really produced over ‘he
last ten years? What extra percenfage
the trade among the developing coun-
tries, the economic co-operation among
the developing countries, form today
of the total world trade picture or the
total picture of transfer of resources
and transfer of technology.
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Therefore, we are af a rather criti-
cal stage in human history. We always
say that peace is indivisible, and yet
all of us are vying with-each other in
building up armaments. We have said
that prosperity is indivisible for man-

- kind, anq yet half of the world sleeps

every night on hungry stomachs. We
say that freedom is indivisible, and
yet we find new violations of human
freedom. We find many people groan-
ing under illegitimate regimes, autho-
ritarian, repressive, dictatorial regimes.
But there ig also some sign of
hope, We saw the peace marches
in Western Europe. I think this presa-
ges a new development, a new era of
hope. It shows mankind’s instinct for
survival. And I also see today the situ-
ation in Poland, which fiills me with
forebodings but also with great Lope.
It is an assertion of the human spirit
of freedom.
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I think, Sir, I must also mention the
recent hunger strike by Sakharov. We
are all for human fights. How many
of us have raised our voices in defence
of human rights as Sakharov has done?

Coming to specific situations, I am
very happy that our relations with the
USSR are as friendly as ever before,.
but can we afford to neglect our re-
lations with the USA? Have they not
sunk to an all-time low. I would like
the hon. Minister to inform uys in what
way he is thinking of remedying this
situation.

Coming to the Middle East, Sir, we
know that Sadat took a very »rave
anq historic initiative. He went to
Jerusalem. But this was exploited by
Israel with no positive resuits. And, 1f
I may say so, Sadat died a hroken-
hearted man; he died of Camp David.
Israel, after annexing Jerusalem after
colonising the West Bank, has now
annexed the Golan Heights. The “Fahed
Plan” that was enunciated and which
we had supported has been frozen be-
cause of the differences among the
Arabs. There does not seem to be any
way out. We may have another resolu-
tion from the United Nations, bul what
consolation is it to the people of Pales-
tine? This intransigence, this ohstina-
cy of Israel has only one reason: it is
the collusion and support of the Uni-
ted States, the massive U.S. aid that
has been poured into that country,
both in military terms and financial
terms, right from its very origin. We
must assert, Sir, that there can be no
peace in the Middle-East without the
withdrawal of Israel from all occupied
territories, whether it I# the Golan
Heights or it is that part of Palestine,
the West Bank, which was awarded to
the Arabs of Palestine, and without
the national rights of the Palestinian
people being recognised and being ery-
stallised into a Palestinian State.

Sir, if I may mention South-Fast
Asia, we find that Vietnames troops
continue to remain on the soil of Kam-
pgchea. The other day our Prime
Minister mentioned to somebody that
there were Thal troops in Kampuchea
That was a revelation. I find that the
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Thai Government has reacted in rather
strong language. I do not recall ano-
ther instance in which a foreign Gov-
ernment as a Governrgent has reacted
so strongly and used such hard words
against a Prime Minister of India. I
would like the hon, Minister to clari-
fy that situation.

SHRI P. V. NARASIMHA RAO: That
has been clarified long ago.

SHRI SYED SHAHABUDDIN: Sir, in
the meantime our dialogue with the
ASEAN has been frozen. There has
been no step forward ant we seem to
have lost all leverage in South-East
Asia, in our own part of the world.

On Afghanistan we seem to spevia-
lise in repetition of the abstract con-
cept that we are against the presence
of foreign troops of any country on any
soil at any time. But, Sir, does this
abstract philosophising help the peo-
ple of Alghanistan? India is totally iso-
lated in the United Nations and in
the non-aligned world on this ques-
tion. We seem to have been thought of
now as camp followers of the Soviet
Union in this regard. We also chant
sometimes like a “mantra” “political
solution” without ever defining what

we mean by “political solution”. I be-~ -

lieve that India has the responsibility
and the duty to enunciate a tormula
which would bring about not only the
withdrawal of Russian troops from Af-
ghanistan but also restore the soverei-
gnty and integrity of the people of Af-
ghanistan, their right to freedom and
independence. I feel, Sir, that perhaps
the non-aligned group can provide a
peace-keeping force which can protect
the territorial integrity of Afghanistan
while a composite national guthority
can lead to the emergence of a nation-
al concensus about the form and shape
of the Government that the Afghan
people desire. In this the Afghan peo-
ple need our help. Our Minister has a
number of times spoken thal the par-
ties must talk to each other. Talk to
whom? To the regime in Kabul which
has no independent existence, which
exists there merely on the voint of
Russian bayonets? It has no legilimacy

A
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whatsoever. Yes, a composite national
authority in Afghanistan would have
that legitimacy.

Sir, I would like to mention Sri
Lanka, I think a solution now must ur-
gently be found for the future of the
people of Indian origin in Sri Lanka
on the basis that those who are suppo-
sed to come to India shouid be given
Indian nationality and Indian passport
and those who are to remain there
should be immediately given Sri lanka
nationality so that everybody is sure
and certain about his status, and they
are no longer made to remain in a
state of suspense, with, of course, ths
possibility of the repatriation in a
period of time of those who are awar-
ded Indian nationality, to their mother
country.

R

With Bangladesh we have a number
of outstanding problems. A new Gov-
ernment has come in. [ hope that the
Government would take the initialive
to re-establish the process of negotia-
tion over the Farakka dam, over the
New Moore Island, over the maritime
boundary, because unless these pro-
blemg are sorted out, I think the seeds
of future confrontation will always re-
main in the soil. The honourable
Minister went recently to Nepal. We
are yet to have an enunciation of our
stand on the zone of peace. [t is not
enough to say thal South-Asia, the
whole of South-Asia, should be a zone
of peace. We must try to salisfy ocur
Nepalese friends about what they
want from us, and we should look into
their grievances. We should not aliow
them to build up a source of confron-
tation.

Now I come to Pakistan. Of late
there have been many developments
in our relations with Pakistan. I tnink
Z1a's offer of consultations on a no-
war pact was a very clever move. But
I think our response has been confus-
ing, halting, somtimes contradictory; it
shows a sort of chaotic motion. We
called it a bluff. We calleg it a gim-
mick, a trap; we calleq him insincere,
But does that help yg?
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In the outside world Pakistan had al-
ready won thg P.R. battle much before
the belated positive response given by
the Foreign Minister. I think we shoula
not suffer from any inferiority complex
when we are dealing with Pakistan. I
think we should state clearly belore
our people to what extent does Pakis-
tan pose a credible threat to us ag of
-now and in the years to come? I think
“we must also take into account to what
-extent do we pose a threat to Pakistan.
If we are to say that Pakistan must
-not arm itself beyond its legitimaie de-
‘fence needs, shall we give the same
‘right to Pakistan to ask us to what
.extent we should arm ourselves? If
‘we are -to ask Pakistan that we are
‘not certain of their intentions, I think
we must also take into account if we
are moving towards constructive dip-
lomacy, whether Pakistan is certain of
our intentions. Unless this atmosphere,
surcharged with emotions is dissipated
there cannot be viabie, there cannot
be permanent, peace in the sub-conti-
nent. It is not only an aspiration of our
people, but it is absolutely essential
“for the destiny of this part ol ihe
world for this sub-continent, because
I believe in the strategic unity of this
area. We face a common hostile en-
vironment. We are being pressed bv
big powers, by super powers, from all
sides, and unless the countries of the
sub-continent face this threat together,
unitedly, with a common consciousnes;
nothing can happen. Therefore, my
plea is that we must have negotiations
with Pakistan to avoid an arms race,
to eliminate the nuclear threat for
reaching a mutually acceptable balan-
ce, of course, towards non-aggression,
towards a no-war pact, even towards
joint defence.

1 very much welcome the recent
talks that have taken place in Beijing,
and I hope that they wil] lead to grod
results. .-

I must submit that [ find thai some-
how the national consensug iy geiting
attenuated. It is Primarily because of
three factors. There is an increasing
deterioration in our relations with our
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neighbours, something which we tried
to build up during the two years thut
we were in power. There is a growing
identification at least in the other peo-
ple’s minds about our purposcs and
the purposes of the Soviet Union. And
finally there is a loss of moral qualty.
In the Nehru era—inevitably my mind
goes back to it—we were not as
powerful as we are today: we did not
have as much experience in dipiomacy
as we have today. But we were a moral
force to be contended with. We had
just emerged into the sunshine of
freedom. Our eyes were not used to
the sunshine. And yet we played a re-
markable role on the world stage. Is
that era completely behind us? Can-
not we harken back to the spirit of
that great period in our history?

The Foreign Minister talked the
other day in the other House about
the inevitable linkage between dJdeve-
lopment and disarmament. He also
said that you cannol have both. Might
I reguest him that he should pose this
question to our own Government?
After all, while security cannot be nz-
gotiated, it cannot be comprom:sed
with yet there are some definite limits
that we must put to our defence spend-
ing, because there is also a Iinkage
between economic bankruptey and de-
fence exvenditure.

Many a time in the life of indivi-
duals as well ag in the life of nations
comeg a movement of looking back,
of introspection. Sometimes when we
loock back at the froth and fury, at
the gestureg and gesticulations, at the
passjons and prejudices, at the tactics
and manoeuvreg of vesterday, thev
appear so mealingless todav. Some-
time: we tend of laugh at ouw-
selveg and, therefore‘ it is not the im-
mediate which ig important. Tt is the
long-term strategy, the vision of peace
and freedom and cooperation, the lo-
gic of cooperation among the third
world countries, the logic of disarnia-
ment, and coupled with it the neces-
51ty of development, that must engage
olr attention. We must make South
Asia, the area in which we live aad
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responsibility, one of the major poles
of the emergent multipolar world
that is in front «of wus. This
meang common vision, comvmon pur-
pose and common approach and inner
‘harmony within the area.

If Pakistan must give up the quest
of parity, we must also convince Pa-
kistan that we have given up the
quest of dominance, India shouldg be-
come a great moral force. India should
have message of reason to place be-
fore the World. All this euphoria that
I hear about the Prime Minister ha-
ving done a remarkable job during

her visits abroad, 1 do not think, takes

us anywhere. The prollems  that
we face, the hard core of our diplo-
matic problems, cannot be resolveg in
Sofia, they cannot be solved in Rome,
nor can they be resolved even in Paris.
They have to be resolved here in
thig part of the world which ig the
testing ground of our diplomacy, of
our firmness of purpose and of our
goodwill. Once we are able to carry
our neighbours with us the goodwill
of the entire sub-continent and when
we translate into action all the aspira-
tions ard hopes of all the people in
this part of the world, then we chall
play once again a leading 1ole in shap-
ing the world of the future, in shap-
ing the world tomorrow.

'; Today there seems to be a moral

Bankruptcy in us. We cannot even
stand up and call a spade a spade.
Our limbs seem to be frozen and our
voice seems to be sifenced. We are 10
longer making history, as we did once.
We have become just a spectator, just
another State in the comity of nations,
as if Buddha, Gandhi and Nehru were
never born. Thank you very much.

[The Vice~-Chairman (Shri Bisham-
bhar Nath Pande in the Chair.]

SHRI BIPINPAL DAS (Assam:
Mr. Vice-'Chairman‘ the current inter-
national situation is marked by several
ominous developments. The Irag-Iran
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way hag not come to an end. Lebanon
continues to be a battle field. The
Afghanistan probiem is yet to find a
solution. And to add fuel to the fire,
the Golan Heights have been illegolly
and immorally annexed by Israel. The
arms build up continues unabated in
the Gulf Region and in the Indian
Ocean. Pakistan is gradually but sure-
ly being converted into an American
base. The supply of AWACS-Air-bhrona
Warning and Control Systems—to Saudi
Arabia has only added a new dimen-
sion to the gravity of the situation in
this region. The Namibian inderend-
ence is not in sight. Israel, $outh
Africa and Pakistan are fast moving
towards attaining the nuclear power
status. In fact [srael and South Africa
are reported to be already in posses-
sion of nuclear bombs. There is tension
in South Fast Asia There is conflict
between the Asean group and Vietnam.
Parts of Latin America are also in
trouble, with tensions and conflicts.

When the Helsinki pnact was signed
we welcomed it. At the same time we
Warned that detente in Europe must
not mean transfer of conflicts and ten-
sions to other parts of the world. One
cannot create an island of peace in
Europe by setting the rest of the world
ablaze. It is not possible. Our warning
has come true. Europe is in difficulty
and js in trouble. Detente is being
transformed into headlong confronta-
tion. Western Europe or Europe as a
whole is in trouble. And, in Furope
itself there are controversies. There
are p2ace marches, anti-nuclear-bomh
marches, anti-neutron-bomb marches
and so on. This is a good sign. This
is a good sign_but Europe is in trouble
and all these indicate the dangers
ahead. . ’

8ir, the developments in Poland rre
naturally causing us concern. There
is no doubt that these developmeiits
are the internal affairs of Poland. Al-
though it is an internal affair of Poland.
I must warn that these developments
have all the potentialities of escalating
into a serious international problem
and, therefore, we must be on our
guard. Cold war has been intensified
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and war clouds have gaffiered over the
sky all over the world. We are passing
through a period full of dangerous
potentialities. The peace and t{ran-
quillity of the world have been seri-
ously disturbed. I am not saying all
these things in order to create panic
or to raise an alarm. No. I am zaying
all this only to alert our people, only
to alert our nation and to be prepared
for the eventualities.
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Sir, my friend, Shri Shahabuddin has
raised a number of questions regarding
our policies. I do not intend to an-
swer all of them: the Foreign Minister
will do it. But the impression that he
has given me is that he has no faith
in the basic polcy of non-alignment
itself, because he has criticised every
aspect that emerges out of the basic
policy of non-alignment, everything.
Whether he talks of the Cancun Con-
ference or whether he talks of inter-
dependence or seli-reidance whether
we can neglect the USA? This is what
he said and like this he went on. He
has raised a number of questions -ul
everything that he has said basically
means that he has no abiding faith
in the basic policy of non-alignment
that this country has evolved. Sir, our
basic policy remaing valid even foduy,
and this policy has to be pursued.
What is this policy? It is the policy of
peace, co-operation and friendship.
What is the alternative? What is the
alternative then? Even if we want to
solve the problems in the South Asian
region. let alone other regions cf the
world, we have to follow the policy
of peace, friendship and co-operatlion.
Can Shri Shahabuddin or anybody else
suggest any other alternative policy?
Are we not pursuing that policy?

Sir. he has criticised the Prime
Minister’s tour abroad and I am very
sorry for that, When the Prime Mims-
ter goes abroad and does something,
she does it for the good of the whole
nation and no party can ‘take credit
for that and we are not taking eny
credit for that. After all, what has

- she done? She has very effectively rro-
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jected our viewpoint everywhere in
spite of opposition from the other side,

AN HON. MEMBER: Where?

SHRI BIPINPAL DAS: Everywhere.
I will give the whole list. I can gwe
you the whole list and that wil]l speak
for itself adequately. She carried the
message of peace, co-operation, under-
standing and friendship with every-
body. That task was not very easy
and it was very difficuit. Whether it
was Melbourne or Cancun, or whether
it was Paris or Rome, the task was
not easy and it was a very difficult
task. But she carried out that task
very well. Her tours have raised not
only her own status, but indeed, Sir,
the status of this country as a whole,
if I may say so, and I say that very
proudly. o

Sir, she made significant coniribu-
tiong in the Commonwealth conference
in Melbourne, My friend asked a
queslion just now. He asked what
were the significant contributions that
our Prime Ministey wmade at Mel.
bourne. One should go through the
Melbourne Declaration and analyse
that and find out for oneself what the
contributions are which she has made.
The Melbourne Declaration endorses
all the operationa] essentials of the
Indian position on all vita] issues. It
amounts to a disapproval of the US
policy of ulimited arms expansion,

» either horizontally or vertically, and
i can tell you that this is the point
which was made by the Prime Minis-
ter herself in her key-note
Then, Sir, .the Declaration rejected
the theory of limited mutiear wars and
called frr a total nuclear disarma-
ment. On the Indian Ocean issue
also—I was myself surprised 1io see
the Declaration—:n spite of opposition
from Australia, New Zealand and Great
Britain who did not want Indian
Ocean to be mentioned therein the
Prime Minister succeeded in éetting
the Indian Ocean mentioned in the
Declaratjon as a zone of peace. She
also succeeded in convincing the other
members of the Commonwealth to
call for the conference to be held in

216

soeech..



217 Motion re. present
International situation
" Colombo under the TUN auspices.

It was held up because ofthe US atti-
tude. These are the positive coniri-
butions made by the Prime Minister.
Even on Namibia's independence gues-
tion, a definite time-frame, has been
worked out in the Declaration of Mel-
bourne, which was not done beiore,
in the presence of the British Prime

Minister who did not want it. The
Melbourne Declaration condemned
Pretoria’s action against Angola. The

Melbourne Declaration also supported
the inalienable rights of the Palesti-
nians for their home-land. India’s
position relating to Afghanistan and
Kampuchea was more or less endorsed
by the Melbourne Declaration. What
is our position? Our position is that
there should not be foreign troops on
the one hand, and on the other trere
should not be any interference or in-
tervention from oufside the borders.
We want a comprehensive, poiitical
settlement in  South-East Asia as
against the Sino-US policy of helping
the Kampuchea rebels. Our Prime
Minister succeeded in getting our
viewpoint endorsed in the Melbourne
Declaration by asking for a negotiated
setflement. Is it a very small achieve-
ment, Sir in a Conference like the
Melbourne Conference?, Everyhody
knows the composition of the Mel-
bourne Conference. I do not think it
is a small achievement. On this plat-
form an international platform, our
Prime Minister successfully projected
our policies on major
issues.

It was said that the Cancun Con-~
ference was a failure. What did you
expect? Nobody expectéd something
extraordinary, remarkable fiom
Cancun. There was not even an
agenda. Nobody expected it. It was
a meeting of some heads of Govern-
ment to excange views, to come to
mutual understanding about the
North-South problems. As the Prime
Minister herself said: It was noi a
leap forward but certainly a step for-
ward. Mr. Shahagbuddin tried fo ridi-
cule the idea of golbal negotiations.
Sir, if the North-South dialogue, con-

international .
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fined to ceriain limited of nations, did
not make any more forward,
certainly a call for global negotiations
is a step forward. If Mr. Shahabuddin
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expected something more, 1 do not
know, I did not expect it. Nobody
expected it.

Sir, about her visit to France,

France is a very important couniry in
Europe. Our relations with Trance
are already very good. But this visit
of the Prime Minister to France has
brought her much closer to India than
before, It will show in the long run...
(Interruptions) ,i

AN TION. MEMBER: Are you an
astrolger?  (Interruptions)

SHRI BIPINLAL DAS: I do not want
to he an astrogler to forecast sume-
thing, But the very fact that India
and France have come closer together
on various issues is itself an achieve-
ment for India, whereas they say
ihat India’s achievement is nothing.

I agree with Mr. Shanabuddin that
our immediate concern is our neigh-
bourhood and ouy region, 1l agreed 1
have said before also and I think tie
Government of India has also said
the same thing that our immediate
coneern 1s our neighbourhood and the
region in which we live. Sir, wuat
is the situation? With Bbhutan our
relations are good. With Nepal our
relations are improving. With Bangla-
desh, after the new President was
elected the whole tone ras changed.
There is a constant effort {9 imoprove
our relations with Bangladesh. With
Sri Lanka our relations are Jood.
Nothing wrong has happened. The
only prohlem is Pakistan. To that I
now come. )

Sir, the massive arms ‘supply o
Pakistan has vitiated the entire alinos-
phere and created a climate of tension
and suspicion. What are'the types
of arms proposed to be supplied to
Pakistan? F 16’s. We all know about
F 16’s. Not only that. Modern tanks,
latest models, armoured personnel
carriers, guns, air defence system, air
and naval missiles, radars and des-
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troyers etc. And these are all olen-
sive equipments. There is no defen-
sive equipment. And at what price?
You will be surprised to know that
these weapons are being supplied at
subsidised price. All these arms are
going to be given to Pakistan al a
subsidised price. They are not second-
hand. Now, this is a very imporlant
thing. All these equipments and wea-
pons will take Pakistan one generation
ahead of India, not only India, but
ahead of the entire weapenry system
in the entire region. M.. Shahavuddin
asked this question. If we tell Pakistan
that they must not acquire asrms more
than their defence reauirements, will
Pakistan not have the right to ask
India not to have arms beyond our
needs?. Are we having arms more
than our defence reguirements. I am
putting the guestion back to him. We
have g very long border. We have a
very long coastline. We are a huge
country. Can it be compared with
Pakistan? Are we really having arms
‘more than our defence reguirements?
Indirectly he has given a propaganda
point to Pakistan that India is also
having arms in excess of its delence
reguirements. It is absolutely untrue.
I can categorically say that.

Why are these arms going to he
supplied? The basic gquestion is this.
It is against Russia? 1 want ta say
that if Russia intends to invade Pakis-
tan, all the arms of the U.S.A. sup-
plied to Pakistan will not be able to
help Pakistan {o stand for a day. It
is absolutely false, untrue and bogus
to say that these arms are being given
against Russia. And Russia, T know,
has no intention at all 1{o invade
Pakistan as far as facts go to show.
(Interruptions) General Zia himself
has said that Russia has no such in-
tentions against Pakistan. The Foreign
Minister of Pakistan has also said tnat
Russia has no intention of attacking
Pakistan. I do not believe that the
arms are being given to Pakistan
against Russia.

.Age they being given against Afgha-
nistan? It is very interesting that
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Pakistan is being armed by America
ostensibly against Afghanistan, but the
arms to be given to Pakistan will
not be suitable at all for use in the
Pak—Afghanistan border. They will
be absolutely unsuitable. Secondly, if
it is against Afghanistan or against
Ruscizg why shouid they supply naval
equipments? Where does Navy come
between pakistan and Afghanistan?
Therefore, all these arguments are
bogus.

] |-

The truth is this. There may be two
alternatives. One is that arms are
being given to Pakistan to enable Gen.
Zia to suppress his own people or
secondly to fight India. These are the
only two possible alternatives, What
is our experience? Our experience for
the last 34 years is that whenever
arms were supplied by the U.S.A. and
the western countries to Pakistan, the
attack wag on India and nobody else.
This is our experience and because of
this experience e become alarmed.
We should not become alarmed. But
should we mnot become alert? I do
not want to create panic. But the
truth must be faced. We must be on
the alert. We cannot take any chances,

Shri Shahabuddin said that during
the Janata rule, they tried to improve
relations with all the neighbouring
countries and that they did a
marvellous job. I would like to tell
M> Shahabuddin that when he was
not a Janata Member, I made my
speech from that side and Mr. Vajpayee
was not able to answer my points.
During the Janata rule the entire
Janata Government wags taken for a
ride by the Americans, by the Chinese,
by the Pakistanis, by Bangladesh, by
Nepalese and by everybody else. I
can quote from my own speeches. 1
can quote how Janata Government was
taken for a ride. What was the resuits
The result was the slap on the face of
Mr. Atal Bihari Vajpayee in China.

Therefore, Sir, let us face facts. Let
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us have good relations... (Interrup-

tion).

THE VICE-CHAIRMAN  (SHRI
BISHAMBHAR NATH PANDE): Mr.
Mallick, if you wani to say something
please go to your seat first.

. SHRI HAREKRUSHNA MALLICK
(Orissa): Sir, Government is Govern..
ment. He gaid that it is a slap on the
Government. It is derogatory and it
should be off the record. Gavernment
is Government. Men may come and
men may go but the country remains.

Therefore, these words should be
deleted.

THE VICE-CHAIRMAN (SHRI
BISHAMBHAR NATH PANDE):
Please take your seat.

SHR] BIPINPAL DAS: Sir, I am

a little amused by the statements being
made by great ieaders like Mr. Morarjj
Desai and Mr. Atal Behari Vajpayee
these days. Suddenly they have
become so pro-Pakistan. so much in
love Pakistan as if what we are doing,
what we are trying to  do
through peaceful means is all wrong,
and they are taking a posture as if
they are all pro-Pakishtan, pro-Bangla.
desh, pro-Nepal and pro-everybody,
and we are not. This is not true, Thig
is not the way. The real intentions of
Pakistan mus{ be understood. What
is happening in Pakistan must also be
understood, We cannot keep our eyes
shut against them and plead from the
rostrum very goodygoody things. That
will not serve the purpose of India. We
must on one hand not take an alarmist
view af the situation and on the other
—I repeat-—we must be on the alert
and be prepared for any eveniuality.
(Time bell rings) I am coming to a
close.

Sir, there is a proposal for a no-war
pact. Now, may I askx everybody
those who are supporting this, oné
thing? Mr. Atal Beharj Vajpayee is
supporting this no-war pact. He said
that we should respond. What happen.
ed when we proposed non-war pact?
Will he remember it? All the lhrec
Prime Ministers of this country, ex-
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Prime Ministers of my party proposed
no-war pact with Pakistan. and it wa$
turned down. Why was it turned
down? ..(Interruption) I stand
corrected. Mr. Morarji Desaj also pro-
posed a no-war pact. But it was all
rejected. So the question is: Why
is this no-war pact proposal today?
That must be understood. No-war
pact proposal on one hand and on the
other acquisition of most sophisticated
arms at a huge cost. We cannot shut
our eyes. We cannot see in only one
direction. We must see in both the
directions.

AN HON, MEMBER:
petition.

It is all re-

SHR] BIPINPAL DAS: Well, if it
is repetition, please hear it. If you
are tired of hearing, you can choose
your way. We cannot shul our eyes
to the other side. He says that we are
suspicious of something. Well, there
must be something why gsuddenly this
no-war pact proposal has come while
they are acquiring sophisticated arms,
while they are arming themselves,
There must be something and, there-
fore, we must pe on the guard, But
it does not mean that we have no
answer, We have the answer. Our
answer is Simla Agreement, Our
answer is Non-alignment itself. The
policy of Non-alignment itself is a
policy of peace, a policy of no-war
pact., And Simla Agreement itself is
a no-war pact. It is documented.
What more do you want? If they
really mean no.war business, then they
should respond. We shall not lag .
behind. But I would like to say that
this is nothing but a propaganda stuff.
And we must not be taken for a ride
by such propagandist stuff from Paki-
stan. (Time bell rings) Sir, I am
coming to a close.

Sir, on the Pakistan bomb_ I will
say only one word. Preparations are
going on very fast to explode the
bomb by adopting two methods—
one, plutonium re-processing techni-
que, and the other called the enriched
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uranium technique, They are pur-
suing both the techniques. Whichever
succeeds will be useq ang they will
produce the bomb. Sir, I am not in
favour of Indiaz producing the bomb.
I am in favour of pursuing the pre-
sent policy of peaceful use of nuclear
energy. But I must say this to the
Government that options must be
kept open. If Pakistan really wants
to explode the bomb, we cannot sit
idle. We should be prepared to meet
the situation. I need not say any-
thing about Tarapur. I do not know
why we have allowed the USA to
drag on on this subject. I would ap-
peal to the Prime Minister to close
it for ever, for gpod, they are not
going to supply enrichedq uranium.
‘So terminate ijt, abrogate it, s0 that
we can make use of the spent fuel
“We should not take any more time.

On China, I am happy and I shall
-not say much, because recent negotia-
tions appear to have gone quite well

"_. I hope further negotiations will lead

to better relationship, more normali-
sation, leading to the resolution of
the problems between China and
India. But I must refer to two points
to which Shri Shahabuddin referred.

SHRI SYED SHAHABUDDIN:
-Sir, you must give me some time to
(Interruptions)

SHRI BIPINPAL DAS: That is
the advantage of speaking after. Sir,
I said last time in my speech that
1 had almost lost faith in North-
South dialogue. If the new global
negotiations could achieve something
.good, T would welcome it. But that
is not my point. I suggest to the
-Government, not only to our Govern-
ment but to the entire non-aligned
movement, why should we continue
to make efforts for the North-South
dialogue alone? It is difficult to move
forward there, I know. We ghould

-Simultaneously start the South-South

dialogue on one point which Shri
Shahabuddin made, he 1is correct,
namely, that we have not made much
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headway regarding collective self
reliance, ang this is my grievance
also. Therefore, the South-South
dialogue on the basis of collective
self-reliance must be taken very
seriously by the Government. Indja
is in g position to do that and will
do very well If it comes forward
and gives a push to the South-South
dialogue it will have some impact
on the North-South dialogue also and
that will alsp move forward. That
is my opinion.

L] -~

The last point to which he referred
is about the USSR and the USA.
Sir, we want to make friendship with
everybody. Our basic policy is,
wherever there ig friendship, stren-
gthen jt further, consolidate it further;
where there is ne friendship, build
the bridges of friendship; and where
there is hostility, curtail the hostility.
This iz our policy. We have never
ceased our efforts to make friendship
with the USA. We want to make
Iriendship with the USA. But, what
is USA’s response? What is their
attitude? Has Mr. Shahabuddin or
friends like him forgotten what USA
hag done to us for the last 34 years?
Can they be compared to what the
USSR has done to us or for this
country? The USSR has stood by us
at all critical moments. On the
questions Goa, Kashmir, Bangladesh
and what not the USSE has stood
by us, and so also in the matter of
buildings a strong foundation for
industrial  develepment. (Interrup-
tions). What is the record of the
USA compared to what the USSR
has done to us as friends? Therefore,
where ag we want to make friendship
with everybody, we cannot unfor-
tunate]y equate them after looking
at the history of our relationship
with these countries for the last 34
yvears. (Time bell rings).

On Afghanistan, we have not kept
quite. We have certainly spoken not to
the Ambassador here, but we have said
in Moscow alsg that your going into
Afghanistan or sending a large num-

L
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ber of troops to Afghanistan was
‘wrong, we cannot support it, this is
against our policy of non-alignment.

225

b But merely condemning Russia on

-

the issue of sending their troops will
not help us to solve the problem.
‘What about the infiltrators going
from Pakistan, trained by China?
‘“Therefore, we have been pleading for
a political settlement. If Mr. Shaha-
buddin does not know what political
settlement means I cannot help it;
he will have to go through the entire
course of political science. Thank
you. B

THE VICE-CHAIRMAN  (SHRI
BISHAMBHAR NATH PANDE):
Mr. Jaswant singh.

SHRI JASWANT SINGH (Rajas-
than): Sir, may I please spesk from
this seat?

PN S

THE VICE-CHAIRMAN  (SHRI
BISHAMBHAR NATH PANDE):
All right,

SHRI J. K. JAIN: You can

come
1o the front bench,
SHR] JASWANT SINGH: No, this

is all right. Sir, I thought today’s de-
bate was on a motion by the hon.
Minister of External Affairs—some-
times called External Affairs. The
Treasury Benches speeches seemed to
be g recital of the Prime Minister's
success. I could not understand this
differentiation.

SHRIMATI HAMIDA HABIBUL-
LAH (Uttar Pradesh): She is the

Prime Minister of India.

THE VICE-CHAIRMAN (SHRI

BISHAMBHAR NATH PAN DE)

Let him continue, please.

SHRI JASWANT SINGH: Why are
they so susceptible to a mere men=
tion of the Prime Minister?

1555 RS—28.
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SHRIMATI HAMIDA HABIBUL-
LAH: It is not the Prime Minister

under discussion. (Interruptions)

L4
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(SHRI
Let

THE VICE-CHAIRMAN
BISHAMBHAR NATH PANDE):
him continue. A
HABIBUL-
inter-
Prime

SHRIMATI HAMIDA
LAH: Are you talking on
national affairg or about the
Minister?

SHRI JASWANT SINGH: There
were three issues which the hon.
Minister’y statement brought out; re-
lated to Israel, related to Polang and
related to the recently concluded—
I do not know whether it would be

right to say ‘concluded’—talks in
Beijing.
With your permission, I have %

start with thig worg ‘success’. I is
quite an old Ministry joke that Indisn
diplomacy is somewhat like the love-
making of elephants. Ij is carrieq out
at an extremely high level it is
accompanied by much bellowing and
the result ig not known until after
two years. Now, I listened to the
hon. Minister’s statement with great
care. It had a lot of words in it, bui,
sadly it had very little content, I do
apologize for thig criticism. The cri-
ticism is not personal; the criticism is
institutional. 7 think the Minister of
External Affairs is staffed by some
of the finest individuap talent that is
available in the world, but I do think,
at the same time, that there is a great
separation between the place where
the policy is conceiveq and the plaoce
where it is conducted. I do not think
I can criticise the hon. Minister of
External Affairg for what is happen-
ing to India’s foreign policy because,
I think. in an essential sense, he is
responsible only for its conduet, he is
not responsible for its conception. He )
is not responsible, hig Ministry is not
responsible, which is what leads me
to the crucial point, the crucial ab-
sence in the Minjstry of External Aff-
airs; and that ig the absense of jnstitu-
tionalisation of Policy. Whatever
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foreign policy we have been adopting
in independent India has been a policy
of prejudice and predilictions of in-
dividuals. The original founding
father’s one great love wag his one
great failure. Now that prejudice,
prediliction, that king of individualise
ing of policy formulation continues.
The Ministry of External Affairs is
mere]ly 5 spokesman; the Ministry of
External Affairg does not formulate
the policy. Between the Ministry of
External Affairg and those who are
responsible for the formulation of the
policy, there is no coordination. There
ic Mg co-ordination between them and
those whe are entrusted with the
_responsibility for its conduct.

Sir, I have to come back. There are
#wo key points which keep on re-
emerging whenever the Members
from the Treasury Benches talk here.
The hon. Ministey had madE. a
reference to it on an earlier occasion.
The key word is the ‘success’ of our
foreign policy; and the second key
word about which the hon. Foreign
Minister made a reference on the last
occasion when we discussed the subject
was ‘consensus’. Now, Dbecause the
time at my disposal is limited, T too
have to limit what I have to say. Let
us analyse this business of ‘success’
and ‘consensus’. What is the require-
ment of India’s foreign policy? I think
it should be evolutionary. It is not
evolutionary because it has not been
institutionalised, there is no agency
which can say what we have evolved
from. Possibly, development is a
tendentious word, as denotative of
developing from something inferior to
superior; but the policy must evolve.
I do not see any evolution in India's
foreign policy. There is an impasse, a
stasis. Let us take National interest.
We all talk about national interest;
enlightened national interest. T think,
there is total confusien in this field
because we confuse between national
principles, national goals and national
interests. Is there a clear definition
formulated by the Ministry? I have
gone thrtmgh the records, the earlier
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speeches; I have read through them
in an attempt to find out a definition,
where and what our national interests
are? We cloak it in a lot of pillows
of wool that this is the principle,
peace, friendship, brotherhood and so
on. This is crass hypocrisy. Please
define ‘national interests’ before we
can proceed further. There js the thirg
thing; it is about ‘consensus’. If the
hon. Minister would for give me, and
the Treasury Benches also, please do
not mistake consensus for conformism,
The very nature of your political
organisation and your political party
is conformist. You reject dissent as
disloyalty. When you are rejecting
dissent as disloyalty, ‘consensus’ you
will never be able to build up. There.
fore, if you say that some of us are
outside the ‘consensus’ and some are
within the ‘consensus’, you are talking
of conformism. You are not talking
of an intellectually honest dissent
distilled 10 a consensus, R X

We have a reactive foreign policy,
because of the institutional lack, as
I said. Then there are thematic blind
spots in our foreign policy. 1 have
no time to go into each of these them-
atic blind spots. I leave this point
for the hon. Minister’s consideration.
Then we have the situation of two
foreign policies. We have a foreign
political policy and we have a foreign
economic policy. Sometimes, T am at
sea, because not only dg these two
policies work in conflict with one
another, but they seldom seem to co-
ordinate and 1 do not know who
attempts to co-ordinate them, But if
an example were really needed of our
nqn.-alignment possibly,  the hon.
Minister’s functioning, in attempting
to get these two policies to move
together is the only example of none
alignment,

There was the Hon, Mr. Bipinpal

Das who objected to my esteemed
colleague, the Hon. Shrj Syed Shaha-
buddin’s remarks about non-aljgn-
ment. I would like to repeat, Qur dis-
pute is not with non-alignment as
such. Our dispute_js with the conduct

£ -
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f of non-alignment. The dispute is not
with the concept. It is with the con~

" duct. We have reduced; the present

" Government has reduced, non-align-
ment as an euphemism for a policy of
dependence. I shall come to this in a

_ little while.

" Sir, ‘success” was the third key word
which the Treasury Benches were sO
very keen on talking about. Let me
quickly analyse the so-called ‘success
of our foreign policy on three or four
criteria; our Asian policy, national
security, Indo-Soviet relations, Indo-
US relations, West Asia. As far as our
Asian policy is concerned, I think,
India’s policy has been a policy of

_ singular failure, Verbally we mouth
our Asian identity. But if there is &
Region in which India stands isolated.
it is Asia. Then, national security, 1
think, if defence and diplomacy be the
two sides of the same coin, then, in-
dependent India’s history of diplomacy
is certainly a history of the failure of
our foreign policy. 1962: This was
the failure of independent India’s
diplomacy, 1965: absence of diplo-
macy. It was in 1965 that we per-
mitted, it was I think, a kind of a
diplomatic watershed, the dishonest
brokerage of Soviet Union in atiempt-
ing to sit on a dispute between two
neighbours and we acceded to going
to Tashkent and to ask them to
arbitrate between the two of us. That
was the beginning of the failure of
our diplomacy. I think, theie was a
major failure of our diplomacy in
1871, 1 leave it as a thought with you,
Where statesmanship was called for
we failed. Was the creation of Bangla-
desh in India's national inlerest? Now,
in retrospect, attempt to answer

3p.M. that question.  Post-1971—th,e

—failure of diplomacy was demo-
nstrated in Simla and it continues to be
demonstrated to this day because we
now find the curious spectacle of both
the Government of India and the Gov-
ernment of Pakistan putting across the
Simla Agreement of al] things as an
impediment to peace. It is an in-
credible situation. Take Nuclear—I
admit. 1 accept that there ought to be
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a rejection of the super power hypo-
crisy of wanting to disarm the unarm-
ed, but what about our own hypo-
crisy? In the same breath the hon.
Minister read a statement of disarma-
ment about nuclear free zones gnd Pak
threat. We either accept the practical
reality of the subcontinent and go in
for a bomb or we reject it. Have we
the political courage to reject it and
say, no, we will not, but we cannot
have it both ways.

Coming to Indo-Soviet relations, I
talk earlier about depenience. [
would just like to read out some fig-
ures because they speak for themsel-
ves, We cannot reduce relations bDet-
ween countries to criteria like ‘friend-
ship” stood by us,” etc. If there Iis
anything which marks ouy relationship
with Soviet Union, to my perception
and reckoning it is marked, firstly by
dependence; secondly by a seemingly
abjectbacking ot whatever the soviet
Union says; and thirdly 1 think we
are the only country in the world
of this gize who have become the
interpreters of the strategic percep-
tions of a supef power. I do not know
how, but that in any case is the sub-
stance of our relationship on the basis
of dependence. Let me now quote
some figures, Our defence dependerce
on the Soviet Union for defence equip-
ment, quality and quantitatively, is
to the extent of 70 per cent. Let the
Minister rebut that. With that kind of
dependence no country is indepen-
dent, Let me quote a few other
figures, Our dependence for steel is
30 per cent, Our dependence for oil
is 35 per cent. Our dependence for
diesel and kerosene is 55 per cent.
Our dependence for heavy machin-
ery is 85 per cent. Hon. Bipinpal Das
here mentioned about the arms assis-
tance from USA to Pakisian. USSR
has given a 17 billion dollar loan to
India for 17 years on 2 per cent.
When, therefore, that kind of loan is
available o India we havent any
standing to criticise what Pakistan
does, With that kind of dependence,
may I remind this House and the hon.
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Minister of the first two months of
1979, when two Soviel ve'ssels carry-
ing kerosene and diesel did not dock
in Bombay, leading to a scare and
shortage in the giesel and kerosene
markets in India? That kind of 2
situation exists please bear it in mind.
It is not a question of rhetoric. I
have the highest regard for the hon.
Minister of External Affaris.

SHRI J. K. JAIN: My friend. that
is the only sign of the failure of dip-
lomacy of the Janata vegime which
my hon. friend has mentioned just
now that in 1979 those too vessels did

not come to the dock. o

THE VICE-CHAIRMAN (SHRI BIS-
HAMBHAR NATH PANDE): Let
him complete, He has got the limited
time,

SHRI JASWANT SINGH: I would
again say what I was going fo say
that I have the highest regard for the
Minister of External Affairs I think
he is a man of great learning, deep
sengibilities. It is a quality which
is particularly noticeable by its ab-
sence jin the rest of the Treasury
Benches and I would appeal to the hon.
Minister of External Affairs, please
have a sense of history in this, be-
cause you are a student of history
and history will never forgive you
on the limited aspeet of wn-n-align-
men{. Do not reduce non-alignment to
an euphemism. Sir, I shall pe brief.
If you would b& so indulgent gz to
give me two or three minutes, I
will conclude,

THE VICE-CHAIRMAN (SHRI
BISHAMBHAR NATH PANDE); You
can have three minutes,

SHRI JASWANT SINGH: On our
West Asia policy—because the hen.
Minister mentioned ahout the pre-
sent situation in Israel—I submit to
you that other than India saying or
trying to assert to the rest of the
Arah 'world that we are also good
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Muslims, what else has been India’s
policy? It is all very well to say that
we are also good Muslims; so, Arabs,
please accept us. But was that a—
good criteria? Or was it the criteria
that our policy towards West Asia
should be governed by foreign eco-
nomic policy? Who governed it? Who
formulated it? Or was it our policy
that it should lead to West Asia’s
support to us- on Kashmir and to a
reduction of the obvious support to
Pakistan? In either of these criteria
has our foreign policy jn West Asia
succeeded?

There is a mention hers of the to-
tally illegal, and totally unacceptabie
to me, act by Israel on the guestion
of Golan Heights. I would have been
happy if the hon. Minister had gone
into the background of the recent
attempt by Prince Fahd aad the
failure at Fez and what was India's
initiative at Fez., What did we do?
Could we not—after all when it was
a question of—let me explain—[ un-
derstand your problem—it was sy-
ria’s abstention from Fez which lead
to the failure of the talks. There is
an established and girect nexus bet-
Ween Syria and the Soviet Union. We
acclaim and we say that we are
Iriends of the Soviet Union and we
are able to influence them, [f we were
convinced about the fact that Fahd
Plan was a good plan, that it was
a plan which wag going to help that
it was a plan which USSR cautiously
accepted could not jnfluence the So-
viet Union to influence Syria?

Sir, the question of talks in Beijing
has come up. 14 was the other factor
in the Minister's statement. 1 wel
come the initiative. I welcome the
breaking of the jmpasse. But I am
B_orry that the conceptualisation ig
limited. There is a Possibility of
making a starting point in the accep-
tance of the status quo of where we
stand on the high Himalayas. May 1
submit to you please work, recreate,
you have the ability, recreate some
of the original impulse of our foreign
policy which the great man, with
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whom in other fields I may held very

~ gerioug difference of op'mic_m, but
whom, otherwise, I hold In high
estcemm—Pt. Jawaharlal Nehru—had

recreated. Recreate some of that
impulse. One of the mythologies of
our approach with China, with which
we continye to be afflicted, was the
rubbish of “Hindi-Chinj Bhai Bhai”.
We have {0 move away from that.
Try and assert, try and work for a8
workable autonomy for Tibet. Work
with China and say, “we will work
with you to achieve aulonomy for
Tibet”. Try and work for a return
of the Dalai Lama. Try and work on
the existing lines as the beginning of
our talks with China,

Indo-US relations are best ex-
emplified by a short quote: “Frus-
trated incomprehension within a

framework of compatible objectives”.
That is the question which I will be
posing to the hon, Minister on Indo-
US relations. I will ask thmee ques-
tions and I will conclude. What will
the hon., Minister do to institutiona-
lise policy foundations within the
Ministry of External Affairs?. What
injtiative are we going to take on
the question of peace with Pakistan?
Let us not appear to be running away
from an aljve pranch, Let us not
appear as if we have lost strategic
military and diplomatic initiative
on three separate occasions on the
question of disengagement of troops;
and on the question of No-War Pact.
The appearance in the rest of the
world, which has led to a loss of
eredibility for India, is that we are
running away from this olive branch.
Let .that not be so. What is the
initjiative which e are gaing to take
ms far as re-asserting in practical
termg our Asian identity is concern-

- ed? What are we going to do as far

as stopping the rot in our relations
with the United States is concerned?
I do believe that beyond the imme-
diate {roubles that compound the
difficulties,
sustaining relationship between the
peoples of America and the peoples
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of India, which is where I am irying
to reach you to. If the present Gov-
ernment of the United States is in-
comprehensible in its utterances, that
is not the United States, Sir, I will
appeal to the hon. Minister to rise to
the occasion. These are difficulf times
that we live through. We have to
move from pureaucratic pettifoggery
to gtatesmanship. Let him impart to
our foreign policy a new dimension
in thought, concept and conduct which
1 think he has the capacity to do.
That was the point that I was trying
to make to the treasury benches
when 1 said that we are discussing
foreign policy, the Ministry of Ex-
ternal Affairs, his Ministry, not the
Prime Minister. I dqo emphasise that
point, It is not the Prime Ministers
success or failure with which I am
concerned today. I am concerned
otherwise. But today I am concerned
with the hon, Minister’s Ministry. 1
appeal fo his sense of history to reach
acrosg to the people of Pakistan and
impart to the events on the sub-con-
tinent a new dimension, a new thrust,
a new direction, that is badly needed.
1 am grateful for your indulgence.
Thank you very much.

SHRI SHYAM SUNDAR MOHA-~
PATRA (Orissa): Mr., Vice-Chair-
man, Sir, indeed I must compliment,
the Foreign Minister on the way he
has conducted the foreign policy of
our Government under the leader-
ship of the Prime Minister. The
speaker who preceded me said that
he should add a new dimension ta our
foreign policy. I must say that Mr.
Narasimha Rao has already added a
new dimension to the foreign policy
of the country and he is one of the
best in the galaxy of Foreign Minis-
ters who have adorned thig Ministry,

The Foreign Minister today spoke
about three things—about our talks
i‘n China, about the attitude of Israel
in annexing certain territories and
about disturbances in Poland. Sir,
while speaking about Poland, I must
say that this zone, these countries of
the Eastern Europe have always been
a sore point to the Americans and the.
American policy of imperialism, It

1981 ]
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hags been always the policy of
America to see that there is distur-
bance in this zone so that the Gov-
ernments there  with the socialist
philosophy lose ground. Whetper it
was in the past in Czechoslovakia and
Hungary or now in this country, I
must make one point very clear and
that these countries have a philosophy
of their own—these socialist coun-
tries—and one should not think of
them as satellite countries. This
entire area has a special type of com-
mitment to the people. Sir, we are
definitely concerned about what is
happening jn Poland. We also ap-
preciate the people there trying for
more democracy in Poland. But at
the same time, we should not lose
sight of the fact that there may be
various vested jnterests in Poland
who are trying to crush the Polish
political philosophy, that is, socialism.

Sir, about Israel, I must say that
Israel has peen committed to the cause
of Zionism and during the last 30
Years Israel has been the focal point
of aggression against Palestine and
a threat to the entire Arab world.
Today unfortunately the whole Arab
world is divided. Mr, Saddam
Hussein of Iraqg is pgoing one way and
Colonel Gaddafy of Libya is going
another way, and the King of Jordan
is going yet another way. The Arab
world is totally divided. Let us make
this point very clear that our com-
mitment to the Arab cause has been
proved ang our commitment has been
very specific. And Mahatma Gandhi,
the Father of the Nation, from the
platform of the Indian National Con-
gress, had supported the cause of
Palestinians. So, it has been a creed
with the Government of India and our
political party, that is, the Indian
National Congress. And Zionism has
been definitely against the Arab
cause, the Arab culture, the Arab
people, and our sympathies are with
the Arab world,

About China, it is very good that
the talks Izave started. In fact, India
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is the loser. India has suffered in
the wars with China. Those were
the days of Hindi-Chini Bhai-Bhat
Jawaharlal Nehru gave a big dimen~
sion to Indo-China friendship, ine
Panchsheel and all that. Those of
us who are teachers and professors
who have read from Edgar Snow's
book. “The Red Star Over China”,
know what was happening in China.
A new philosophy was emerging, a
proletariat philosophy. China was
a socialist country. But probably was
stalled during the 60s and 70s because
of the deviation from the path of
socialism. Ang there was rupture in
the Indo-Chinese friendship. India
now has to claim an area of 10,000
square miles captured by China. With
this background, with this post-war
situation, ywe have to create a new
history on the edifice of the present,
We have to give a new dimension in
the relationship between our two
countries, The people in our country
and jn China want that there should
be a new friendship evolved on the
debris of the old, so that the two
Asjatic powers which control most of
the public opinion, these two great
countries, could emerge on a new road
to friendship. And T must compliment
our Foreign Minister who hag inifiated
the discussions under the guidance of
our Prime Minister and let us all hope
that we will reach a definite point,

The Prime Minister’s visits abroad,
the three consecutive tours, in a very
short span of time, were spectacular
indeed. After all, a country’s foreign
policy js one that gives a booster to
the image of the country. Gladstone,
while writing the foreign policy of
England, said that policy at home
reflects on the policy abroad. We have
taken a gefinite progressive policy at
home with the 20-point programme
and enshrining the word “socialism”
in our Constitution, So it is the duty
of the Prime Minister of that Govern-
ment to project jts dimension, that we
are seeing a new vision, to have
fraternal relationship with friendly
countries’ fraternal relationship with
socialist ceuntries, t0 voice our pro-



237 Motion re. present
International situation

test against imperialism, against neo-
imperialism, to support the people of
Africa who are fighting against im-
perialism, to support the Asian people
who want to assert themselves in the

comity of nations. India, as one of .

the biggest democracies or, maybe, the
largest democracy of the world, should
assert that it has something to give
and something to take also. Our Prime
Minister’s utterances at Melbourne
against war, to limiting the arms race,
to stopping the arms race, all these
have been appreciated by all, and that
was in the presence of Mrs. Margaret
Thatcher, the Prime Minister of the
UK. The Prime Minister's thought~
provoking speech in Cancun that the
smaller nations are not to be sjdetrack-
ed, that the smaller nations are not
beggars that they go with begging
bowls to big nations, is an eye-opener
to those who gathered at Cancun, at
the North-South dialogue, and it gave
confidence to the people and the re-
presentatives of the smaller nations at
the Cancun conference. The Prime
Minister’s  joint communique in
Romania, her joint communique in
Bulgaria, was in support of detente
and against the arms race, against the
arms build-up. The Prime Minister
and the Romanian President, while
speaking against the arms race and in
favour of detente, had appealed to the
people to strengthen the forces of
peace against the forces of war. AS
the previous speakers have said, today
the world which hag seen revolutions,
which has seen worlq wars, which has
seen regional conflicts, limited wars,
cold wars, cannot certainly go in for an
arms build-up. Indiang have
witnessed a vivisection of this country,
We see today arms coming from
America to Pakistan. And that is the
very thing for which India wants
peace. Detente is a big problem to-
day, We have got to achieve it some-
how or other, Reagan President of the
United States, three or four months
back, on Television, speaking to about
250 million people in fifty countries,
said that they want detente. He said
that the NATO powerg shoulq with-
draw all the conventional and nuclear
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weapons. That is a gtep towards
detente. He said that Soviet Rusaa
has 5,000 tanks, but they have only
1,100 tanks; Soviet Russia has 1,000
war-heads, but they have too little.
It was falsified later by an article in the
Times. What was his last appeal! to
the people? I am quoting him:

‘Deterring war depends on the

perceived ability of our forces to
perform effectively, The more
effective the forces are, the less
likely it ¥ that we will have to use
them. So, we ang our allies are pro-
ceeding to modernise NATO’s
nuclear forces of intermediate range
to meet increased Soviet deploy-
ment.’

1981 1

Thig is what President Reagan said.
This argument visibly annoyed Mr.
Brezhnev. Today Brezhnev’s visit to
Bonn has given us a new awakening
because this shows that he wants the
detente to be successful.

Some hon, friends on the other side
have spoken about India’s relation
with the United States of America.
Sometime back some US House Com-
mittee representatives came to me.
I told them that if any country is is too
well known popular in India and in
every house here, it js the United
States of America because they have
given us food and they have given us
powder, milk etc. in time of need.
Unfortunately on each occasion
when India was in trouble, the
United States of pAmerica betrayed us.
They have alwayg helped Pakistan
against us right from 1954 till 1981.
What did Jawaharlal Nehru say in
Parliament on December 4, 19477 [
quote; -

“It war comes, we are going to join
the side which is to our interest.
We shall pe friends and we intend
cooperating with America.”

He said this jn the first debate on
foreign policy in Parliament. But
what has been the attitude of America?
On each occasion when crisis came
America thought it proper not to
stand by us. Whether it was Truman,
whether it was John Foster Dulles or

- -
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whether it was Eisenhover or Johnson
or anybody, all of them wanted to side-
track India. Therefore, their friend-
ship has been a camouflague, They
have always been supporting Pakistan.
They have been arming Pakistan. The
reason is that they can have their base
there, They hdd in fact a base in
Peshwar though later it had to be
given up. This has peen their cardinal
policy, whether it was a Republican
Government or a Government run by
Democrats, In the UK whether it
is the conservative or Labour Govern-
ment the foreign policy seems to be
same.

We in India believe in non-align-
ment, It i5 not that we are not aligned
with anybody, We will align with the
power which is just for us and which
is right for us and which is in our
national interest. Foreign policy
emerges from national interests,
national self-confidence and natioral
prestige and national honour. Tt is the
USSR which has stood by us in the
last 20 years. When Bulganin came
to Calcutta six million people greeted
him, They supported India’s policy
on Kashmir and on Goa. And a.friend
indeed is a friend in need. When we
were faced with Bangladesh crisis and
when the Seventh Fleet was parading
in the Indian Ocean and when our
independence was in danger and when
we were not knowing what to do.it was
only the Soviet Union which came to
our side. The Indo-Soviet Treaty of
Friendship is a magna carta for us.
It is in our interests. It js not Russia
or America that matters to us. It is
that which power will stand by ug in
times of crisis and in times of need?
And, therefore, this Indo-Soviet
Friendship Treaty is one on which we
can call upon in times of distress. Tt
is good for them and it is good for
us,

When Brezhnev came here and ad-
dressed Members of Parliament, what
did he say? He said that the people
of Soviet Union will gtand by the
people of India in days of crisis,

In contrast, what hag been the role
of America? Theirs hag been a pathe-
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tic role, a tragic role. They have lost
the friendship of about 650 million of
people in this country, because they
went to the help of a military junta
in Pakistan which hag been condemn-
ed by all people including the Inter-

- national body of human rights,

Some people have criticiseq our
policy in Afghanistan and they said
that there we are not following the
Policy of non-alignment. I must say
that this policy is out of national com-
pulsion and it is also g policy of non-
alignment. Our Prime Minister has
said many timeg that we want the
withdrawal of foreign troops from very
country ang that we do mot want the
Soviet troop in Afghanistan. Sir, if
the Soviet troops are there in Afgha-
nistan, we must also find out why
they are there, who asked for the
presence of the Soviet troops in
Afghanistan and why they came. Sir,
the Afghanistan Governmeni have
many times wanted the {friendship
with Pakistan also. Sp, Afghanistan
hag been used, if you read the history
of the Indo-Afghan War, all the three
famous volumes gou will see that it
hag been a bhuffer zone between India
and Russia. But that point apart, the
question is whether the Soviet troops
should be there or should not be there
and our policy has been very catego-
rical on this point that the Soviet
troops should withdraw from Afgha-
nistan.

Sir, all the diplomats who came to
India from 1947 till today, all the
foreign dignitaries who came to India,
including the former UN Secretary-
General, U Thant, have appreciated
India’s foreign policy. All the for.
eign dignitarie; who have visited
India recently, the Presidents of
France, USSR, Romania, etc, and the
Prime Minister of Vietnam Foreiga
Ministers, who came to India recently,
have appreciated India’s position vis-
a-vis Afghanistan, So, it is no use cri-
ticising India’s policy towards Afgha-
nistan and one has only to appreciate
it

Then, Sir, what hag been our policy
in South-East Asia? Look at Kam-
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puchea. There are many people who

" wanted the Pol Pot Government there

and they thought that Pol Pot Govern-
ment was the legitimate Government
of the people there. But, let me tell
you, Sir, that the tyranny and bruta-
Mty and the inhuman attitude with
which the Pol Pot regime behaved to-
wards the people of that country were
so horrible that about a mijllion peo-
ple have been thrown into the ocean,
Today, Sir, there is nobody to bother
about these refugees there and in many
European countrieg thousandg of Kam-
puchean children have been adopted

by the Swedish people, by the Den-

mark people, by the English people,
by the Irish people and so on and
that was why our sympathy went to
the Government of Heng Samrin and,
s0, Sir, Indias correct attitude towards
Kampuchea has been perfectly all
right passed beyond doubt,

Now about our attitude towards the
Arab world. Wge have been very much
justified in our policy of friendship
with the Arab people and we have
been all through with their cause and
the cause of the Palestinians. Ag far
as the people of Africa fight\ng again-
st imperialism is concerned, we have
alwayg supported them in their fight
against jmperialism and our Prime
Minister was in Zimbabwe when the
new Government was formed there
and there cannot be any better recog-
nition of the views and the cause of
the African people, their sentiments
and their cause, than this. Sir, you
know very well—you have been in
politics for long and you know how
Dewan Chaman Lal was sent by Pan-
dit Jawaharlal Nehru to Kenya and
you also know how Jomo Kenyatta
was dragged in the streetg with chaing
and ropes and you know all this. This
is how Jawaharlal Nehru stood for
Indo-African solidarity and friendship.
So, we appreciate the cause of the
people of Africa, the people of Latin
America also, and our Foreign Minis-
ter and our Prime Minister have shown
genuine sympathy for the cause of the
Latin American countrieg anq our
sympathieg are with them.

I
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Sir 1 do not want to take much time
of the House. But I will only say
that our foreign policy hag been very
genuine and it is completely non-aljgn-
ed. I am sorry, I have forgotten to
mention about the non-aligned nations’
conference in Delhi. I know what
role our Foreign Minisler had played
in that conference of the Foreign Mi-
nisters of non-aligned nations which
was almost coming to a breaking
point. What was the Delhi declara-
tion? The Delhj declaration is an im-
portant document in the hands of the
non-aligned nations to fight against
the forces of imperialism. Sir, our
policy hag been expedient and »ur

policy has been just and our
policy has been completly non.
aligned, non-aligned not i

the sense of remaining aloof, but, I can
tell you under the leadershjp, of Shri-
mati Indira Gandhi who hag the tra-
dition of Pandit Jawaharlal Nehru ang
Mahatma Gandhi, in the sense of not
budging an inch from the spirit of non~
alignment, but of fostering it project-
ing it for peace-cooperation ang friend.
ship with all the people. Thank you,
Sir.

SHRI DIPEN GHOSH (West Ben-
gal): 8ir, I share the anxiety expres-
sed by the honourable Minister for
External Affairs gnd the other dislin-
gujshed Members on both sides of the
House about the war clouds hovering
in the sky of the world. Indeed, Sir,
the danger of war is there and tihe
armament race ang the talk of nu-
clear war are threatening humanity.
But we must understand where the
'root cause of this danger lies. Is it
because some people are demanding
war or is it becauge some States are
wanting war, the danger has become
so intense. No, Sir., The real cause,
the root cause, of this danger lies in
the economic crisis which the capital-
ist system has bred. Today the capi-
talist countries are in the midst of
serioug economic crisig which is consi-
dered to be the worst since the 1832
crisis and to overcome this crisis these
capitalist, imperialist countrieg are
spending almost the entire of their
budget, a larger part of their budget
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even at the expense of the welfare ol
the common people to produce spohis-
ticated war weapons, because it is pro-
fitable. So, Sir, we know who are the
countries spending so much of money
at the cost of their people’s welfare
for bhuilding up their war preparations,
and who is the leader of these coun-
tries, Many of our friends here, in-
cluding the Minister, by and large,
have expressed that it ig the USA.
But, Siy here we have to find where
our country stands in thig situation,
We want peace because we want to
survive; we want peace for economic
development. True, our Government
talks of peace, cooperation, detente
and everything about bringing peace.
But I have also geen that in
the same  breath our Govem-
ment talks of super-power ri-
valries, I think jt is a question of
self-contradicifion we are suffering
from, because when we talk of super-
power rivalry, by it are we not equa-
ting friends with enemies, by it are
we not putting the war-mongers and
the defenderg of peace on par? Sir, it
is time that we Tell the truth to the
people,

Many Members have stated that the
USA has been arming Pakistan io
the teeth. The USA has converted the
Indian Ocean into a hot-bed of war
hysteria. The USA hag been support-
ing the Israeli intransigence and even
the annexation of the Golan Heights
against the UN Resolution, so on and
g0 forth. But if we look to the Soviet
Union, we will fing that the Soviet
Union is strengthening the countries
which are facing the war preparations
of the US. It ig time that we must
tell the truth to the people that it is
the Socialist blocled by the Soviet
Union which is the defender of peace
and which is a guarantee against the
US wars preparations.

Sir, it is good and we welcome it
that an effort has been made to nor-
malise our relations with China.
Everybody realises that thege two big
-countries should 1live in an atmos-
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phere of cordiality, brotherhood and
friendship. Thig effort needs to be nur-f—
sued, and I hope this would succeed,
But, in this connection may I ask the
hon, Minister of External Affairs,
what about our position regarding
giving recognition to Poly Saharassian
Front? It has been recognised by most
of the African countries with whom
we have good relations. I think our
hon. Mjnister will look into thig ques-
tjon.

About the Golan Heights, 1 appre-
ciate the statement already given by
our hon. Minister. But I waat to sce
that our Government undertake efi-
orts at the U.N. General A:ssembly
in international forums to ensure that
action is taken against Israel who has
annexed the Golan Heights, which is
Syrian territory, despite the U.N, Ge-
neral Assembly’s Resolution to vacate
that territory. ‘

Sir, ag regards Poland, some friends
have stated certain things. Some fri-
ends on the other side have also sta-
ted certajn things. But I want to say
very categorically that it ig the U S@.
which is behind thjs design. We can-
not brush aside the issue by saying
that it is an internal affairg of a parti-
cular country. Surely, it is an internal
affajir of a parficular country.
But there are machin-
ations and designg of the imperijalist
countrieg headed by the USA, to
destabilise the sjtuation in gome of
the socialist countries of Eastern Eu-
rope. It hag come in the newspapers
how the U.S.A. Administration has
been supporting these people, So,
when there ig counter-revolution, it
js well within the competence of thit
socialist Government to put it down.

Ag regards the policy about forejzn
affairs, I want to point out two mere
points, Apparently, it doeg not come
within the purview of the Minister of
External Affairs. But I think it iy well
related ang linkeq with this partjcu-
lar issue. We talk of non-alignment
and we talk of the U.S. designs and
imperialist designg and at the game
time we go abegging to the IMF
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headed by the U.S.A. Is it consistent
with the foreign policy enunciated by
our hon, Foreign Minjster to accepl
IMF loan with such conditionality
which would amount to bartering
away of our economic sovereignty.”
Are we not aware of the experience
which Brazil, Jamaica, Sri Lanka,
Peru and Turkey had while drawing
loang from the IMF? Could they keep
their foreign policy independent of
U.S. pressures? Ig that not a conditio-
nality that for grawing loan from the
IMF we have to stop bilateral trade
agreements and payments? Is it not
in the newspapers already that the
U.S. representative said that they
would intervene if the Indian Govern-
ment buys Mirage from France out of
that fund? It is related to that ques-
tion of our defence to the guestion of
our foreign policy because a self-reliant
economy is a pre-condition of a self-
reliant foreign policy. So, I would
appeal to the Government of India
and to the Minister of External Aff-
airg that in order to be consistent with
the foreign policy enunciated by the
hon, External Affairs Minjster, our
application for loan or agreement for
loan from IMF should be withdrawn
or cancelled. Sir, my second point is
this. T appreciate the anxiety of our
Government in normalising the rela-
tions with varioug foreign countries,
including the U.S A, I appreciate the
anxiety of our Government in estab-
ljshing ties with the various Govern-
ments, But at the same time, ghould
we not fry to astablish a good tie with
the people of our country, with the
workers of our country, with the
peasant of our country  with the toil-
ing masses of our country? Who will
defend our country when our country
will be in danger. It is the workers
whe will protect our country, the
peasants who will protect our coun-
try, the toiling masses who will pro-
tect our country. And can you protect
your country by denuding the wor-
kers, the peasants, the toiling masses
of their minimum basic rights to live?

AN HON. MEMBER: No.

SHRI DIPEN GHOSH: If you don’t
pay them the minimum wage, if you
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don’t give them the minimum: demo-~
cratic right, how can you unijte the
people to resist any foreign aggress-
ion? We have got the experience—
the people on the other side have
also got the experience— that in our
history, in the recent history, a very
small country could successfully fight
back the US with all itg nuclear wea-
pons. And that was Vietnam. And hew
could Vietnam fight back? By denu-
ding the people of Vietham of all
their minimum basjc rights? No. But
by uniting the people and by taking
them into confidence our Government
talks of defence of our country. Bui
how? By enforcing National Security
Act? By enforcing Essential Services
Maintenance Act? Is it not rontradic-
tory?

So, Sir, I would appeal to the Gov-
ernment through the hon. Minister
of External Affairs that to be cons;s-
tent with the foreign policy enuncia-
ted by him, his Government should
see that the workers, the peasants,
the employees, the toiling masses of
our country are given the minimum
basic democratic rights ang to unite
them to face the challenge. Thank
you Sir, - n

SHRI DINESH SINGH (Uttar Pra-
desh): Mr. Vice-Chairman, Sir, we hear
a lot these days of the impending cti-
sis the crisis of confrontation, the
crisis of a military confrontation, the
crisis of a nuclear war and the dan-
ger of the annhjlation of the humsun
race. Sir, if we look at the pages of
history, we shall find that the wold
has always lived through crisis, And
vet we have survived. Being an opti-
mist, I feel that whatever the crisis
that we may feel today, there 1is 2
way to survive, To be able to asses3
that, we must be able to assess the pro-
sent crisis. And I would submit, Sir,
that the present crisis is not a mil-
tary crisig it is not a crisis of a mii-
tary confrontation between two blo-
cks, but that it is essentially a crisis
in the economic field.

Sir, we had been talking about neo-
colonfalism in the 503 and the 60s. I.
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jg thig neo-colonialism, which has now

come in its most naked form, which
creates the crisis in the economic fi-
. eld If one can try to date this crisis
that we face, perhaps, the most con-
venient ang the mos: graphic date
would be the time from the oil crisis
onwards, The oil crisis was a crisis
more for the developing countries
" than the developed countries, Bulk
of the developing countries, who were
not producing their own oil, came
under great economic pressure when
the price of oil was raised. It was the
time when they had to seek external
assistance. That assistance could not
come from the Soviet block because
they themselves were under economic
crisis. The bulk of the relief could on-
ly come from the United States and
the Western block and it was this pe-
sition of superiority that the United
States achieved during the oil ctisis
that hag led to the present economic
problems and the crisis which we talk
of It is the crisis of change, a change
which we have not yet fully under-
stood, and a change the course of
which has not fully been charted and
cannot be easily prophesised. Now, in
this situation the entire economice of
the world have been thrown out of
gear and a fear psychosis has been
built up, a fear of domination by the
Uniteq States, particularly in combi~
nation with Western European coun-
tries and that is the fear that has come
in the mindg of the Soviet block as
well as a large number of developing
countries. On the other hand, the Ua:-
ted States toe is in the grip of fear,
not appreciating where this new ac-
quired power will lead them to, what
will be the counter-vajling forces that
will be built up to meet the United
States own superiority that has been
gained, what will the Soviet
Uaion do, will it drive them to a war,
will it lead to a nuclear war and the
whole imbalance if one can use *hat
word?. All this has arisen from the
economije erisis that we face today. In
thig relation the obvious placeg of ten-
sion will be the countries of the areas
vhat produce oil because it is the oil
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crisis that has led to the present eco-
nomic difficulties and that is why we
see the dangers of war in West Asia,
the dangers of conflict, the dangers of
confrontation and I would not say
that Afghanistan js an isolated inci-
dent, It is a part of the developing
confrontation in West Asia. Thnerefore,
we have to see what is India’s role in
finding a solution, Much has been tal-
ked about limited national interests,
limited thrust in limited areas that my
friend, the hon. Shri Jaswant Singh,
whom I listened with very great at-
tention, talked of, the drive that has
to be recreated, the drive that existed
in the time of Pandit Jawaharlal
Nehru, 1 am glag that after Pandit
Jawaharlal Nehru people have begun
to appreciate his policy. But those of
us who had the fortune to be with
him and work with him saw that his
main thrust was towards peace and
Ppeaceful co-existence towards inter-
national cooperation because he could
foresee at that time that the danger
will come not in the military feld
but in the economic field, It was he
who first talked of neo-colonialisma
and the dangers that neo-colonialism
will bring, not merely for the depen-
dent territories at that time but for
the entire world. It is this cffort that
Shrimati Indjra Gandhi is making to
try to find a solution of the economic
problemg that we face today. Her
visit to Cancun was in pursuance of
this idea, not in merely meeting a few
people whom she could have met out-
side anyhow. But, unless India at-
temps at this time to try to find a so-
lutjon to the problem which is at {he
base of the international problem to-
day, India cannot solve the difficulties
merely by turning a king face to one
neighbour or the other. The problem
is not with our neighbours but the
problem: is a global problem and un-'
less we can take an initiative in fin-
ding a solution to that, or, at least,
indjcate directions in which We can
move in improving relations with our
neighbouring countries the solution
will not be easy,

And here T would submijt that the
initiative that the Government of
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India has taken and the Prime Minis-
ter has herself taken and that by the
Foreign Minister is an initiative which
is worthy of notice of this House. I
am really sorry that in their attempt
to play a role of party politics, no
hon. Member hag appreciated the basic
effort that India’s Foreign Minisiex
and India’s Goverament is making
today in trying to move in the direc-
tion in which there could be hope for
the humanity as a whole including
those in the national borders of India.

Now, Sir, what is the solution to
this problem? Much can be said about
North-South dialogue, T can say that
we have to get something from the
North to try to build a new inter-
national economic grder. My submis-
sion js that we are not going to get
anything merely by asking. We will
have to0 create conditions in which &
new international order is built, not
merely a new jinternational economic
erder. There will have to be both an
economic and the political order duly
constructed in the context of the prob-
.lems that we face today,

What is this new international or-
der? First of all, it hag to be based on
national independence because na-
tional independence has yet not been
replaced bv any other jndependence.
Nationa] independence is the essence
of non-alignment. T am not talking of
some kind of wvague policy of non-
alignment or a policy of equi-distance
between all powers or policy of neut-
rality in not expressing a view. I am
talking of positive dynamic policy
which will create conditions in which
equality will be restored at the level
of national Governments, Then we
have to find a way in which economic
exploitation will be changed to econo-
mic co-operation. It ig not that only
the South have t0 gain from any kind
of international economic order. It is
the North as much which will gain if
there is a co-operation rather than a
confrontation between the North and
South, because it must be borne in
mind that bulk of the resources and
even the bulk of the marketg exist in
the South_ But the Northern markets
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are saturated; the new markets could
only be found in the South, angd there.
fore, a new co-operation, a new struc-
ture of the economic order based on
the political order, that I talked of
earlier, will be equally beneficial to
the countries of North gznd South.
And it js this attempt that we are
making which I would commend to
this House ang I am very glad that
the Government is now proposing to
hold a conference in Delhj on a South.
South co-operation. I think it will be
a major milestone in pur effort to re-
structure both the international eco-
nomic and political order because we
have already had a meeting of the
non-aligned Foreign Ministers and a
meeting on the basis of South-South
co-operation will be a major land-
mark in the direction of economic
co-operation.

What is this South-South dialogue
or co-operation? Here Sir, there has
been an attempt made by India, not
for the first time, in holding thjs con-
ference but from early times and I
recall particularly from the time that
Mrs, Gandhi assumed the Prime
Ministership in 1966 onwards; there
hag been an attempt to build a South-
South economic co-operation. The
first attempt if you may recall, Mr.
Vice-Chairman, was in the tripartite
meeting we haq in New Delhi, a meet-
ing between President Nasser, Presi-
dent Tito and Mrs. Gandhi which was
held in New Delhj to forge a common
economic programme not merely for
these three countries but for all nén-
aligned countries and all developing
countries, And the cooperation that
had been conceiveq between these
three leaders was rather accepted
even by the international organisation,
GATT, ag a basic co-operation betwezn
the developing countries. This was
followed by our co-operation with
Iran, where we were sharing each
other’s surpluseg in the economic field,
for the economic development of one
another. It was followed by our agree-
ment with Ceylon, now Sri Lanka, in
which we were going to share the sur-
pluses of both the countries in the

st
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international market. Therefore these
attempts had been made by India for
a long time; some with success and
some not with success because the
structure was not under our control
and we were heavily dominated
by economic trends from outside.
Yet, efforts had been initiated
and I am glad that the world
is talking more and more about
them today and that we shall have a
meeting here in New Delhi, in which
we shall have an opportunity to give
some concrete shape {o these ideas.
Now, particularly, with large amount
of wealth in the developing countries,
in the OPEC countries, I think, it will
be possible to persuade the OPEC
countries to have larger investments
in the developing countries instead
of their present investments in the
developed countries. We have the re-
sources, both monetary resources, as
well ag raw materials, resources of
" manpower and large markets in the
South to build up a strong and stable
economic relationship between the
developing countries in which it will
be imperative on the North to begin
co-operation with us. We won’t have
to go and beg ang ask; they will come
to us, I hope, this beginning in self-
reliance, as has been talked about,
will be made in a concrete manner
when this meeting takes place in New
Delhi, e

Therefore, as I wag submitting, it
is not that the Government has not
initiated anything dynamic which will
not attract attention. Perhaps, it takes
time. Non-alignment, as hon, Member,
Mr. Jaswant Singh, would remember,
had been condemned by the world
for 3 long time. It wag called immoral
and if I may réeall eorrectly, even his
Party at that time had opposed it,
But qver a period of time, it has ac-
quired validity and it has now acqui-
red acceptability. In the game manner,
.the effort that we are making in the
economic field, will I hope, acquire
not only validity but also acceptability.

Now, g few points which had been
raised by some hon Members, I think,
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deserve some consideration by this
House. The hon. Member, Shri Syed
Shahabuddin, talked about a non-
aligned multi-national peace force
for Afghanistan 1 find it somewhat
difficult, Mr, Vice-Chairman, to accept
how the replacement of troops of one
country by troops of a number of
countries is going to help Afghanistan.
The idea is to move all troops outside
Afghanistan, not to introduce new
troops into Afghanistan and, there-
fore,... 1

SHRI SYED SHAHABUDDIN;
Peace-keeping force at the border.

SHRI DINESH SINGH: This peace-
keeping force will have to be on the
Pakistan-Afghanistan  border, Once
the Soviet Union withdraws, there
will be no question of re-entry from
that porder. But if he is talking aboug
a peace-keeping force on the Afgha-
nistan-Pakistan border, it is an en-
tirely different situation. "

Now, hon, Member, Mr. Jaswant
Singh, had talked about a reactive
foreign policy. With due respect to
to him, I think, he himself was only
reacting,

4 po. - I:‘
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He did not produce any new ideas
that the Govermment of India eould
work upon, to give any new thrust or
new direction. But two things that he
mentioned particularly, caught my

attention, He  talked of the moral
force of India and he talked of
India’s isolation in Asia. What is

India’s moral force? That jg the abi-
lity of India to say in specific situa-
tion what ig right and what is wrong.
It ig not 3 question of calling names,
or putting blame on people but me-
rely an analysis of a situation to dis-
tinguish between right and wrong
and to accept an option that may be
considered right, Now I ask, in Kam-
puchea should be have supported Pol
Pot? If we did not support Pol Pot,
should we have said that Kampuchea
does not exist? Or should we have ac-
cepted a  Government that was in
power in Kampuchea? If in accepting
that Government in hig opinion we
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have isolated ourselves from the so-
called ASEAN nation, I think we
would have only acted on moral
force which he was advocating ear-
estimate that wae
are isolated in Asia? I think our re-
lations with the Asian countries. par-
ticularly with the ASEAN countries.
that have been talked about, are ex-
cellent, Recently, our Prime Minister
hag paid a  visit to some of those
countries, the Foreign Minister has
visited, their own leaders have come
to this country and a large area of
understanding and common agree-

"ment has been evolved and declared

in the joint communiques. How are
we isolated? Merely because they did
not recognise Kampuchea and we re-
cognised Kampuchea are we jsolated?
We recognised the Peoples Republic
of China for a long time and no other
country  recognised it, Did we do
something wrong or have we been
proved wrong? It was Mr. Nixon who
went to China, the Chinese leaders
did not go to the United States.
Therefore, Sir, it we act in a situa-
tion in which we are able to perceive
the future perhaps slightly better
than some others because we have a
clear policy of non-alignment, it does
mot mean that we are isolated or that
we have done something wrong, It
enly meansg that we shall have more
friends joining us and a time will
come, I can assure the hon. Member,
when more and more of these count-
ries will recognise Kampuchea and
will have greater cooperation with
Vietnam, I must say that our consis-
tent support to Vietnam is one of the
basie factors of stability in our rela-
tiong with the countries of South
Asia. Here is a nation which has
fought the world’s largest military
power almost single-handed and has
established {he validity of national
independence and we are friendly
ihem in the hope that other
countries will also begin to accept
them as dependable friends, as a na-
tion which is self-reliant, as a nation
which has determination, which has
worked for peace and dignily of man.
Are we doing something wrong? 1
can only hope that more and more
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countries will come along and join
hands with ug in this. But there is
one thing. I must say, Mr, Vice-Chair-
man I entirely agree with all those
Members not merely in the opposi-
tion, but also sitting on this side.
when we say that we must forge a
close relationship of all South-Asian
countries, we must work for a South-
Asian  identity, we must work for
close cooperation between South-East
Asian countries. And I am glad that
the two meetings that have taken
place at the level of Foreign Secre-
taries in trying to evolve a South
Asian cooperation have been very
successful. I hope it will be possible to
further strengthen thig and give speed
to it.

J1

I would now conclude, Mr, Vice-
Chairman, with just one remark on
Pakistan. I am second fo none in
advocating close relations between
Pakistan and India, as I have been,
and you have been a witness to it, of
close relations between China and
India, It is in our national interest, as
in the larger interest of South Asian
cooperation that we must have the clo-
sest possible relations with Pakistan.
And I for one felt that our relations
were improving vastly. We were mov-
ing that very close, People from Pakis-
tan were visiting us here; our people
were visiting Pakistan; those journali-
sts and others who had an opportunity
to meet with the Pakistan President
came back very impressed with his
desire to improve relations and a very
healthy development was taken place.

SHRI U, R. KRISHNAN (Tamil
Nadu): What about their treatment of
our Ambassador?

TThe Vide-Chajrman
Goswami) in the Chair)

(Shri Dinesh

SHRI DINESH SINGH: Now sudden-
ly—I would say and emphasise the
word “suddenly”—the day the United
States declared that it was going tc
give large military assistance to Pakis-
tan, the entire climate changed, W-
did not change the climate. Our Fore-
ign Minister is on record having gonc
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to Pakistan even after the USA de-
claration and saying that Pakistan
has g right to defend itself and to have
‘armed forces that it considers neces-
sary for its defence It was the Mem-
bers on the other side who criticised
him for having said that—those who
now feel that Pakistan has a right to
have a defence force that it considers
necessary, We did not. The Foreign
Minister went and said, “Yes, Pakis-
tan has thig right”. But what is this
right in relation t{o? I recall the time
when the Pakistan President had told
one of our journalists that he would
be very happy i Pakistan’s military
leaders and Indian military leaders
got together and told him what would
be Pakistan’s defence requirements,
From that position, jt went to sudden-
1y accepling a large force that would
come to Pakistan, not merely in rela-
tlon to defence bhecause the strategic
situation had not changed, but in rela-
tion to Pakistan acquiring offensive
weapons, and the entire climafe chan-
ged, T do not know—I am not sure—I
would not like to make a commit-
ment—as {0 why this happened. What
wag the USA’s interest in this? What
was the interest of Pakistan in it?
“What were the internal problems that
they were facing? What was their per-
ception of external dangers because
there was no danger from India at
that time? India was not going to get
any new weapons system. There was
ne new acquisition of arms at that
time. What was the situation that nece-
svitated offensive weapons that Pakis-
tan suddenly realised, because at that
¥ime if you look back in the newspa-
pers, the Pakistanis themselves said
that they did not face a danger from
the Soviet Union? What was this im-
pending necessity to go in for offen-
sive weapons saystem? And it is here
that the difficulties have arisen. Even
now at this stage I hope it will be pos-
sible to  work out some kind of an
understanding with Pakistan, because
there is a larger interest not merely of
what Government could have done at
a particular time, but the relationships
between the two peoples are of such
paramount importance that I hope it

“JJ
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will be possible to under-play this and
to build new bridges which will tras-
cend this and that a new relationship
will emerge between  Pakistan spnd .
India, 1 have no doubt that iy is to~ -
wards this end that the Government,
and particularly the Foreign Minister
is working. Thank you.

st gt e aw: (Ryrs)!
sma, gda § fadw Hifa F1 wgw
Al & & 5 91 waend gy awi
¥ R I g §, ST YT I\
F AT 9T g ZH WG dF W
gFaT & 1 iy wadr w¥ fya wradw
gaen s feqw fwg o 7 oows
EER IR L D N AL B T BeC I T
F gt gfugry oS § gRAT FAva ?

oY fedw fag : wiv 4@ 8 g2y
] Ay g

Wt qfira armdewT : ¥ wTed
qTETTId FEAT fEm oawr m@rT omo¥
faer av g9 vgFT WAL ¥ g
§ o arvoemdwie &1 AT
a1 faarzanr dgw ) F T A
W, oAlst qg wug § 7 wam oW
& Fruw gAT 1 [T WG HIw
FTATATEE AT FOAw F, IAF-
facz 3Q@T @ wmroswy war w@dym f5
Aa-gardat § dmy @ w gerd
Y depeaT T o A Wi ago TrEegE
g wdt & 1 oww FIR-uRidale
Ut A Q¥ 9] we Wt § ot
garFa ¥ ArA-umISeT agl & 1 owg
fodt 3w & @R ¥ Sowg FT wrEed
T g | AlER gRws oA § A
9T TgAT A1 gH W WA WYY wma
f& gmar wimnaigREe & e
@y 1 @1 Fafer wr & Iew
ANeHF g wisd Dwgd a4 T
9% Yis 2T 5o ARG ¥ ug wEy 9T
India freed means humanity liberated

|
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g gw AT oW oFafedr @ v g4

AW w1 ou Sy s, gfaar we
F AT w owwdy Fr oAz *iw
IIF WWT FH W EHifgw, T,
¥ A% mdE A S A T
34 A FIR-UAHAT AR AT
"7 1942 ¥ gfwat § =4 gy
st foy W I4 a3 gHS 34
qfasr &1 FFT wedr wsdr &
qANE FI 1 T FA-IAEGHT FT oA
fagg i ma ¥ AA-umdaNe
F T A A FTOIC T A HAT
FT WG F, A8 HW WA AL ¥
THHT g MY WIS @A Q&
feafa & qg= w7 € & g7 el
gy 1 Afy F1 waw Amg @
qrww giaar § & feafa mre g4
W 8 Fdd AT Iy FI4 &
gfee 8, =wic ziad = Ffe @,
IHET 4T AV T v 3fer A ag Aid
F( § A Af, g ardr § 5w,
zAF ¥ ¥ e dar g1 §
e T wEY F@ qiefEafys &
awg g dar &% & v § o gqrar
Tiq4i gais W1 & var feafa dar
FLIG B, T4 AT H F fadq g4y
ST A AN AgAT g5 WiE oms
# gfaar F1 w1 feafd g g ug
2 fF ag w07 9v g3 & ) wHT &
W & 5 daa faegag 9ar
Jfeg 7 w8t WA fe drga fqee-
qg Tad; wedr & | WT @F ®X
AT FIRFT  a¥ 78 FQ, GF oF
@Ay faersg 1 7§ frafa gfgar
¥ awi 0wl /A Agt @i § 1 fee-
ge @grRal gidt WA § 1 AT 45
T ow3E @W gW F qlg A 7@
® & fF oghhar & &% oF =
gur =gt @imr sy ghar & fEer A
fodt £ # fed F Fumf A fed
g, WAT WAT I A qAT HA
1555 RS—9.
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® A @grat w9 v & 1 e
fir4qg 1 feafs /sl a7 asdr
w4 ®A W FHOET AT HATA
98 g W = & Rafs ws gw
%@ R & w7 ¥ g4 fewiwma
F arg oY, w91 ¥ ¥ & &9 o
d5% B W ¥ 3% wz A, 92
ug g, TRAr feuvwed gd ¥ fw
#q & w0 gfaar a1 T T AR
wadr & f& wae dqa favegg
gailt avw B g, for w1 @y
myg a4l § FE Aq a9 A,
fa% fageas wa ¥ @wIG

q  3Isg
AT FEEHT
Fra g |1

Siwq, fraw fag o
faar & =fas foafq
nE 4939 g | qg HqEY
nifas fesfa 5 1 = E @1 &
NOF FIHA WA APHT § | TR
w1 g f& gWar & wmeqredt &1
STYT g3 ¥ Ww 98 asE H,
fez ufwar % gfage or <@ €1
IEF) wEL, AT A FGT, A AY
TGO gE B, AT IHY RIS 84T
a5 g ggw & 7T 37 @R
FT & FAT & 7

us @ ¥g fgear § A AW
formr St & o faad iy § aw-
AIFT AW WT FAFA T Mfer
¥ it H f9w 21 @1 & IHF TR
% & wgar wigar g {5 gfear & o
g awd; , AN faw g &0
fefasta =w  gefezad usalE
FOAIT HIT gAY M F AT F o
aq, o F X A sefezadizdma
F T} H, ITF @€ F AR
#, g3t @& f= gfaar & o1 srufas
wigs g, 99 9% AfgFr F @ F
Y F@T F0T, QT W GIE @, 98 agd
9 ¥, Fg Fg@ A W ¥ AT
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uF A IGY g W NigAr =A0fzo
Td F gacy faws gATHl H
faxar &, 3T ot Ux FmEar 0
Al ATY-TTIT STHENT F) AN JIF
FIAT B, T AT FEA FQ F
TG FAT W@ 2 '
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A, ABT AY YAOF FT T
g F gquar =gar § fv awdomr
# fazay feufsasq wefafaedas urg
g, ITFT grr gfygra waw Far
Sto, qr fgegeqtw & vl I /O
w1 uF fafrz gfeewior goar <@r
g, Tg <o miga g6, Wy fREEA
qRT, ATTTAaT gy, Fafeasa
FHEZ SF-TT WAEOF H AT §,
ag-ax g@ Mt F 07, fgrgenma &
wfe 37 @t = £3 ¢7 7 fHada
gfer <@ & 1wz g §Y gfe
g} wgar §, @ F A€ AT | AlwA
fmda gfee @ &

THHT 97 11 7T T THEA T
Trags 1 ag weat—

“Western industrialised socielies
are largely dependent on oil resour-
ces of Middle-East region and threat
to access to oil would constitute a
grave threat to the vital mnational
interests. This must be dealt with
and that does not exclude the use of
force if that is necessary.”

T ART T ST T8 BLATAT, 11
AqTd, 1981 FT STRT JT FEIST
203N F aAT FaaT § f@ wAN
gfez mT wsfar 7ar § 0 fergeam
F aiR ¥ ard; fafsorm gefafer
#1 gfee o ars & gfrar & oo
faaw  afefesfy w71 Ierg aw @
FIT-IX FI | & TN F2yg

[ RAJYA SABHA ]
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F AFL, SEFT ¥g o fox IaF
gats ¥ AET §, X AFQFH
gfez @w g1 a8 QAT arensyTdy
giez & 1 g9 F1§ 7% sent wg
F A0 AR AT Ffw @@ LT
q1gT &, SHer mear feafy § Hi€
3g feafa &1 axdUx @ & foag
ag 72 gRdAqd & v gasr ag
afas1T srew g 5 g o fsw
sz &, foq eara & s o gwEr
yrea giar @l g, 98 gwwr ¥ fog
gus! faasr @ v zeF faur aw
A% FIA UL, q gW awrd a3,
faer v o sifygey SHTATOE, 98
A gw ST | ag gad g @
g1 - e

dY gAFT @ TUET YaTAAl uger
¥ fasly & 1| QO 3TN ZTE AT
FIA FT HE S®W A F AT
gfagia fuifsesa oefafaedws @1
gr, Gwa @igm #wiR wAF al
wIIMT T E, AW 0 gfew 7Y,
THF) Al U ATAF TF G ¥
BH W F <19 g1 FIw ag 98
g, IR A g8 gfee = g I
R ATFT AF TAT F ) AEA F
UF 4% ¥, 39 U fewav ¥ oar
Y & 7T 38 ag & fe arfweama o
39 AT F TG S Fo GIFNE
g- -1 IgFT uforrw 1 g1 @&,
TH——16 % F4FT H Fgd gU
wEEs olfFEdTa H---0F 4% ag
g #IT gA% 9TF gF AT &) FE
feaft g f& faad gn ovar @
FaT Agr@¥ 7g & 0FF13El Agf
FLw@ € fx gus fam fowr o
Frat g 1 gw aifweqra &7 oy feedl
FTU § AFr-femn ®&¥ ar wEg-
FaTd I A A ogway, ag qu
Y A8 gwdr 1 zafeu § anmar
g B o feorar gw &y & A
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g o gfauy g ag ag gfaar 2 1
g ghar &7 ATgMa a*aa'r IR
A%l gioa Few § 5 were
FT 537qTC ¥€ A7 ¥ @ WM € |
g, WX atg 3@ BWiES §
Ty odd F OWEFEIF 9T 1200
FUI ¥TAR  @F gL E |
Weapon transfer last year amounted to
120 milion.

TR AT %7 Wi E T/ g 43 U€ HIE
FOAHE § | IH ¥ AT WA UIA
agreement with the third world coun-
tries is almost equal to the world’s

transfer of food. g %aq'rq}"(q-( gfﬁ‘qf

_14;

FIT 3 WIE IqY ST G
gF 4T % o fgeq ¥ wearEg av
T FT ST IFTE ) oA, qAA AN
ghed a3 fgwrs T o g %
gy W gez-Tfya, fafesa-&e wur
qe7 oAl fas w5y § wyl wearsi
F AN VLT I @ O SN
feafa  wiqw i @@ geAT
ST @Y @ 1 fRA O wrwata fad
ffa =1 g= N F 397 F Fi7 av
FI7 HAT &, 45 WA 57 N0 &
qAd g 1 A wEaTEd g% @ §
IuE Aty 997 REr g, A A
80 g afes fas wigeRw § g
T WTE, ST T A F@T 1 1975
¥ g fafega =rae @zt 9 zTamd |
gEIiEdl 97 @49 g7, wi 1980 i
At 18. 3 fafags i@ @9gug
(wmw & 9Fr) TTow He gwd
¥ sarer feda gr vy sreqrEA(
FTAHM 55 §5°F ¥ a8 @ § |
§ magar g % f5A0 wr #wais
fazm Afa ¥ g+ 54T #7§ 9EeT
gt @ axgar IFww ad genr 5 oag
St feafy a7 T3 § S0 S omay

al
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5T 937 21 W@ &, IH & aw faFerd
F fro F41 S gw 3 10 WA EA
Eqm‘i' F aE FTN g Al ¥ aEHST
TmiEade F) ST gRIT
mf«r@ﬂ § IEY g wes Ed
i, AifeE an gd 9 4 ag
st gra 5 feafe § oy wa
SaTa wgl fEEnT

s, fagaaT oI <fa £ T3t
g%\ Afsa & fage adt S § g
qrgar g i #aT gw awmi § a7 g%
wfer § 1 faggam ok 99 §®
gy ? gAaY Al ¥ g wade
g gwar g, AfwET Tedmar & Ty
St gFeT g Arn 4 fRr oA faw
ane fe@ § I 9% F1AW | W 4@
ga ant 1 oswEr g ¢ H U
£ Serger Fav g fader wev S,
ot oy Agt fRFe & d9Er
w &, Fo-awt feedr §Ognm o
gATEET AMH F FAT UeLd FHIEA
7 fav famifeat w1 sdg-face far
a7 IFH § T TR AT TF T9H
& | FARIT AUF F HYIAA  TIeq
FHET ¥ HOA  ETT FIEAT |

They should be blacklisted because
they have played in South Africa.

fex ga @t 7 # oA fEFAT
§ fadw At St & qATARETT ! TE
qr AT A Y 1 WK g IA F
9FF § W ARET KA G AET
frwrar =gy & 1 F &g AEdr g
fe gws TET g FIAT AT 97 |
THIHA F0 7 3T 9T wIad 9T
faar § 1 AmEsiifar 71 €@TEe g,
IR @ 9T "nHE a¥e  fFan g
f fargeama 1 gzFre 7 ¥ faefeat
w1 oA fear | § oaawr saEw @
W@ § | wRE ¥ qF gt g g,
afFa sigt a7 & GFeT FT 79 &, Tg S0
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quaty wiT {5y wv 2@ & 9% #1
gaaty waA fado @fs & Wy &%
grat & f&x g 1 adar ag g g

fr fagw Nfq &1 wwagr wdz  gaan
AT AT ST T ] AT IT8,-98 TAFKT
agf < A R w1 oge w94 9
I A0 F TAW G F AAFTE
¥, 37 GAT AT qIHT ATT  WA[ |
oY ag I gATL R A ARl Wr AR
7g (A0 fFga FNIAIET LT @ 3 |

TF AT T FT § IsAG FAT
a1gaT § | WA Wl wEEr A 3
=TT fza g s @@ wdy § R
150 fZegeq1dY f1o uwa- Mo § WAT g
§ | I9% 918 ITHT GAQr A Hqra
f& ag ®aist IfAT FwT AFT T
Fv 33 ¢ wfsr ag gadlsifeaa
Fq FL I 5+ § Fg I II0AT
argar § fF T gat amfeai &
wAT T GFT F qTSAT HFAIX AT {
g & AR ;A AR qufeE frEr
AT W A EA H owdf g v F
g wAAfa 7 oE W wae d
qmfes wrTRr mAafy § agt wdl
gy gy & ar & gaww ¥ o
9T gFTE AT KT FT gy §
faaq gardr et 2 oar Ay gan
TEAFIT F=6 § HIT IqF a7 A4
aFdt § | 1 zafac g9 aidl v aws
T TIRT e AT JAOEY )

w3 AEd T wE  F A
qureg AT F 1 AT qUEHEdFT F
fams frgeam # Gfrafas gfed
TF g Fav ar @ g | arfzad ay
ST FIAT & ITH A TAET HAT AZ)
F FFT AT TfFeT@ =g 979
AT AT s THIET ST A, Afw
ag ag gTar fE wfeeaa faeg-
WA 9¢ FHAT FTM, AT FART
JIT TEAT & A AT K gOETAAT
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gaaar g 1 oww PraY dfrzfez & a1
a3 gq 9T gAAT FHEA Fy feafq § 78
2 mEmfAETd ¥ w9 d81 AT G |
qiffeqrd F qAT Z-HE (HIOAT
wrw gt feafs § garr ag gac
FLAT fF 98 g IT gIAT FL THIC
& A1 37 AIG FN ATIAT FT 33 IATAT
o mifFear 9T gaaT FTT TOW &
ag & @gr A& qARAT WX IH A9
w1 & wsg-fgg ¥ & qAAT0 | -
fag & =g i arfesara, 3w
oI AT, WX A TATH A Al
gaTy gl TIidr gwm € ITF qUy
gAY ARAFd AT WES  Ff
ag gaTr qifaza gian Afgd AT Ha
ZAT 9¥qUT J=Er T g AT IAH
qatdt wiAr =gy | ag qeEEt 99
A% I AZT ART I qF ATUET
fossd & g7 99 93 @1 AR A
faar =13 Sad ®¥ g¥ § #TIan
fasas &1 FE TEar WAR TGN
fasmr | zafac ¢ afss 7 g9 9
w4 f& wifFeam afs zudtwr &
*qfFedy ATATHE IT gL & o G
g a1 zafau Sa% fedawa & #TT+!
W1 & FIAT § A IALAC F FAI
Y wod gw H ogfaae @ g
ag feafgs 938 mfas ga@ feafa
grly ie Ay WIgET FAAT T 0.
afan # =mgm f§ fagwr Ay &
it uge] fqad garfafeey g qa
IqH araﬁ F ’r‘aq AT qg%f I
IMd #IT 397 fag gr@ X HiX
ATT-TATZAAE T FeT JATETH ITATE
37 61 d&eT wifFq @ avdw av | fwe
gard AR w 4.7 g HiR qT www Ay
A gFrIFard. 7 fq aaf. I
AT T TG A TG A o g | Al
aqT 7§ ff a4 gawe g0 117 W@ifw
TAT AT Te7 F fga ¥ 7 grmw gqan
Fg < HIAY T FAIT FIATE |

{
f
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~ THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Yes, Mr. U, R.
Krishnan. You have got nine minutes
"and 1 hope you wiil finish within that
time,

SHRI U. R. KRISHNAN: Mr. Vice-
Chairman, Sir, the international situa-
tion has pecome alarming that every
nation in the world is very much con-
cerned about the peace, tranquillily
and safety of itself as well as of the
world as a whole. No day passes with-
out a nation declaring war against

" another nation or without a nation
provoking another nation to start a
war. Except India, Sir, which is follow-
ing the policy of non-alignmenl, every
nation, whether it is a small nation or
a big nation, whether it is a powerful
nation or a weak nation, whether it
is a developed nation or an undeve-
loped nation or an under-devioped
nation or developing nation. is many-
facturing sophisticated arms and some
of the nations, except a very few, are
supplying arms to the other nations,
so that they can be at their mercy.
For example, we know that the USA
is supplying arms to Pakistan much
against the wishes of the people of
India and now India is facing a great
danger of war being declared by the
Pakistan Government,

¥

Sir, even though we are following
the policy of non-alignment’ we should
be very careful about the defence and
safety of India and India should also
produce sophisticated weapons and
nuclear weapons also for the purpose
of defence of India. We should not
think over this, but we should imme-
diately go in for this, Sir, in the initial
stage itself, our Foreign Minister has
said about India's stand regarding Po-
land. Of course, it 1s quite true that
whatever has been happening for a
couple of days in Poland is only an in-
ternal issue of the Polish Government
and nobody else is concerned about i,
but even then it is our duty also to
say something about other activists
which are instigating the strike and
all those things. I think the Govern-
ment of India will algg look into it
very carefully and do the needful re-
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garding the Polish strike which ig go-
ing gn now.

Sir. much talks were going on dur-
ing the Cancun meeting about India’s
participation. I say, Sir, that whatever
mark India has made during the meet-
ing will boost India's image in the
world. Roughly 25 countries which par-
ticipated in the Cancun meeting were
apprised of India’s position and we
have gaineq a good reputation.

Sir, the US supply of arms to Pakis-
tan is to be condemned outright, as it
adds to the tension in the region. I feel,
Sir, that in the footsteps of Pt. Nehu,
the Non-alignment should be pursued
on proper lines. We should have cor-
dial relations with USA also, and we
should not have any hesitation in hav-
ing friendly relations with the USSR
at the same time. We should nd out
the real cause why the USA is some-
what inimical towards India.

Sir, after this House debate we do
not know what has happened to the
progress made in regard to racial dis-
crimination in the UK. It is really
seen tlhat the Indians in Britain are
not the second class but the fourth
clasg citizens of that country. It is neve-
ssary that we take some effective steps
in this regard.

Sir, T would like to mention one of
the very imporiant facts regarding the
Tamilians residing in Sri Lanka. About
two months before, some Tamilians
properties were looted and women ra-
ped, and even the library at Jafna was
set on fire. We shouid immediately go
and see how much we can help the
Tamilians there. The Srimovo-Shastri
Pact, : was entered into in the year
1964  but so far more than half-a-
million Tamilians are there who are
Stateless, and those half-a-million
people are responsible for Ceylon’s
progress from economic point of view,

Sir, in this connection I would like
to state that immediately after the clec-
tions our Chief Minister, met a delega-
tion comprising of all the parties, in-
ciuding Congress(Y), barring DMK,
and they presented a petition. Mr.
Karunanidhi is shedding crocodile
tears for the cause of the Tamilians. . .

(Interruptions).
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SHR1 V. GOFALSAMY (Tamil
Nadu): Sir, is it ... (Interruptions).

SHRI U. R. KRISHNAN: Why are
you interrupting?  (Interruptions).

SHRI V. GOPALSAMY: S8ir, this de-
bate has been géing on a very high
standard. (Interruptions).

SHRI U. R. KRISHNAN: What is it,
- Sir?  (Interruptions).

SHRI V. GOPALSAMY: He has not
shown any understanding of the prob-
lem. (Interruptions), You say some-
thing about foreign relations.

SHR1 U. rR. KRISHNAN:

You need not teach me,
tions),
. THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Mr. Gopal-
samy, please. I do not know why you
are interrupting? 1 do not think you
should be so touchy. Please continue,
Mr, Krishnan,

1 know,
(Interrup-

SHRI U, R. KRISHNAN: Mr. Karu-
nanidhi is shedding crocodile tears for
the Tamilians, (Interruptions).

SHRI V, GOPALSAMY: Is it correct,
Sir? (Interruptions). 1 do not know
why this international debate is being
made into a debate of... (Interrup-
tions), I am sorry. (Interruptions).

SHRI U. R. KRISHNAN: Please ask
him to resume,
(Interruptions),

SHRI V. GOPALSAMY: He is igno-
rant of foreign relations.... (Interrup-
tions).

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): I do not think
it is proper for a Member to say that
another Member is ignorant of foreign
relations. It will not be ....(Inter-
ruptions). o ‘

SHR] U. R, KRISHNAN:...He said
that Mr. Karunanidhi,

SHRI V. GOPALSAMY: Sir, we are
participating in a debate on inter-
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national situation and he is making
remarks which are not relevant, He
is ridiculing the whole people of
Tamil Nadu,

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Let him con-
clude,

SHRI U. R, KRISHNAN: Sir, he did
not participate in presenting the me-
morandum.

SHRI V. GOPALSAMY: We are not
a party to that delegation and we will
not be a party to that delegation,

SHRI U. R. KRISHNAN: That is
what I am saying, -

SHRI V. GOPALSAMY: Yet we have
expressed our views.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): We are talk-
ing about jnternational affairs. During
thig discussion these disputeg need not
come in I will request Mr. Krishnan
to continue. (Interruptions). Please
avoid your own internal matters for
the time being. Don't put the Chair in-
to difficulty.

SHR! U, R, KRISHNAN: Sir, in-
stead of appreciating the efforts made
by the Government of Tamil Nadu...

SHRI V. GOPALSAMY: Sir, on a
point of order.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Mr. Krishnan,
he is on a point of order, Please iake
your seat.

SHRI V. GOPALSAMY: Sir. we are
discussing the international situation
and the attitude of our Government.
He has made some irrelevant remarks
about our leader. We have expressed
our views on behalf of the D. M. K. to
the Government on so many occasions,
Not only that, we have taken keen in-
terest in the problems of Sri Lanka
Tamilians, But when people were be-
ing butchered in Sri Lanka, his Chief
Minister made a statement ...

(Interruptions).
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THE VICE-CHAIRMAN (SHRI

DINESH GOSWAMI): It is not a
point of order. This is no point of

* order, You are converting the debate
into a DMK and ATDMK dispute or
debate, If you feel that some remarks
made by Mr. Krishnan are incorrect.
you are entitled to rebut them when
you participate in the debate. The
difficulty is that you want the Chair
to rule on relevancy, If you give that
power to the Chair, in that case two-
thirds of the debate may have to be
expunged. The Members are wary
of expunction, I will request Mr.
Krishnan not to provoke Mr. Gopal-
samy and to kindly see that the debate
goes on on a higher plane,

SHRI V, GOPALSAMY: One minute,
_8ir. Even if I am called, I am not go-
ing to make any remark about the
Tamil Nadu Government or anything
else. I will confine myself only io the
subject,

THE VICE-CHAIRMAN
DINESH GOSWAMI): Thank you,
Mr, Gopalsamy. (Interruptions), 1
do not know how do you come in
between, Mr, Mallick.

(SHRI

SHRI U. R. KRISHNAN: Instead of

apprecjating the efforts made by the
Government of Tamil Nadu.....

SHRI v, GOPALSAMY: We cannot
follow a fraud and a cheat.

SHRI U, R. KRISHNAN: Mr. Karu-
nanidhi even went to the extent of
condemning the all party leaders in
meeting the Prime Minister and pre-
senting a memorandum regarding Sri
Lanka Tamilians. -

SHRI V. GOPALSAMY: He is mis-

leading the House.
THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Please con-

clude, Mr, Krishnan.

SHRI U. R- KRISHNAN: In this
connection, Sir, I would like to bring
to the notice of the External Affairs
Minister that on the pretext of Sri
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Lanka Tamils, one of the parties in
Tamil Nadu is again resorting to the
separatist movement as is being carri-
ed on about Khalistan

270

Sir, here Iwould like to bring to the
notice of the House that the Report of
the International Committee of Jurists
has accused Sri Lanka of repressing
its Tamil minority and said that the
situation could escalate into wviolence,
The 88-page repori{ drawn up by Prof,
Virginia Leary of New York State
University said that the police and
army repression of the Tamil com-
munity appeared to be growing.
Lanka's terrorism
act with South African statutes,
Prof, Leary said that it was not
justified by ‘political terrorism by a
small group of Tamil youths, (Time
bell rings). Sir, the Report added, ‘The
existing tension creales an extremely
dangerous situation which may esca-
late jnto major violence and negate
all development efforts.’ Sir, it called
on the Sri Lanky Government to scrap
the Terrorism Act, investigale com-
munal violence against Tamils earlier
this year ang prosecute those respon-
sible, It also urged the appointment of
more Tami] security forces in their
own areas.

Sir, I would again urge upon_the
Government of India to se€ That halt
a million Tamils who are residing in
Sri Lanka are given citizenship.

With these words, Sir, I conclude,

SHRI KRISHNA CHANDRA PANT
(Uttar Pradesh): Sir, the foreign po~
licy of India as fashioned by Pandit
Jawaharlal  Nehru stood the test of
time and has enjoyed widespread sup~
port in the country. Its main ele-
ments. namely, Nan-alignment, soli-
dar'ty with the Third World, quest for
promotion of world peace, regional
peace, friendship with neighbours,
friendship with the Soviet Union, and
support various causes round the
world have all had national support.
Its opposition to colonialism and im-
perialism in all its forms is a natural _
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product of our own experience as a
colony. Therefore, Sir, the debate is
not on the basics of that policy but,
perhaps, more on the application of
the policy to specific situations, Now,
-even in today's debate—I was care-
fully listening to the various speak-
ers—I did not find any criticism of
the bas'c postulates of that policy.
Now, we are wedded to world peace,
and many things are happening in
the world which cause grave anxie-
ty. But I would like to concentrate,
Sir, on the immediate threat to In-~
dia’s security, something that con-
cerns us directly, and while examin-
ing this threat, I would like to take
into account the fact that there are
some persons who think that Indja is
over-reacting to the threat it faces.

Sir, the backdrop against which we
have to examine this question is the
sharp deterioration in the internation-
al security environment, The entire
process of detente has been halted.
Indeed, there has been a side back
from the high point of understanding
reached at Helsinki, and once again
all over the world, there is confron-
tation between the Super Powers.
Now, in Europe, we have a sifuation
in which once again both the Super
Powers appeared to be preparing for
a fresh induction of missiles, leading
to further escalation of tensions. But
the people of Europe who have been
through two World Wars in this cen-
tury do not want and will not permit
Europe to become the theatre of a
third World War, The peace maove-
ments there are growing apd they are
very vociferous. So, now in Geneva,
talks are taking place between the
USA and the USSR on the best way
to see that Europe is free of nuclear
missiles. But all the time, simultan-
eously, in Africa and Asia tensions
are growing . And, jt is seems that
the confrontation will now take place
not in Europe but in Africa and Asia.

This it the general backdrop. And,
Sir, in this context, our immediate re-
gion is full of tensions. There |is
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Irag war, there is the Gulf region, to
which Shri Dinesh Singh  referred,
which contains a very large deposit of
the world’s energy resources, oil re-
sources, and it is likely to continue to
be the focal point of confrontation for
years to come. And, then, there is the
situation in Israel. There is this Golen
Heights annexation to which a refer-
ence has been made by the Foreign
Minister and in this matter I entirely
share the Government's approach to
the problem, We all condemn what
Israel has done, All this is leading to
a heightening of tensions all round.
And, in thig kind of tense atmosphere
we have got now Pakistan getting
arms from the United States, arms at
least one generation aheag of any
other country in this sub-continent. It
is like placing a mateh box in 5 room
full of gun powder. This is the risk
that these arms posa and even an accl-
dental lighting of a match can set the
whole thing aflame, This is yhy there
is genuine concern in this country.
And the process of normalisation of
relations with Pakistan begun at §imla,
which was progressing steadily, and
was taking the right course, has re-
ceived a definite setback, ang there is
now every danger that -there will be
an arms race in this region, Sir, no-
body can suggest that if India faces a
threat by the induction of arms by
Pakistan, it should do nothing about
it. I think, that is not possible. There-
fore, we must prepare ourselves to
face this new situation.

Now, Sir, as far as our broad ap-
proach to Pakistan is concerned, both
_the countries still have the problem of
poverty to deal with. There are mil-
lions of people who do not have the
necessities of life ang I think that all
sections of this House would very
much prefer a continuation of the pro-
cess which wag leading to normalisa-
tion of relations with pakistan. The
Foreign Minister, when he went to
Pakistan, I think  said that India has
a vested interest in Pakistan’s sepa-
rateness, permanency, and cohesion. I
think these were the three words
which he wused; extremely important
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words. I think they reflect the think-

ing in this country. We do not want
a war with Pakistan. There are some
~people who think that a break-up of
Pakistan will be to India’s interest,
But, I think, no sensible gection of pub-
lic opinion in this country shares that
view. We do not think that it will be
in India’s interest that Pakistan should
break up. And it is against that back-
ground that one feels distresseq by this
development.
Now, there are those who say that
Pakistan slso has legitimate security
interests. 1 fully agree ang I think
India has made it clear that we do not
object to Pakistan making proper ar-
rangements to meet its legitimaie se-
curity needs, I think the House knows
that over the years Pakistan has built
up its military power, though at the
time of partition Pakistan’s military
strength was about half of India’s.
Since 1971, in the last ten years, Pakis-
tan has almost doubled its military
power, has introduced modern wea-
pons, newer weapons. This is per-
fectly legitimate and I do not think

+ anybody can gay that India hag pro-

testeq against this. At not stage has
India protesteq against this. But,
now, the latest induction of arms is
quite a different matter It is as I
said 3 new generation of arms. It is
saig that the situation in Afghanistan
warrants the introduction these arms
into Pakistan. Sir, gne hag to examine
this a little closely. 1t is true that
the situation in Afghanistan, the pre-
sence of Soviet troops in Afghanistan,
pose a security problem for
Pakistan.  But this security problem
is heighteneg by the fact that Pakis-
tan is allowing its territory to be used
by guerillas who go into Afghanistan.
That is not of our making. That
situation iy entirely of their making,
and many of the weapons which have
been inducted into Pakistan cannot,
be used in the mountains. They can-
not be used against Afghanistan,
They can be used only on the plains
and there can be no other country
except India against which they can
be used. Some of them are naval
weapons, ships etc, Obviously. Af-
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ghanistan is not the country aganst
which these can be used. Therefore,
if you look closely at the kind of wea-
pons that they are getting, we, can
sée that they do pose a threat to the-
stability and peace of this region and
as Such we have to keep in view the
fact that 5 weak India would encou-
rage adventurism. India must be
strong and 3 strong India is the only
guarantee fop peace in situation of
this kind.

Sir, as I said, we do not want war.
Bur warg are sometimeg caused by ac-
cident, sometime by miscalculation and
sometimes by intention, We have heen
the victim og three wars with Pakis-
tan. This history we cannot forget
and in this context one can under-
stang the wuneasinesg in the couniry.
I personally think that in spite of the
induction of these arms, India need not
have heen unnecessarily worried. The
wOrry arises more because of the U.S.
perception of the situation in this re-
gion and the place of Pakistan in its
international security arrangements
and of the effort to use—or, sp it is
said—Pakistan to contain the Soviet
Union, How that it is going to be done
by Pakistan, is not clear to me. In
evaluating the U.S. perception we have
got to take note of some very perti-
nent ang important facts. One is that
in the past also, United States has
supplied weapong to Pakistan; but
Eisenhower ang Dulles both, gave an
assyrance tp India that these weapons
would not be used against India. Sir,
in 1965 in April if you recall, Pakis-
tani Patton tanks moved into the Ran
of Kutech. The Uniteq States did not
do anything about it then: but later in
August-September, when a full-fledged
war broke out between India and
Pakistan, then the TUnited States did
withhold its supnljes of arms and
ammunition and spares and this did
have ap effect on shortening the dura-
tion of war. So, they did keep that
pPromise at that time. This time there
is no assurance. Why is there no
assurance thig time? Does it mean a
complete departure from the olg con-
cept of the United States of America?
And I woulg like the House to know
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that this is not merely a question of
conjecture but the U.S. authorities
have said in so many words that ihis
+ime these weapong can be used
against India also. Therein lies a very
big cause of concern for us ang it
is a challenge to our diplomacy as lo
‘how we should try to change the per-
ception of the U.S. in his matter. I do
not t{hink we can write off the United
States; it is 5 super-power; no matter
how much we may not agree with their
perception: we may disagree with
their entire view of the region; but we
cannot write them off. I think it is
a challenge to our diplomacy that we
should make them see these matters
in the righ{ perspective.

Sir, in Pakistan, Mr. Agha Shahi
"hag recently made a statement geeking
to reassure the USSR that Pakistan
had no intentions of using its arms
against the USSR. Coupleg with the
statement of the American position {o
which I referreg to earlier one ig led
to the unfortunate conclusion that
these armg could only be useg against
India and nobody else. So, this is
one aspect.

The second is that in 1971 when the
war took place between India and
Pakistan_ if you recall, the Enterprise
task force was moved into the Bay of
Bengal;, but it come too late. Pakis-
tanj troops in Decca had already capi-
tulated, and that ig because it came
all the way from the Tonkin Bay.
This time, the ships are in the Indian
Ocean and large segments of ships are
there in full preparedness, They are
close at hang ang thig alters the entire
strategic situation in the Indian Ocean
and there is the Rapid Deployment
Force, which adds another dimension
of anxiety to this.

Then, there is the background of
the nuclear ambitions of Pakistan
which now the U.S.A. is more or less
power-less tg do anything about.
They have deliberately vaived the
Symington amendment, which had
restralned  Pakistan in  this matter.
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They have chosen to waive it. Now,
Pakistan is going ahead with acquiring
nuclear weapons capability. I will not
go into other aspects of the matter.”
But certainly, whenever there is a nu-
clear explosion in Pakistan there will
be a strong reaction in India and no
Government ip India will ke able to
overlook the compulsions of the situa-
tion which will be created thereafter.
We shall have {p respong and this is
anothey unfortunate aspect of this
situation hecause it may drive us 1o
a policy which ‘we have resisteq all
these years.

Then, Sir, there is one crucial ques-
tion in my mind. In regard io Pakis-
tan, we have tried to befriend them
ang we ghould continue to try to do so.
But there is a military rule there,
Military rulers are more apt to mili-
tary adventurism than civilian rulers.
The second thing is that .even Ayub
ang Yahya had some sancticn behind
them, some popular sancticn. But In
the four years that he has been in
power, I think, President Zia has no
popular sanction, either he gains po-
pular sanction through elections—he
does not seem to have gny intention of
doing that or, the other glternative is,
it may look very tempting for him to
go in for another military adventure
which gives him at least popularity,
if not popular sanction.

In this context, I would again focus
attention on the lack of assurance to
India by the U.S.A. on the use of its
weapong against India and the fact
that the American Navy is present in
the Indian Ocean close to the sub-Con-
tinent. All these facis are boung to
play upon the Pakistani ming and
influence its assessment of the depth
of U.S. commitment. Therefore, the
real danger js, if Pakistan shoulq mis-
calculate ang thereby start a mis-
adveniure, there is bound to be a con-
flagration between the two countries.
Thereafter, the Americans, against the
Background of the faects which I have
mentjoned, will be helpless to do any-
thing in the matter. Therefore, this
is the situation which will be created
and India will have to defeng itself.
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- It will have no choice. Therefore,

" we see the clouds of war gathering.
I am not a fatalist. I am not a pessi-
mist. I still think there is time to
stop this. I think, one has to be very
positive in one's approach to this pro-
blem and, therefore, having spelt out
al] these dangers, I would like to say
that our initiative must be directed
towards preventing this gituation frem
deteriorating.

In this respect I woulq like to say
that the offer of 3 no-war pact, about
which much hag been said, has not
been handleg well by us. The no-war
pact offer 'was made by Pakistan, There
is no doubt that even the Simla Pact
is tantamount to 3 no-war pact. There
is no doubt that we have made an
offer of a no-war pact in 1949. But
now that they have made an offer of
a no-war pact, should we not have
responded to it with some skill? If
it was a propagandist effort then,
surely, we should have exposed that
that propagandist effort. If it was a
serious effort, we should have discussed
it. Maybe, something would have
come of it, But we reacted haltingly
and it is still not clear exactly whether
we want to respong to it, or, we do not
want tg respond to it. It is not, in my
view, raising the prestige of the coun-
try. It ig creating confusion. If it is
a propagandist effort, then, I am afraid,
that our halting response has given a
success to Pakistap in thig matter. 1
woulq rather take it as an opportunity
of exploring, to what extent on the
basig which was spelt out in 1949 clear-
ly by Pandit Jawaharlal Nehru, it is
possible to arrive at a no-war pact.
I see no reason why we should shy
away from it. 1 have no illusions
about it. I am inclined to agree that
it ijs a propagandist effort. I am in-
clined to agree that it is 5 red-herring.
Neverthelesg the test of our diplomacy
lieg in its ability to get the best out of
thig situaticn.

5 P.M.
And may be if we tackle it right,

may be if we are able to perzuade Pak-
istan about the folly of continuing a
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course which leads to collusion with
India, we can evolve 3 better under-
standing with them. In this respect I
see turther phead, I see beyond the
present seeds of confiici and 1 see ihe
possibility of regional understanding
in which Pakistan and India can par-
ticipate as equals, but this is a crucial
time for both the countries and this
ig the ime when we have to show cur
statesmanship.

We have to recognise that an im-
portant element in the present situa-
tion is Afghanistan. The USSR are our
friends and I do not think that there
can be any other solution excepling a
political solution of the Afghanistan
problem. But as friends it is our duty
to persuade the USSR alsp to hasten
the working out of the political solu-
tion so that the USSR troops can with-
draw from Afghanistan. Till they stay
there, it is an element of tension. It
gives the USA an excuse, an oppor-
tunity to increase the intensification
of their military presence in the re-
gion. Therefore, it is neither in the
interest of the USSR, nor in the inter-
est of Indig that this state of affairs
shoulg continue and I think itis a
challenge to our diplomacy that we
shoulg be able to persuade the USSR
in this matter.

Finally, as I saig earlier, we have to
continue with our efforts to correct the
perception of the U.S, Government.
Apart from that being a democratic
country there is a wide section of pub-
lic opinion in the United Stateg which
tends tp be at variance with- official
opinion, They are friendly with us.
There ig absolutely neo reason why we
shoulg not go over the heads of the
U.S, Government go direct to the peo-
ple, to the Senators to the academici-
ans, to the Congress people to the me-
dia people and persuade them that this
course is not in the interest of peace,
not even in the interest of America in
this region. Therefore, I would like to
suggest that since our friendship with
the USSR ig not directed against any
country we shoulg try to persuade pub-
lic opinion in the USA about the folly
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of their Government's approach to the
sub-continent.

Sir, I will enq with just one word
and that is about Poland. 1 have =a
feeling of anguish aboul the events in
Poland, I had an opportunity to go
there as Chairman of the Indo-Polish
Commission. The people of Poland
have suffereq grievously throughout
history though they have not deserved
it. I can only gpeak with great anguish
ang hope that there is no blood Shed in
that country and that they are left free
to resolve their problems to the best of
their lights.

SHRIMATI HAMIDA HABIB-
ULLAH: Mr. Vice-Chairman, Sir, ‘o
" start with I would like to congratulate
our Prime Minister and our Foreign

Minister for India's tfareign puicy
of peace and freindship, of non-
alignment and one of vrtiring
efforts in the cause of dis-
armament_ At a time when the world

is standing on the brink of disaster
and the danger of a nuclear holocaust,
our role has made the people of the
whole world look towards us and rea-
lise that the only way to survive is to
follow the policy that is being reife-
rated by our Prime Minister Indira
Gandhi.

In this context, Sir, I would like to
present the following Urdu couplet:

P SO el S IR o ST A

i qﬂ HT# ?f'(a' %_;,
AT W& AT SHFT wg &
T R FIE FY E

QGur history is a witness t{p the fact
that our country has always offered
the hand of friendship to all, specially
to the qowntrodden. Mahatma Gandhi
was the first person tg rise in revolt
against the cruel and inhuman policies
of racial discrimination in South
Africa, 1India raised this question
afresh in the United Nations in 1946
and our country had all along heen
opposing ang campaigning against
aparthied.

[ RAJYA SABHA ]

kY

and policy of 280

Govt. of India thereto

Last year when our delegation had
gone to  Copenhagen to attend  the
World Conference of Women, when we
spoke in the Conference against the
inhuman behaviour of the minority gov-
ernment of South Africa, you should
have heary the applause and the enthu-
siagn of the audience, and the loud ex-
pression of their admiration for the role
of India and India's Prime Minister.
It was very unfortunate that during
the Janata Party rule, India sufferel
a serious setback and India’s role in
international affairs was totally dirhin-
ished. Sir, I would like to remind two
highly intelligent and  well-informed
Membzrs of cur House—M:. Shahabud-
din and Mr. Jaswant Singh—that it
was during the Janata rule that the
invitation to Moshe Dayan was given.
The visit of Moshe -Dayan was 39
damaging to our relationship with Lh2
Arab world. I am not gring to renest
so many other things that happened
during that time. Sir, tilting towards
America was also one. Was it not
damaging to our relationship with the
Third World? Was it not against non-
alignment that Mahatma Gandhi and
Jawaharlal Nehru had stood for? But
India has agein revived with greater
vigour a greater understanding and a
greater sense of urgency.

The Prime Minister’s visit to Cancun
Melbourne and European countries
has again hrought India very murh
on the scene and [ndia's cortribution
is being appreciated all over the worii,
specially in the developing countries.
Of course, I cannot help but mention
that this role of ours, which is sup-
porting the progress and development
of the developing Third World, does
not suit a few very rich and so- cal]ed
highly developed nations who are rve
ing to destroy the Third World while
they are talking about protecting hu-
man rpights, T would like to remind
such powers:

‘g aim g f5 g foed 7@
L,

afedi wr & gww @ awt
g:q.‘-Tr IH
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Today when the whole world is be-
ing threatened with total destruction,
when world peace is in danger, the
voice of India, the voice of reason, oi
justice of truth rrevails. This comes
at a time when world pullic opinion
is clamouring for peace, at & tilme when
nillions and millions of people in ail
FEuropean countries are coming on the
streets and raising their voice against
the manufacture of Neutron Bomb,
against the forces of destruction. Who
are these people? They are men, wo-
men and children from all the different
sections of society who are raising
their voices against the wrong and
totally destructive policy of the pre-
sent U.S. administration. I am not
talking about the people of America.
I am sure there are many many mil-
lions of people in America who think
differently. I am talking about {he
U.S. administration which is talking
‘about death and destruction all the
time.

The U.S. administration, of course,
talks about a limited nuclear war. They
also talk about human rights. I sup-
pose what they mean is that a Neutron
Bomb will only destroy human beinazs.
but all other commodities like buildings
anq furniture will remain intact. Of
course, this type of nuclear war is
limited. It kilis only the most un-
mmportant of all creations—the human
beings. Therefore, the question ¢f
rights of human beings afier death does
not arise.

No, Sir, as the Soviet leadership has
rightly remarked there cannot be a
limited war. Once a nuclear war is
unleashed, it cannot be 3 limited war.
It will destroy not only those whom
the enemies of mankind wish to des-
troy but it will destroy Europe and the
whole of the human race,

Sir, there are some people, some

Indian people who blame our fore'ga
poiicy and criticise our Prime Minister
for creating a situation against Pakis-
tan. Has India at any time after
Independence  attackecd any country.
Has India in the whole of its history
ever attacked any country. Therefore,
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why 1s Pakistan so suspicious about it
that they must acquire such sophisti-
cated weapons as F-16? What are they
afraid of? However, just to gain a
political point, to place events in a
wrong perspective, to oppose for the
sake of opposition is, in my opinion,
totally unpatriotic. N '

There is no doubt {hat the people
of Pakistan have now realiged the folly
of confrontation and the errors of their
past leadership. In Pakistan, there is
a tremendous amount of goodwill fcr
India, at least amongst a very large
majority of Pakistani people. But even
they must be conscious of the fact that
yney nave peen led by @ succession of
power-hungry, infinitely smali mnority
groups interested only in their own
prosperity, very much at the expense
of the common man. Therefore, vun
anyone under such circumstances,
plame India for hesitating and care-
fully examining offers like the No-War
Pact? India has to consider to what
extent acceotance of such policies w.ll
help towards our goal of peace and
progress not only for our country but
for Pakistan as well. Can mere wordls
stop wars and confrontation? How c¢in
Pakistan talk about peace when it is
preparing for war on such a big scale?
It seems strange that a country which
has suffered so much by accepting U.S
arms and armament in the past, should
think of accepting F-16's. To use
against whom? These weapons canuot
be used against anyone except India.
Has Pakistan learnt no lesson frotn 1965
when they waged war on us wilth
American tanks, the tanks that failed
them at the crucial moment? Did the
Seventh Fleet do them any good in
1971? Surely the people of Pakistan
must realise the futility of fighting wer
close neighbours, killing her own dear
friends, brothers and sisters. I am
sure the peonle of Pakistan realise-

A W G F YW wE,
T ZTHA ¥ FAHM &7 3A
AT 1"

S8ir, T am absolutely certain thal the
time is not very far when India ond
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Pakistan will resolve all their differ-
ences and come very close to each
olher, because both the countries re-
alise that that is the only alfernative
to total annihilation of mankind he-
cause if a war starts, it 1s not going to
stoo till it destroys the whole world.

Therefore, we have to be conscious
of the fact that the Indian Ocean is
the main target of the U.S. Adminis-
tration today. Strategically they want
to dominate this region, not oy
petrol-bearing countries, but the raw
material which iies within the old
colonies and particularly in the Indian
sub-continent and the Spice Islands.

Sir, as we all know, the Atlantic
economy is getting into a tighter posi-
tion every day. In America unemploy-
ment has gone up beyond § per cent
and in England it has escalated even
faster. Stagnation is going hand in
hand with unemployment. Therefore,
these countries are turning to an all
out effort to make trade with the Third
World countries as “one-way traffic’ as
possible, which is, to use these coun-
tries as good markets for finished
goods, while extracfing from them as
cheaply as possible the products of
their cheap lalbour. To add to this,
it is important in the Western strategic
plan to keep neighbour armed against
neighbour and thus keep up a demand
for arms based on the so-called latest
technology, thus leading to further im-
poverishment of the poor countries.
Sir, it is only the Socialist countries
that can help countries like ours, be-
cause they do not depend on our cheap
labour nor on our raw materials.
Therefore, a look at the co-operation
so far provided by the CMEA coun-
tries shows a clear contrast in that
it has strengthened our progressive znd
industrial economies for the better-
ment of nations, rather than
strengthening the individual. Those
who decry the continuous and growing
friendship of the Soviet Union with
India should objectively examine ihe
indusirial and economic base on which
this has developed from the very stact
There are no strings, but there ig a
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constanf development of mutual frust.
Some of our bigger factories when they
had falien short of demand from the—
Indian market have had the slack
taken up by the USSR in the shape of
manufactured goods in the long und
short term, so as to keep Indian chim-
neys smoking.

India's non-alignment has never
cen a question of equating Lae
“aggressor’ and the “aggressed”, We
fought successfully all forms of im-
perialism and still show the way to
those who were or are under the im-
perial heel. Nothing can be a finer
demonsiration of this than our solid
support to these people, particularly
the Arabs. As soon as our party came
hack to power, our Prime Minister
invited the courageous Yasser Arafaf
and our country has irrevocably linked
its entire support to the just cause for
which this great Arab leader and the
PLO struggie on. Today again accord-
ing to the statement of our honourabple
Foreign Minister, we have raised our
voice against Israel's decision to annex
Golan Heights.

Just as charity begins at home, so
will it always be our fervent wish to
be on the friendliest terms with our
neighbours. i

The recent visit of our President {o
Indonesia and Nepal and the tremend-
ous welcome which he received in poth
places again shows the people’s good-
will throughout these countries.

During our recent visit to China our
delegation was completely overwhelm-
ed with the display of warmth, friend-
ship and hope by all sections of the
society with whom we came in con-
tact. Therefore, it is a matter of
great satisfaction that a dialogue has
started with China and iz going to
continue,

With the countries of the Far-East
our relations have always been goad.
Our support for the people of Kani-
puchea against Pol Pot's clique has
further enhanced our prestige in the
eyes of the masses of East Asia.

Pr—_—
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India has aiways played a leading
role 1n what is now known as third

285

~ . . . -
™ world ecountries. Our Prime Minister’s

consistent and courageous policies and
her lucid exposure of those who follow
unfriendly or deceitful po.cies bhas
brought India great prestige in the
eyes of the world which culminated in
her triumpha] meeting with the Presi-
dent of France, Monsieur Mitterand.
I know India wil] play a greater and
more admirable role so that the peo-
ple of India an8 the peop'e all over
the world can livé in peace.

I shalj end with an Urdu couplet:

Yot FiaE ST FIAH AATHT A4,
AT KT oW ;AT Foewor

T
ESLIES KA A B L 0 G I
frzigr o |
WAL ® i @ngr faEar
gy
" THE VICE-CHAIRMAN  (SHREI
DINESH GOSWANMI): Now  Mr.
Yogendra Sharma. Mr. Sharma, your

party’s time is only five minutes. 1
do not know..,,

SHRI YOGENDRA SHARMA
(Bihar): We are discussing such an
important question as worlid peace; the
future of the entire humanity is at
stake and when We are discussing such
a question you reRfind me of three
minutes and four minutes. ...

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI). That is true. Bul
our time is also limited.

SHRI YOGENDRA SHARMA: I

E:— shall cooperate with you.. ..

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): We shall have
to listen to the Foreign Mimster also.
Therefore, please bear with us
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st qWT#2 HWT . WEEAT, W
qudT  ®IET & farw A #7
oy ygriad Aife wwmw g

yw & gt & s uffeafe @,
IIY 207w ow oy feafy § su¥
g s omm feRw Aifs um
gga o wargady Afe € 1 gF @
aty 7 gl 5 g *W XA
gl o figd (<0 g4 gfwat & amw
wgrgal § nwm siid & 1w Aty
¥ fora gag s g g7 wifa & fog
faq arw & frg wer@ wng @ °
frgetaoor & fog 1 feg am
F fud werm wmg g7 @) gfwar
F1 amfes g F GO THY
Fawha ¥ fr ) foe aw & fao
neg TS B ? gw 3wy Sy mfax
faamsT gcgrl Tw F@ % AU
fag am & fug merg Srg g 7
gfmd FT TWT BEFT e
FT EHT AIATIT AT gAar A
TAEATH( HT & FU | FATG fagww
qifv aga agrgaid) difR g 1 oy
¥ oxwT qw & O fga ¥+
g afew oA gt F fw

¥E
WIS 9T FEg+ F) ATowyFal A §
TR ghAET F T WISy, g
wTAg gegat F oay - wiew g
17 9T fadT s § T aofus
TZ AFT A0GT A1 2F 7 gH guAd
&5 g7 guaew § adl wE v §
FfFT TT g T gwedT 9% AT
U o E AT oAgs & AT FEd
& 5 gfiar % 1 gur ata §
groAaT grad gEix ww W gl
garzg Fa #X, gw gama £ fs
Tg ag7 gr WA FET E 4 T

gfvaT & miofas g3 &1 a@ww
g T & 37 §gaT uTe #y EEFA:

7 298 gfear W @Ey ARigg av
AT Eomar 2y fEEE wwr Oy
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[=: A1z wai)
fafats wmfas a7’ fegr a
FIAT G L AT IA FTT AT AN(CAT
F LA TwEs 4 Af w7 oFT
difaga o9 F u=afs dawa § =3
aiq & Fg ! ATAT § T zAF
fama am #3 + 3Iga FET %
‘fafgee  zzifas =T fex =80
g asar € | 39} 3% g 5 qaiw
2l F qATy & 34T Wifed Wk
Iad @437 Usn udfewr & <aw
sHigd & qA@ & f5 oafs gw
& ATAA ¥ ATAF qEIAT F FIAT
1gq 30 ArgT WX gA AT FI
L W T ATOA(AF ZrI4TN FT IGANT
gl HA;T, ®EE T A N,
af5s agdl 2irr, 7% @ @ A%
T FT UF ZY IAT FHT 9T A
g1 e 3T g F29 § fw an
#T ATqrdaid) gfeewmor § 1 3@
ey AR gardaidy gfeeam
@47 FifgT A gd A wiw AT
JiH AE TR K 39 A& R owoE-
F41 T dFifgT, 3@ HNfa N
faegt w3y I1fga o1 295 fadg &
wAq1 AAFLT wifgq e fafade
vzifas a7 T4 § 1 feriwes
wIfas #i FIT F AG FA E
F gaal & T ®IT A AW K
AR FL FiF | {Am47 Figy F
g faaiad ¥ qifaad o9 & voaafy
FA44 BT FEATT Ja7 qEATE § TAAAT
3FU &7 A fgems afwma) sdq)
F uezafa @ F FCHF | T AR
# oamsT F1 gheqor § 7 oW
siad & 5 At ghar & wifs sram
FE W AR 9T Fq4 @3 2, &4
a3 § i3 ga) wama A& wifa
®T WAG AT @ g | AEd @k
FTQF AT 3G A9 § IqF TR
#AuTq 37 A A=I? AQFT AT
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Tifgn |+ wiEg WGAT T AAAT §
s wgacs fag 1 & 1 7 9El
Trai dag R EfF A A
griv1 Fefos Afg taa @ & '

st qlodlo ifRg v : J TR
Efp gy AT waar g, g fael @
BT Fgl ANl )

sfi orRz wwt : mre fAdfswar
¥ mig afad, wifts N aEw,
qiifei % T A7 FWE AW IAH A
wiH wiEiw (Hegg W o1 wife
¥ fasiw atd FET g I AT
F UTGHT FAAT  FIH &1 FoodT
F@ wifgd, g0 1 TE) AT
g )

¥ ¥z Fg @ a1 f& AR
gy |1 W™ A7 | IREA F,
FTZT, AIXAFT FIOF NG 1A
ATEAATH FT TfAEE F ) SR
HAS) B owRT | g9 USE) HAS) €
qat &I &4 @ Fafaw €, aiEFT-
wiT A4 AT FTg A M, gAIR
JA\ATET ), @S "AMEa q @ 9
IFE ZAfRT 9T |\ AAT AYT IF FAS
gaaAr I 7@l 5 wrw fadw
fifs - =1 fazig  awwAEn HT
gz & 1w wgaw ? SR
Ffyear ® g W FE) WL g
IFE A1 3W g1 W ¥ Al gRET
A 91 {5 Fi aAnfa) swas w1
a7 g Fw F W §; FAw
T A § Fg a7 f&oare A
Tefdwmat 1 ifa S § wg adfaw
2 i ATH AfGHaT F aGg ISiE &I
T 8 ) WERS, B XU W ag-
freqd) q o Ul @ g S BF
F9 A% 9 ™ Afa N ArEFAr
F7a ww, {gaw §:fa % w9491
FIq TET, AT A6 qT@ waA faew
Afa & g3 § aufar a1 fear
agr g srar & 1 A& av g zfagra
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 AAKAITHL T gfagra amre 1
‘St 30 qaAs g2 7 mrgey, a7

_fgq‘( qTFR WAL {, A8 qF AT

wifs wIgar g A 3w
gf:rqr & T 9T g7 W wify F
ST Had g wgr g, AT 3@ e
H BHIXT, HAIAFRT AT T IAT &7
W ¥ 9T " gAl g |
TFT WM gaT 9tad &) ALEA
FIFT BIT &7 ! THYIT 9199
N UEHY A § | g WA
F g & o Fgy gfaar s, Sw
aqr gfrar & aerrsaaigl  wiEaE
F UF w997 F9 gfz @ gar
T AL AT wrerg Wb FT 99w
gt gar, @ @ gfrar § qaw
wRIYE & AT AT 1 ArFAT qQY
w1 gftar #1 gfagra #a1 Fasrar
g2 ? grarsgardy @ gftar @
qzR T fag qz &1 deara w7
¥ faq wgrag #@ & 1 92X wArAE
F 24-25 q@ F T F IR
ZgY AR A AN F @y glan
#; @ix fgar wz w9 #faas
gftaa adf iar, aurqaEd S 3@
gar, wieg Al {ar,  T-fade
afsqat w&f &t @ s sy gfm
4 3gT wgw JrET YA & qFT
/T 1 WA 37 @ § w4, g
g Fr g g fv ogER weigm ¥
IR #@R gl @ e
wifoet ¥ gmaqz gfar a
WAL HIGZ AT AT H SR F
garar, fegy F=Ir ! 4 S Aam
wfsa dga gfrar & dar gar g}
#AgtgE ¥ g  gfhar § gat weigE
F 13 S 747 wiEg dgaa dar gar
foraa qremenarfzal £ T w1
IgF qFEw A 39 ghrar ¥ qsaml
W @ TAM A, § A AT,
1555 R3—10
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faasr fga aw g fr gfar & wifs
w| aifF a1 figesma g7 @1 AR
J AT ¢ WX I FATAET F7
fagar fea & & gfvar & wifs &
&t giegarg A wfwe T O, &
g yFR ¥ 48 s wfEm @gam
¥ 7o wfaa gga & gfvar @Y g=man

2ge

3 awErg @ ard &, 1@ gEA

2 AT A% ALFANT FE FT WY
A w1 BF AT AR &+ glAar
¥ ufsg wgea # WX ¥ =g
T FAT ARY § | AWAAY, A WO
R A gL F A A & 39
9T FB FAT AIZY § ) agy g
g1 g#r & | wgt o arfseamw &
gy &% &1 ware g ol g9y

R M AT g R g dar

g, g7 ¥ "ty azeg a9 §
gn gas guar agt w1gd, 3w gw
uF W19 TBRT FET T | AR FIA-HY
ATHA &, AT GATLT AT HT GA qgav
L AT A arwa ¥ ? €Y AFa G
arr gfaar &t mofas gz
AT { FIF FTF T TG0 T80
® 1 agrarFa gAIL AW FT gIem Fr
{7 g ggar W@ T Fiw wife-
T F1 UH-16 A0JATH & @&
F  AUAFT JOTHA wI GIFT
T gfaar #r Fgd g fF g
fafads wdfgs FIHET P FFar
&\ 1 e aw quT AT O §

@ gary W AT gen ¥ fag zaAr

gy gayw g FT W g 1 FAI
P g ? ¥H agadr AT FO AW
¥ &g | wwwfeary & ST Fifaag
9 &7 ®IF qgw T  THAAT aA9g
3 wd ag aa T @ € E 39
qiffears & adtsy zfgwifeat &
wgr f& ag Hifaza g9 3 faars

agf & a1 fey frasfaars § 7
a3t €T TW 1965 F I FT AT
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[+ Az ami]

g o, g9 FEE 4T SaAr wET
37 FFa W sufew afasaig &
glagre & g a1 ar w0 fe W
#Ng F faaw @737 % fag T@E
MT o9 FIT & FTo AW Fifauq
g § feare asa & faq ¥ @ €\
ga gy g 5 37 gfqurdi w1 fea
F fawres seamra feur wqr A9
g yg W1 osax g fF oo wrer R
W E a gy faars swdwra g o
mqifaeatd &1 ara &1 Wr g
geMfaeary § FIWA  HIHIT A
A1 HBAA ARTYT FT EAFH
fad gardady seard fag § wasy
et @ & fag i g A
qifipeard ®1  WER  RUSd,  HUL
qY T ¥ & | A WA & W
gy A FY YFIA, W FA A FA
39 wErd F I § aifas ar |
FIHT QAT Fgdl § f& oA gw
ASFT FREWT AWEHT FT g AT
HiT 4 Fgd § fF gw Frwa @
ard g #9, + w4y gfrar # wadfa
#, gfwur #1  fecntufes fusy @
aga-@1  wzatd @ @ g .f¥
fedY o® ¥W 0§ gHL IAW AT
;FT ) &Hwre agy  faa,
fer oY a1 g5 | WX I IR
guag yv € g & f& o
as  FIEF gIFIT B, &
ATy A FE | WA AW F
Fla ¥@r &AW @1 fred s ?
At fwe wemfaeara &7 gxeqr &0
g %8 gur ! Aewfaws 9y
FAEYT FT gA FLM JA AIHT FcAT
v ga ghaurrasm fedt & sedl
FFMT FF 1 wHOfAearT &y
gaqeyl g7 A EF &1 Hifgaa
LG Gl e o ) £t 3 4
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i ud faq ot Fd feyd, faw
fax awrm gadfsal F1, gfaurig=
gudfsai 1 faasr wufesr 723 ¥
Q& T AT FIW F, wfwENT
sas1 ghuqre feq g7 & ag wiwar
ger & ST | Qg ®F FEAT-
faeara A g fes afyq g aram o
ag gavwa § fo & waw adr
s wg B fF FrewE gIwIT A O
WA @I g, I¥ WEATL &I FAV
Y A four srar g F &Y
wifgsi @3t § swarfaeara £ gwear
F1 B FW FYY § DI FTADT
qifaaa afqux ¥ wyr & B ogw =®
wRATE & WAL 4T AT WA
qra® Far qa | wae fwe o ge
qAZ MULYA B, AUddd B AT
T & A8 ofFur warH g1 owat g

HY a¥¢ A WY, YR1T AW &
gfagor & T gHIT g FOATW I8
g3t gl § | fgez wgraor w1 g
g ferr wgrgiae & fod gag g
g9 F WT A 10 HIF UL U
geatd aw fRur arfa fovg rgras
w1 wiffa &da  oifga fEur sg
fuger fadl & gud) wAet wYET
# fad gt & oF yeqaa 0 A
qrarar | agi F@ Af gw?  fred
Td AT FI ALY g1 faar | 34T 98
v Adl § fr wafess gwag § o
AT # ag g9 faar;  adifw
wA AT 9wTHT gRIT FW A geer H1
gd? § et argar § | wifweara At
Hge, 47 fgd wgiurae 1 gegy av,
@ WA gg A gEw § Wi
g1 IWFY AT § fod o gawy,
a7 WY qeq § % gy gaT orad
Fr UWAN & 1 arg T YT AqAT
WgFAN | 4z gaw arge wEad
fe ATy ST R T & W QW FEE

-

g« gfrur & wifa grlY arfed .4

BT ¢158
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w®wgar & frmare F1 g wrg
AT q gw I 7T FET ATowrg
wgd & gIT wHT uad & ? A
quT 9raT uFEd FY T A9 HH-
Rl F1 &N & A wra 5
gail oF faa & ¢ f5 wgmrfazara
1 5g for glame g v & =i w9
@fgya &9 A gfaared @ & 1 Jhw
gafear A1 Qifgua g9 F7 fegfa o
atg # ag & | wafar 37 feafa Tui
gc mfgeer Frax #v3 &7 § AHIT
aifgaa & @ feafs I3 #1949
F % faad) 9rva w9k fqaa 59
71 fowd #9f #71 q99 TvFT AT § 0
ga wv sfagra & srar wgg &)
3% 497 27 AT 36 FAq wrgw v
weT g fgA% Fag ofi | a7 9% 99
HYRIY § 9, WIGFT a7 94T AIAH
grr arfed, maEr aawrar =wifed ar
IR qifEeard Fv gvg a7 gER Wi
#r qeg faey WA gfga & ad
At =T & Add ¢ Fad
¥ gy gfava & @ wwEa F
urcufadqr #1 Arfa F1gaarar M
g S5 aa 71 % efv gmT 3w A
fedn Fexdt aga gT aF AT I
g g #wiv forad g@ avgn R aw
Fx gfeeer v aFq & | gwidr fega
et F1 qATT § Afeaa §9 T gArL
agrwar &1 g (@ifaaa AT 3w T &
aft fasedt @ar § 5 g was
ghrurT wigay &9 | ag A QX A
femaedt waar & f& gfrat oy
qIKIE W g, AT MAAr HrATET FY
W FIAr AgT &, T Adr way §
HAAY FTIATET FT TIr F AT Sqrqoreay
T WX T@rgardr aAF & fqd &g
gWH1 HET WY TE0 § | WA gAIT aEg
d AW F Y oHFE AT @ SN
F) giwd &1 ar gn awad ¥fx uag
i A §y ug D et A A

203
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€T A, gqraAIEY dw & yawd I Afa
Agt &, afex 388 werd A Aifa
S wada fag o7 & &7 f gafear
a gdg gmy foqg w1F 1 #I garar
wifgg ? awdFT @ GFw gard &
fad argax, 9 gmt faama wgra
w4, 90 dge arfawres W@, Afares
FT INATTT gew@erar, =g qar )

Hel BWIFY IR wHY FAFA d
g W€ § 1 ag o Qa7 IAEy
Far 3q37 fzar, ay i @A A §
FT agd | gmy fFEr wrwaT Agkey
§ FaATal A f 94y D FF a7
Fal . . (eogeR) afFears £ saqr
WY dRa g, W AT SFaT g
a2, AT FY wAal W gATdr TRA
¥, g% 99 9y gErHt Argd § 1 7
afs ®1§ Wyewal @ F VE 9
fawsr o€, a1 e g& modY =wndr
# fad sa fgqes da1v A1 &
g ? (WEw A 4aEy)

HwaT, @A WIGH SUIR aW
@ ST AR & | Wa W9 AT,
garl ¥o aifedl, fagl 4 @ f*
femgrara WEAT 98 1§ gl ATg
2 fF 1970 W WY T A g S
Fgd 9 f& fygEarta g&ar qg o
Z) \aT 99 1971 FT Farr wiE,
as @i g 7 3= faar f5 fieg-
g wFal TGl g, 9T ag wodl fgwr-
d ®T GFAT B A 99 TR &
fagegeara & ForHl F1 G7UAIL ZATE )

7T I qIE & g1 A 9 # fgs-
@ gEel g--01F QE AT 7 W
afrut &1 &7 & @971 gy § fowd
Fugfaar x7 swar &1 UF Fga 7
femr @@ FT Fmar |

guadreas (» fedw areHt)
w4 AN wWed FwEc o, L,
(mam); ) ";Z?‘} ~:}r>".‘A \

et T
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sﬂu“tﬂ‘lmi u’ttwﬂ m{aa
'm; F #gf w %ﬁru‘ go—aly a7t
areivg, Fqf=al siT faaammw =7
@t 3 fag & @ wwad fRar @
SaFy amaAr # g9 &7 & fa¥, a3
g T B qev fo@Ar At 3
£ 3z ara A foasr agh i JAar
andy A8 wva@ g fasd g
Waal &7 a9 a'e? §mia v gar Fi
2 9g =fhgra § faear &1 HHM&aT
FT JFaT ) IAFI THF Fga AT
Haaifas sﬁg FTH qTFH ST FUF
fre1d gg &1 avuF feq a3 #wg,
dat fo gw feer ArAda Az
i #ar w1 fF gfAar fgemar 7 g
1 andy w0, F90E g @
o va § 7 fagla &, Iga  WI81v

aT

THE  VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): I would like to
be guided by the House. I have be-
fore me a list of 4 more speakers in-
cluding some whose contribution will
undoubtedly be quite appreciable for
the foreign affairs debate. We have
got the names of Mr. Gopalsamy, Prof.
Rasheeduddin Khan, Mr. Khushwant
Singh and Mrs. Najma Heptulla, I
would like to know when the Foreign
Affairs Minister should be called upon
to reply.

DR. LOKESH CHANDRA (Nomina-
ted): Ladies should be allowed first.
Let her speak first,

THE  VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI): Ladies have
already spoken. 1 would. like to know
the feeling of the House as to when
the Foreign Affairs Minister should e
called upon to speak.

SHRI NAXASINGHA PRASAD
NANDA: Sir, I have given you a solu-
tion by reliring from participation, ¥
will suggest that for others also,

I RAJYA SABHA ]
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" THE ~VICE-CHAIRMAN  (SHRI
DINESH GOSWAMI): It will be giffi-
cult to postpone the reply, till Monday
because I have seen that our sChedule
is ‘'very busy for the next four days.
We can sit a bit late. May I take it
that the Foreign Minister will be cal-
led by 6.30 or 6.40? I have got four
speakers. Mr, Khusnwant Singh has
same difficulty. So, he.can speak first.
SHRI KHUSHWANT SINGH (Nomi-
nated): 1 thank you, Sir. I will bhe
briel. The Government- Motion was
to consider the international situation
but the Foreign Minister, in his wis-
dom, only dealt with 3 topics, ie.
Poland, Ching and Israel. I have no
brief for Israel. But I think it is only
fair, as ap independent and non-align-
ed Member, that I should put the re-
cord straight. You referred to expan-
sion by force without referring to the
fact that Israel, on’its own, under the
Camp David Agreement, has in fact
yielded territory to Egypt, and is meant
to do more when it hands over in April
Sinai. However, that is not-what I am
really concerned with. All I would
like to mention is that while we are
considering  the international situa-
tion, we have to bear three broad
factg in mind, The first is that ever-
since the Reagan administration took
over in the United States, the cnold
war, has_hotted up. It will continue
as long as Reagan continues to he the
President. © There is no doubt that
arms will continue to flow to countries
which they regard friendly towards
them ang inimical towards the Soviet
Union.' * We belong to those countries
which sre not likely to get any.arms
or assistance from the United States.
Secondly, the jnternational organisa-
tions like the United Nations have
lost all rotency and have been redyced
barely to dehating societies. And,
1.Zh1!‘dly, - the Non-alignment movement
1s also in a shambles.. I agree with
some of the Members that we have
made a'very negative contribution: in
keeping the Non-aligned movement
Boing oh and as a result there has been
considerable erosion in our own image
83 t Non-aligned nation. Under the
oircumstances, what exactly are we
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to do? I will restrict my comments to
only the most direct and immediate
:'problems that have an impact on our
own country, that is China and

Paklstan.

Al

1 welcome the steps you have taken
in breaking the ice in our relation-
ship with China and I hope that the
process will continue further. 1 am
afraid. I do not agree in our dealings
with Pakistan. 1 think, you have
allowed the initiative to be wrested
from our hands and go into the hands
of Pakistan. I still think that it is
possible for us to wrest that initiative
and as it were ran down this no-war
pact that they are offering us down
their throats. I do not see why, while
we are talking of a no-war pact—bet
it be a political matter for them, a
ploy or a trick—what is wrong in qur
entering into a dialogue with Pakistan
and say, “we are ready to discuss with
you the comparative strength of our
Farces.” Our needs are much bigger
than ‘theirs. I think, they will realise
those needs. We can put it to them
that quantitatively ang qualitatively
we should have at least three-times,
four times, five times as much
strength as they have. But it is a
matter which we can discuss with
Pakistan. I would appeal to you to
at least consider that part. What is
wrong in our discussing now that our
Forces face each other eye-ball to
eye-ball, across the borders, and bor-
der incidents are reported to be
taking place? What ig wrong in our
tellmg them  ‘you withdraw . your
Forces 50 or 100 miles frora the bor-
der, we will do the same?’ Is there
anyth,u:g sinister about these move-
menlts? No. What ig wrong in our
opening more avenues of trgde with
them? Mr. Foreign Minister, you
are 2 man of learning. In two years
you lave been the Foreign Minister,

we still cannot get books from Pakis-
tan and they cannot get books from .

this country. What kind of improve-
ment of relationship is this? Particu-
larly, you know perfectly weil that
anyone going to Pakistan and any

Pakistani coming to this country has _
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to go and report to a police station
as he arrives, 1like g criminal.
He has to report to a police station
when he leaves the country. Why can't
you or your office say that any Pakis-
tani coming here will not have to re-
port to a police station and I have no
doubt that your gesture will be re-
ciprocated from the other side.

Mr. Foreign Minister, the aim- of
our policy towards Pakistan should
have been to see a stable, a reliant
and a friendly Pakistan, reliant on us.
In the years that you dealt with them,
we Mmade a Pakistan unstable, not
reliant .on us but on other countries,
and strong. I think, if you want to
change the state of affairs, we have
to face a few facts very squarely. One,
there is no possibility in the fore-
seeable future of there being any
elections in Pakistan and a return of
democracy. We have no choice but’
to deal with President Zia-ul-Haq.
You have met him, I have met him
and many other people met him. He
is a milifary dictator but you : will
agree he met a military tyrant. There’
have been military dictators in Pakis-
tan in the past. They have also not
been tyrants. There is a different kind
of dictatorship. There is no alterna-
tive, There is no strong enough feel-’
ing in Pakistan against General Zia-
ul-Haq that will give you any idea
that we should deal with somebody
else.

SHRI KALPNATH RAI (Uttar Pra-
deshj: Like Mr. Bhutto, ' ~ :
asr uf

SHRI KHUSHWANT SINGH: No,
not like Mr. Bhutto, What'T am trymg
to say is that you have met him and T’
say we have no option except to deal
with him. General Zia-ul-Hag, he
is, as you know perfectly well ‘as’
you have met him, a God fearmg man
and a good man, who means well {0-
wards India. I think the most impor-
tant thing i5 that he ig firm in the
saddle of Pakistan and if we mean to
improve our relations, we have no
choice but to deal with him and
think the initiative should be taken
by you. I think the situation, as

has-come from -

—

g
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the dangerous past. It is like a
<hamber full of gas. If you strike a
little light, it will explode. And, 1
suggest it is time if you want to
wrest the initiative in this matter from
him, of making peace with Pakistan,
it is time that you suggested a top
summit meeting between our Prime
Minister and General Zia-ul-Haq. 1
think not only will the initiative pass
10 us but you will have earned the
gratitude of the people of this country
and Pakistan by defusing a tension.
You will assure peace in our life-time
and get the gratifude of generations
of both countries on either side. Thank
you.

SHRI V. GOPALSAMY: Mr. Vice-
Chairman, Sir, I am so grateful to you
for calling me. Sir the world has
entered into an era where no country
can live in complete isolation from the
outside world. Days were there when
countries were living in peace and
tranquility, while some other countries
were facing battles and bloodshed. Only
those lands through which Alexander
took his army were bathed in blood
and only those lands through which
the Roman legions trampled upon,
witnessed bloodshed and battle and
only those lands witnessed the heaps
of human skulls built up by Timur
and Chengiez Khan and only certain
parts of Europe, mostly in Europe, wit-
mnessed the onslaught of Napolean. But
when Kaiser Wiliam trumpetted the
war band from Berlin, that according
to many parts of the world, for the first
time the history of the world war, was
coined. When Hitler came, he gave
the war cry. He wanted to furl the
Swastika throughout the world. Then
that echo reverberate throughout the
world. After that, Sir, new dimen-
sions of alarming proportions have set
in the world. Now, whatever happens
in any part of the world, that reflects
in other parts. Nobody can shut eyes.
We canot shutl our eyes to the realities
of the situation and ‘o the compulsions
of the time. Then we would be behav-
ing like an ostrich burying our head
under sands. That is why gresat
Jawaharlal Nehru gave the clarion call
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for total disarmament and nonalign-
ment. Sir, I may be called a pessimist
but I would like to say that death and ~
destruction stands af the doorsteps of

humanity, of mankind. Deadly wea-

pons are stockpiled and people sitting

in high places advocate a policy of pro-

ducing neutron bombs. The situation

is dark and bleak. But total disarma-

ment is the only silverlining on an

othemyise dark horizon. Sir, on tihe

historic day when India’s independence

was proclaimed, Pandit Nehru, the

architect of the foreign policy of our

country, declared India locks on the

world with clear and friendly eyes and

would co-operate with all nations and

peoples of the world in furthering

peace, freedom and democracy. In the

same spirit he gave the call for peace-

ful co-existence. [ recall the Bandung~
Conference in which Pandit Nehru ad-

vocated the policy of peaceful chd-"
existence,

Bir, hon. Member, Mr. Jaswant Singh
while referring to the Chinese aggres-
sion of 1962, said that it was the failure
of our diplomacy. Sir, I would like
to say that with open heart, Pandit
Nehru wanted to befriend with China,
nét énly China but with all other coun-
tries. Sir, I recall his letters Glimpses
of World History that he wrote from
his prison cell in which he has Paid
much tribute to the glorious civilisa-
tion of China. But nobédy can dény
the fact that aggression by Red China
is the biggest betrayal of this century,
and millions of people wept when they
heard Nehru, when his speéch Was
broadcast over the radio; millions of
people wept and cried and from that
day, Jawaharlal Neéehru became the
saddest man on earth. That heavily
told upon his health. He was for péace
was for friendship, was for better rela-
tions with our neighbouring countries,
but we were betrayed. Of course, we
rose to the occasion. Today our Foréign
Minister has stated that our doors are
open; we want to befriend with China,
But, Sir, we cannot forget that more
than 10,000 sq. miles of territory has
been encroached upon by Red China.
No force on earth can bully India und
at any cost, we would not compro-
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mise. We would not compromise lhe
interests of the country. This policy
of the Government of India has to be
applauded by all sectioms,

As far as Pakistan is concerned, I
was listening with rapt attention to
Mr. Khushwant Singh. Of course, from
Mr. Zia there is an offer of no-war
pact. The same offer was initiated by
Pandit Nehry and all the then Prime
Ministers. What was the response from
Pakistan? Also I am very correct if I
say that Hitler also made an offer of
no-war pact with socialist countries.
He also made an offer of no-war pact
with Soviet Russia. Soviet Russia did
not want to enter the world war; they
wanted to build their nation and they
did not wani to enter into the conflict
which was going on with imperialist
powers, colonial powers; but they were
betrayed. German tanks marched upon
and the Soviet Union were subjected
10 indescribable horrors., But the Ger-
man tanks were not able to break their
will. Of course, they won after much
bloodshed.

Some of the Members expressed that
4he history shows cordial relations with
Pakistan people; history shows mutual
love and affection between the people
of Pakistan and the people of India.
But they have failed to state that the
same history shows the battles and
conflicts which arose. o, when dead-
ly weapons are piled up there, for
what necessity have they got to pur-
chase F-16s? Nobody can justify that.
For what purpose, are they stockpiling
them when they failed to deliver the
goods to the people, when they failed
to fulfil the aspirations of the peo-
ple? A dictator may resort to war.

For this reason, we say keep up
the simla spirit, the gspirit of the
Simla Accord. Sir, in this connection,
it would be very praper if T say a
word about Bangladesh. Something
has been said about Bangladesh, whe-
ther our policy was right or not.
This question had been raised here.
Even in Bangladesh, sometime back,
anti-Indian feelings, pro-Islamic feel-
ings had been whipped up by vested

LRI
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interests. What happened? There
was a hue and cry about the New
Moore Islands. Credit goes to the Gov-
ernment; the problem of New Moore
Islands was settled in a remarkable
manner. In the dead of night, when
President Zia-ur-Rahman wag pierced
with bullets, a tense situation arose.
But this Government took a very wise
decision, acknowledging and recog-
nising the newly formed Government,
I still remember it; every sixth hour
Bangladesh Radio broadcast that the
Government of India had recognised
the newly formed Government. In a
way, we have helped to defuse the
situation, defuse the tension and bring
stability and peace in that country.

Many hon. Members have stressed
the need to develop better relations
with our neighbours. Our relationship
with Bhutan is good. Our relationship
with Nepal is growing, in a proper
manner, as Mr. Bipinpal Das has said.
The other neighbour is Sri Lanka. The
Indian Ocean also has become a very
strategic region. In Sri Lanka, there
are about fifteen lakh Stateless people,
They are suffering. The apartheid
policy of South  Africa is practised
there also, in Sri Lanka., We have
expressed our concern wherever hu-
man rights were denied. This Govern-
ment also has expressed its concern.
In this connection, I would like to re-
quest our hon. Minister, at any cosi,
there should not be any pact, detri-
menta]l to the interests of the Tamils,
detrimental to the interest of the
Stateless of people in Sri Lanka.
Since the Chairman has assured wus
that there will be debate on Sri Lanka
separately, I do not want to go into
this subject in detail now.

Sir, some hon. Members from this
side have said, it js highlime we de-
velop our relationship with the U.S.A.
because, the relationship is deterio-
rating. For what reason? We are not
opposed to the people of the U.S.A.
But can we ggree to the policy of
Ronald Reagan, who advocates Neu-
tron bomb? Sir, there should not be
another Hiroshima. The horrors of



303 Motion re. present
International situation

{Shri V. Gopalsamy]

Nagasakj should not be repealed in
any part of the globe, Mr. Reagan says,
there can be 3 limited nuclear war in
Europe. Is it possible? Can there be
a limited nuclear war? Not at all pos-
sible. Any war, nuclear war, would
automatically escalate into a world
war, would rapidly escalate inte a
world war. This is the reality., In
this connection, I would like to say,
to what extent, the nuclear weapons
are stockpiled. I quote—this ig the
view of experts.

“The existing nuclear stockpile is
so huge that there is an equivalent
of over § tonnes of TNT for every
human being on thig planet.

Sir, this world has entereq into
an era of MAD. I zay ‘MAD’, The
Super‘ Powers can destroy ,each other
ten times, That is why the experts call
it ‘MUTUALLY ASSURED DES-
TRUCTION”, This is called ‘MAD’.
The world has entered into that era.
What is the response of India? Sir,
throughout the world, crores of peo-
ple are very much scared about this
nuclear war. So far, we have stood
by the liberation movements in all
these African countries, We have
stood by those people who have fought
against racism, We have stood by
their voice, to demonstrate against
colonialism. Now also it is high time
that this Government called upon the
citizens of every country to raise
their voice, to demonstrate against
the advocacy of neutron bomb. This is
my submission that India gives a cla-
rion call, that India takes the torch
to lead the peace-loving people in
the proper direction to achieve peace
and tranquility,

With these words, Sir I conclude
my speech. :

PROF. RASHEEDUDDIN KHAN:
(Nominated): Mr. Vice-Chairman,
Sir, I would not like to spend any
more time in registering my protest
as tg why the nominated Members
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should always be asked to speak at
the end even when an independent
Member is in the Chair. I do not
know. ..

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Mr. Khan, the
only point is that an  independent
Member is not independent in the
Chair.

PROF. RASHEEDUDDIN KHAN:
Unfortunately, I have not been per-
suaded to join any party and, there-
fore I must suffer my fate. (Interrup-
tions). 2

Sir, at the end of this very inter-
esting debate in the House, T can only
attempt to formulate certain general
propositions for the consideration of
the House and the Ministry of Ex-
ternal Affairs and make certain brief
comments on areas of vital interest to
India’s own development and peace-
ful policy. It might appear extreme,
if T am to say and I was wondering
whether I should say it, but I am al-
most persuaded to share it as a ten-
tative but very convinecing conclusion
that never has the world reached a
most perillous point where confron.
tation is a possibility of mispercep~
tion of those powers.

It is a most depressing conclusion
to which one can come but I admit,
Mr. Vice-Chairman, that in the last 11
years of my association in this House,
I have never moved to despondency_,
if one is realistic in terms of the posi»
tions of power and available optiong
to different countries to overcomg
these difficulties. I am not here to
apportion bhlame. - After all you
have been the students of interna-
tional affairs, you know it very well,
but I can only say that I am some.
what surprised how the U.S. percep-
tion of the globe is almost out of
tune with realities of the circumstans=
ces, and the benefit of doubt which
the US Administration is giving is
not in favour of overtures to peace,
but in favour of concentration of
postures of confrontation. It js alarm-
ing. You may ask, but how about the
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other super power? I am afraid, ho-
nestly and truly I do not find a rhe-

~. toric idiom in the statement of other

-

" super-power which hag other weak-
nesses and miscalculations, that they
speak an equal idiom of belligerency.
You just have to read the statement

~ of the 26th Congress of CPSU. There

are geries of statements issued by
Brezhnev, even when hijs  personal
health is failing, you do not find that
confrontation and overtures are being
countered by confrontationist postures

_ Ag a matter of fact, every time some
attempt is made to say. “Why don’t
wé sit and negotiate at all levels?” It
is very important for us to remember

that t, have one super power i
bad, but it is not bad to have two
super powers. Atleast you have one

super power which restraing itself and
is still able to understand some of
the impulses, if not all the impulses,
of the struggling people in different
parts of the world. .
FICI - TS 18 A
Sir, two propositions I will advance
here for the consideration ¢f the hon.
Minister and my friends herz, Firstly I

~ will gay that three indicators of dege-

-
)

7

.

. conspicuous by its absence.

neration in the international situation
are as follows, There has been a
steady reversal in the process of de-
tente, reversal of the Helsinki accord,
which has also been marked by ac-
centuation of statements of confron-

tation, Secondly, a factor which im-’

pinges on us, iz the high increase in
global inflation alsoreflected as stag-
flation of advanced industrial socie-
ties, marked by unemployment, group
violence, and general restlessness.
Thirdly, I am very unhappy to say
but let me add, manifest diminution
in manoeuvrability of the non-aligned
almost to a point where the leverage
available to the non-aligned is almost
These
three indicators constitute the first
proposition indicating the most nega-
tive trends in the contemporary situa-
tion. n

. We also find four processes which
are counteracting each other.  You
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have on the one side development of
national identities and attempts at
stability marked by  sophisticated
method of destabilisation used by big
powers. You also have a process of
expanding assertion for peace not only
by those who have been in the game
for years now, but other countries in
Europe, in Americas, in Africa, in
Asiy who are asking for peace because
they are now convinceq that unless
there is peace. development is not
possible. This is also countered in-
creasing tendencies—overt and covert
—of global conflagration.  Thirdly
effort by the U.N. for a new interna-
tional 'economic order is misused by
tremendoys expansion In the role and
power of multi-national corporations
and in the role of trilateral commis-
sions.

These aspects make me  conclude
that unless initiative is taken by ma-
jor world powers like India—and I
am using the word advisedly, major
not in terms of industrial potential,
major not in terms of its effectiveness
not ‘as a major economic power, but
major because the voice of India is
still, T imagine, heard with respect in
the councils of the world, is heard
with respect by the Soviet Union, is
heard with respect by the Socialist
comity of nations and I have got a
nagging suspicion that it is'also not
overlooked by the United States of

-America and the Western chanceries,

because the European chanceriés have
been somewhat open to this type  of
persuasion by India on several issues
—whether it be France, whether it be
FGR, whether it be Italy or whether
it be Belgium—and an attempf is
made to understand that if India _is
taking a position, it should be heard
because India has no axe to grind in
the global confrontation., Thig lever~
age which India still enjoy has to be
used for building a strategy of offen-
sive peace and development, My im-
bression is—and the Foreign Minister
is an old friend of mine—that we have
to work out a strategy of India’s
foreign policy in terms of what is
the overall national interest which
We have to defend, in terms of what
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is the regional interest that we have
to pursue. I implore him strongly that
4his exercise has to be gone into.

I will say that when 1 was speaking
about the pessimistive situation, five
explosion points are there in the
world, two of which affect us direct-
ly. One is the S. West Asian comp-
lex with two points of explosions the
Red Sea and the Mediterranean belt
from Libya, Egypt, Israel, Lebanon,
Syria—the arc of crisis that Mr.
Brzesinsky mentioned about,

The other is the Gulf region where
the Rapid Deployment Force is work-
ing very well, I woulq strongly say
-that for purposes of our consideration,
all areag from the Gulf eastwards
should be considered as directly im-
pinging upon our own sovereignty and
integrity. This is linked up with the
increasing nuclearisation of the Indian
Ocean. Hence an attempt should be
made to open negdtlations for making
the Indian Ocean a zone of peace as
agreed upon in the U.N. in 1971 and
as opposed unashamedly by the United
‘States of America. Again when peo-
ple talk of equidistance, they say,
“Why are you condemnihg only one
super power and not condemning the
other?” We are not interested in con-
demning any super power. But what
«can you do if the policy postures of
.one come within the range of reason-
able attack? Our logical impulse will
have to be frustrated if we are to take
:A more unrealisitc view.

- Now, Europe is in bad shape. The
NATO powers, while their outlay has
been increased by 15 per cent, are not
-very happy with the deployment of
Pershing II and Cruise missiles and
the decision of the Region Administra-
tion to have nuclear warheads planted
.on Europe. Of course this whole talk
.of 88-20, §8-5 and SS4 of the Soviet
Union is there. But the fact remains
that the Soviet Union has said that it
is prepared to sit down and re-negoti-
ate SALT 1I. They have said that they
Are prepared even mot to be the first
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power to strike, Let us be very
clear: the third world war will be tae
last war. Let us have no illusions
about this. There wili not be a fourth
or fifth world war after the third
world war, if the point is reached
where there is nuclear attack. And
we should not make any distinction
between a demonstrable nuclear attack
and an effective nuclear attack. There-
fore, all efforts should be made by our
side to build cohesive public opinion
among the non-aligned, on the one side.
and the members of the United Na-
tions, on the other, to make it clear to
the Reagon Administration and to the
Soviet Union that we are for their sit-
ting down here and now for compre-
hensive negotiations to work out a pat-
tern of disarmament which will release
the much-needed scarce resources for
the development of the Third World.

The Caribbean is another point of
explosion where an apparent attempt
is being made by the United States not
only to hold threats Cuba but also on
Nicaragua and El Salvador. No such
attempt has been made by the Soviet
Union. Of course, you have Afghanis-
tan. Of course you have got Poland.
Afghanistan  complexities are well
known to us. [ am happy that our
position has been very clear, that we
are against both intervention and ia-
terference. The formula of being
against intervention and interference
should be worked out. And my own
impression is that probably Babrak
Karmal's proposal for negottation
ought tp have been heeded by Pakis-
tan, on the one side, and by the United
States, on the other.

[The Vice-Chairman, Shri Bisham-
bhar Nath Pande in the Chair]

Efforts should still be made. I would
say that it is in our own national in-
terest and it is in the interest of the
Soviet Union that some formula should
be worked out because Afghanistan
has become a stick by which the
Soviet Union is beaten even by those
‘elements who would otherwise not be
against the Soviet Union, Some formu-
la should be evolved and you cannot
“eave it entirely to the Soviet Union.
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On Poland the statement of the 2 L -
Foreign Minister is good as far as id fra s mfadi T AF--AE W

goes. Thig is again 'a coraplex situa-
tion. But let me add that a certain
balance of power has gof built after
the Second World War ir. which you
have the COMCON countries, the
socialist policy, and you have the
Western Europe, the NATO alliance
system. If an attempt is made to
abridge this balance of power, it muay
upset the whole applecart. Poland isa
problem of bad management of the in-
ternal economy. But any attempt to
take advantage of what is happening
in Poland in order to extend the fron-
tiers of Western influence will be
counter-productive, _- . .=
You just cannot ask for assistance
from one super power when another
super power is well known to say that
no attempt should be made to make en-
croachment on the sovereignty of the

socialist power. India’s role I am
afraid, is becoming more and more
apparent. I am certain that we have

to work out a strategy for peace, a
global strategy for peace, as a modera-
tor, as a negotiator, as an initiator. I
stil] remember in 1973 when Brezhnev
had come to India, in his speech in
Parliament he said that India had
played the role of an innovator in in-
ternational bodies. The term’.innava-
tor’ is not, in the lexicon of the Marx-
ist-Leninists, in a very simple way.1f
‘they yse the word ‘innovator' it meang
-even if you are not a socialist polity,
you have played an anti-imperialist,
antiracist, role, aw a country with a
new ethog of peace, a role which is ad-
mirable. Let us again play the role of
imovator for peace and development,
‘take the challenge and address a whole
-scheme for stabilisation of world peace,
the real peace between gur neighbours.
And that cannot be done by reactive
response on an ad hoc basis or a-sec-
toral basis. It should bea whole, total,
strategy of foreign policy of India.
"Thank you.
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ara@r SEEETEC ] a’rﬁm‘r g |

o 4V avg & f oot &
ferd A F AR Sy gad &
S 3%, @rg aN 97 gRHET ¥ SO
% 19T ¥ it A aged g
ST @Y %’ gfFq 34% gart Tm B
avddY £ W, @wt ¥} &
SaRnfow aafy g <, Fa-a%
gy argfeedt ¥, Sdf ¥ wia-
qe &Y Ei‘-ff’?u‘r q¢ qYY T m,
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dy-y gar anksd ¥, #wa-
med ¥ agmy ¥ wee fer gd

gt #) Frerr, d54% @eT o

agl # X g@gd @ aav 3feaq
wma & A7 AT T qAT A7 A
qar | gEr o, fed a wad &
gt & B owdat § quqras w03
FEarsT g fuw 99 Fewr  far g

5T A wrd Rf G W @S g

A § Ty W oifam A A
@ ¥t g wEr e wed & S
gHIR 2%ald 9T AT 47 31 FRAfAw
fagowm g w8 A qar & Q
fr gq ox mifrafwat qgre 9v 43
R, ol gt T B w2 WA AT
TaHT ATAT W @l o TQAT | S9F
gRIFr qg1q AT gRT A AT AR
gfaar & & T eATT TW AYE
fRaat § o ag s fs =g
afsers Fearan & fAUy, fgrgeata o

S g W@ IAF TR AT AT TR

% fag & 1 & wrg fermar argdr g
f& g 59 929 7§ AGFH T CF-
15 UF16 HIF TF-21 @Rz~
T QATIE IEA Wt faw g
3 {3 n@ar ¥ oF aw fo|r g
ST W e ¥ F a7 O
gay ¥ fegm ¥ fag feu @, grarifa
7z wTHfas e ¥, feaw e
e T W@ AR 41 IER
st fat o & T F aaq’
guta afqe & @ € mon fgwrm
& A ¥ W@ ¥ 1 wre qd i)
frrrr ? A are o o sk sg
A g9 F wgN A .atfem g1 o
s € & #gfe faer e gt
garg warsll ¥ gwer femr oo
gfyerm Fl AE T R W@ E o
eI gifpfedrafagd 3§
BRI 71T fRegear av gwal F97
#adl & | 7 A A frwiag w1
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@ % az 93 &, a7 o gwrer quA
AT a7 7T A<t ag § 5 @ agr
3® #7 frar sawr g |

qrgae, fergearm @0 A& @
2 o & adf afewafal & fa
fegeam A w9y adx § feww w1
firdr qx ga=r fwar, a fedl #rada
qv Fear fwar ) afed gwIR eR
9 g7 <3, WETE TrE A9 gEal-
T A W AR ¥ AT Ay a7,
afr fergram & arimg Fash 1€
gwa A wrT o7 guA ol qm #
at @ g ¥ IHm 9T Fer faar
g1 ogardy adt arda < & f wai
fodt & wgT FT 9%, foeswa I
[9T YF, QFACAIIIAT & a9l qd
agr FW W | i M § Sy
A 1 IAFT Iw AR FA, FAID
GRTA ENT FOF WO T, OF o)
AR A TE gHTU agh, #s
Qayeereyd A8 fipar o

9feg StargIena AgE o gAn
AAT T AT-TATIAAE T 19 FATAT 97 |
F AT AT g+g avgw a@v f
7 geFa (47 gq qow & AETSTAE
WF gH AR qWH wA aqE
aeFt A, S Few  fEdw g
ST =g g, Y ad AW, A
7ag A AT 1 @ fag 3T TWAT
Ffaare wra a9 cEeETw Tifad
¥ afewm TEX  eTqeqdiz  qifed
gefeaa Facadie Qifqdr agrqm v
gqriT Y f5 g g€ 3 FREW qF
gk Faefim 3, 0F A FA-
fre ey, s 71 qffera &e-
nq & 9rq A6 IZ arfy 39 fa@r &
QAL & A of % 1 a8 9
A oS dm At A faa w70 sanar
T, foast qQuAr FF qER §F 9gw
qH & 9 AT ! FFT gAOC
yam w0 FidwEw ¥ €10 qw
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aeff =g S § mY, a1g Arg-arey
graer & faw  wmEw aA )
I IEr dior w1 qgar fogr, gd@t
AM-TATGAHT T J1F F AW 34T
ge fodt g & SR 90Er af w7
FFT | g9 AT THAIAT AET A,
TS F AT A A, TF AR
N {IT 7 Tq0 gAR ITAT AewEH
S ad A 0 KT Al G w| E
f& ammr =T Aqfeq aEQEt
AT ofwar F wewt 7 feaar
qFACATIETA & W@l ¥ 1 g
ST gFEfEE FITE T F q@ F
FANE-QTT FIT ANAFT T A F
qeHt #® Aiaz 9T { a1 IEET
waaq ag grar &fw 9g gk s
FI TUFAT A(RGT § HIT A JG0 FT
FREIT & HT THAE F AEGT
FAT ATZAT & | S AT QT
aw qifveard & Igsiag Tad AT
frg asg & 2 @7 § A 39 I
FT @Y a1 qar AT % 98 €6 AR
AGTIfAEATy & I W@ § AW
qgqge H FAAr q0mT & I
ufaar & au w@q & fav ag arfs-
TR AT AT ¥ @M Og | R -
WA @ ghrare faay Q@ 9w
zax grfefeeae s o gaw faed
g aragagier axar fv g@ =919
2 W AT gw A w + fgwraa
F fau 1 w7 @ Ig 1 g WY
Ay A E 7 fgwraa FTAT @ AW
zafAg 919 g9 ¥9 a%g ¥ 3W AT
WH A g Ay wfer g f& ot
FaT g &dY F sawade 9% @«
2T o7, ST gAR F T F FATT A0
AWt & wrag F foo @rg @rar «r
a8 ®qqT AT 9T @F grT & | WK
tafay § T IW@ F 4@ FTW §
UF Y ag  weA agi miwtEe w7
AT ST agTl & 91T ol gAY
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N AFgd FI@ E AR AN ATE
gaar fegst gar w@HRF & 1 Wt
g ar T uF fadfar & o agad
w3 firfan & g8t @ S
¥ faq afw S & G@-ud frad
* frg gasr seqwTe grar & fwad
f& s & aggdy &, AfF gae
%3 qe€ Hers & frg Atz w0 38dwT™
fram StraT B, H9TH @ w1 IEAWIR
faat STt €1 w9 39 fF i@ §
L AT, I F T gar, fefeedl-
faait & forg 3at saagre feat oot 1 3w
qIAEg 7 GBF ¥ | gATH Frag v
frtfan @ Nt gug &1 AR I
™ AW F a9 e fox i E fw
forad gt sardy W @ & Tl
fwar str award « & @ragm 5 ga
fofifen & azae & 1 .

T & AGAT F A @av fawdl
of, a6t @ Wi fr @y faaed ¥
o e ITGEE FT TS o THFT FT
fqai1 ga @aeda wgad fafaex
q gmenmi w1 agarar f& gArg 2w
R A AT w39 U a9
A ZEw AW A gRW ¥ ST
g Y, g 7 fFE N g F
@ oo &, 918 4 ™UIA ¥
a1 Y AR gew %, IA% fag Ty
1§ & AT @ AR 3 miaarAr Feq
T fgars mmrs g § HIX R
fau gargzs wwew & o7 gER A€W
§ za% fys wgm Y &1 afFa 4@
AENE FaT ¥ ag e fw oA
QLT Aaen FY T I5Y G T
IFR T H KT FTAGT 1 AR
38% gmI Wirywed gF 2
MY 9 TAT HArqE. ¥ A AT FE
7R fadi g ardl & feawr
arlar & figg W G W Aw
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QT A & | fATEET HEww £ AT
qeg W MY | AT LATELT HAE
¥ aey frere @ @ gmar &
IaT 9@y gq g fE S o arw
XweA T gAT AT A 98 qoAT AT
g f5 andar 1 g aa g7 TN
™ o T ¥ fagy @ A fiE
U] T & FATAT ITH(E FW§ (9
agi & et ® 7 g faer qd
T N TF AT FIT AT Y

g:g“r gfraw ge) wifaw,

g wemz . W @,
wEeaT AT L @A,
FT grar fsg vz

wgt FE CH are A E AW-
AxT T NI AT TOET & | 74T HIa<T
& odr FETTa 7 BT P gT wrad
¥ AR AT TARE AN ¥ | W EH
g Wik v agw X § % gm% ATA-
AT FAT AR AT 578 TG
# faer w3 F=ar wifey 5 &9
T FTEFT & WX 59 q71T & A
AT 97 #T AGEE aQF 8T O&7
Aaf aar gwy § fx faad goa
gewa ¥ fovar <@t &7 vt fAer

For AT F € G@F 7 @Y

g
“gar qTar gmT ag grm feT
AT,
a"rg‘r FARTAT  ATH  FITRA aﬁ
w2 v’

gy W A aWA g6 g &
& Fgar SE) g 5 A7 wg At
A dgE® Sy #r arfwdrs @r FEz-
g FWE Y.

Y gERRE AITIAN gred : G
&

el
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To  (virmelt)  wrrar Rugeen o
S EA A || fFT 1 wYF ® W
oy avg § | W FgAT ATEN E F=
S WA gF Agw A arfadrs A/
fafeqiza #30 W T A9 Fg @ &
f& wg= Ar=r arfsdrs fafaa € A<
F g ATT IF! ATAE FITE & | A,
It arfedl #1 FFT AW WA
HAY {1 gaTR Tageet Agad fafaeet
o A1 w® § Wi 3@ fwd um
qIUEY AQ | FA A AW MY F
HifaT fx ¥ & FgTANFT W 7B
foreaerds § 1 avelt 3T F 397, et
I F wId 97 fgrma HIT 97 T
IR F(§ BT A G171 30 Fqa
© aeig g Ay dar 8 grar i O aefr
TR TR AT A A 71GF A
AqA | 77 @ FiEd g 1 g9 F FIT
- FT AAT qLAT ¢ | ¥ T7d «g waat
FHT TWEI 20E FIET § AR qg
IrqrE w3 g R g g grew WY
T 9T 1 9% FNE FXAT 4
THE VICE-CHAIRMAN  (SHRI
BISHAMBHAR NATH PANDE): The
list of speakerg having been exhaust-

ed—gome 22 speakers have participat-
ed in the debate....

SHRI P. V. NARASIMHA RAO: Only
17, according to my information.

THE VICE-CHAIRMAN  (SHRI
BISHAMBHAR NATH PANDE): 1 now
request the External Affairs Minister
tp reply to the debate. (I'nterruptions)

SHRI P. V. NARASIMHA KRAO:
Mr. Vice-Chairman, Sir, as | said, 17
hon. Members have participated in thig
debate. I am extremely gratetul to
_them for a plethora of ideas and argu-
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ments which they offered during this
debate. Sir the more I listen to the
debates in the Houses of Parliament in
this country on  external affairs, the
more I am convinced about the exis-
tence of a very definite consensus in
the country which is reflected by the
consensus in Parliament. I have
stated time and again that consensus
is not unanimity, There is an area
where consensus and unanimity differ,
and area between the line where con-
sensus ends and the like to which
unanimity extends. That is the area in
which, I have found, most of he Mem-~
berg from the Opposition have to be
placed. Thig ig a shifting area it chan-
ges with the issue, Suddenly
Mr. Shahabuddin comes into
one area. When it comes to another
issue, Mr, Shahabuddin comes into
our area, the consensus area,
and Mr. Yogendras Sharma comes
as the person between the two areas.
(Interruptions) So the area between
the consensus on the one hand and a
complete unanimity on the other is a
shifting one, which only proves the ex-
istence of the consensus. So to say
that the consensus is getting attenuat-
ed, is, to my mind, incorrect. I have
heard the speeches of hon. Membhers
several times during the last two years.
It is not getting attenuated. It is be-
ing demonstrated repeatedly. I have
not seen any new argument coming
from any side in regard to any point.
That is what makes me a little sad
because everywhere in the world
things are changing. Only in this
Parliament they are not. The views
that were expressed on Afghanistan
and Kampuchea, say, one and a half
years ago, continue to be expressed
by Members here, while these views
were expressed one and a half years
ago by others In other countries where
they are no longer harping on the
same thing now. They have changed.
How they have changed I will come
to little later.

Sir, at the outset 1 would like to dis~
pose of some points raised. I do not
call them  unimportant. But I do
think that they could be disposed of
in the beginning so that we should
come to the major issues a little later.
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4. Mr9, Margaret Alvg spoke about the

=.peport that appeared in the Press two
- days ago suggesting that Indiz had
declined to receive a delegation sent
by the Vatican reportedly in an effort
to persuade the nuclear powers to
end the nuclear arms race. This is
what the newspaper reported. Now,
this is a peculiar report. I have gone
intg the facts, I have ascertained the
position, The Vatican Mission here has
t confirmed that as far as India is con-
ecerned, in information is not correct.
- That means that no one was coming
here for the simple reason that India
Y is not nuclear power. They were
going to nuclear power countries and
if someone asked us Wwhether they
could come There and we said in a
hypothetical way that they would be
coming to the wrong country because
we are not a nuclear power what was
wrong about it? I think that was
quite correct. Buf the fact remains
that that was a hypothetical answer
to a hypothetical guestion based on a
non existent situation. This is how it
has turned out to be. But since the
point has been raised. I have to reply
to it because it should not be seen as
a kind of lapse on our part or we
should not be seen as having done
something improper or not having
done something which ought to have
been done. Only from that point of
view, I am setting the record straight.

Sir, another question was raised in
regard to regional cooperation in South
Asia. I am disposing of these matters
because on facts there need not be
any difference of opinion and I am
volunteering the facts to the House.
"As the House is aware, last year, for
the first time, the question of regional
~cooperation in its present setting was

“raised. After some initial discussion,
JIndia agree to the idea. I made a
statement in this House and the
other House. I only sald: let us
do our home work first and let
us do it properly. Let us not rush
into anything with our eyes closed
only {0 find that we cannot agree on
anything. That will be counter-pro-
ductive, There was a suggestion first
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that the Heads shoulg meet, that there
should be a Summit, that should
start with a Summit, We gaid ‘No'.
You just cannot start with a Summit.
What is it that, at the Summit, our
leaders-are going to discuss unless we
prepare some agenda and we do some
homework in regard to the areas of
agreement and cooperation which
could be worked out in detail? This
was accepted and we therefore started
at the level of Foreign Secretaries.
The first meeting took place in Sri
Lanka, in Colombo, and agriculture,
rural development, telecommunica-
tion, meteorology, and health and
population activities were the subjects
agreed upon for regional cooperation,
and study groups were set up. I have
clarified in this House before that
when we talk of regional cooperation
and subjects for regional cooperation,
we have to steer clear ¢f the subjects
which are capable of bilateral co-~
operation, We have to keep out
bilateral aspects and we have to take
up, at least in the beginning, only
those subjects or areas in which co-
operation can be meaningful only at
the multi-lateral regional level, It is
better to make a humble beginning
with a few subjects rather than
take too0 many subjects and get con-
fused. S, Sir, these were the sub-
jects about which study groups were
appointed, Those study groups exa-
mined the subjects, came up with
certain formulations and there was
the second meeting of Foerign Secre-
taries in Kathmandu recently in which
the study groups presented their
reports. There was a discussion on
the Reports, And what was decided
was this: “The recommendations of
the Study Groups set up at the Co-
lombo meeting were considered and
endorsed. It was agreed that the
Study Groups be converted into
Working Groups for the purpose of
working out the modalities for imple-
menting programmes identifieq <or
r'egional co-operation in their respec-
tive flelds. The Foreign Secretaries
AIS? broadly indicated the components
of immediate and long-term aspects
of co-operation which would have to

1

]
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\be kept in view by the Working
Groups in drawing wup action pro-
grammes,”

Again, Sir, the TForeign Secretaries
identifieg three more areas for in-
vestigation by the Study Groups.
These there areas were: postal ser-
vices, transport, and science and
technology, So, after Kathmandu,
the Working Groups or the Study
Groups, as the case may be, are con-
tinuing their work, and it iz expected
that after one or two more meetings
at the Fcreign Secretaries’ level, the
stage will be set for a meting at the
Foreign Ministers® level, We are go0-
ing step by step. We are feeling the
ground as we go, and we find that
the atmosphere has been good. We
are encouraged. And to say that
nothing has been done on regional co-
operation would be quite wrong be-
cause within one year what has been
done is quite remarkable by any
standards, The Foreign Ministers of all
these countries have expressed their
satisfaction at the progress on this
matter.

ey

Sir, I now come to another impor-
tant aspect on which Mr, Yogendra
Sharma’s eyebrows went up. This is
in relation to what he very strongly
deprecates, namely the reference to
“super power rivalry”. Now, I am not
quite able to understand whether his
objection ig to calling it “super power”
or to “rivalry”, or to bath, or to gome-
thing else, But the point is, as I have
explained in the other House, this
phraseology that we have used in
relation to the Indian Ocean occurs
in the Resolution of the United
Nations in regard to the Indian Ocean.
It is not our invention, Wz have not
started it. The point is that the
Indian Ocean has several presences.
Whether it is in the context of rivalry
or in any other context—in fact, we
are prepared to go a step further and
say that while the Resolution of the
United Nations is confined to the con-
text of rivalry, we are prepared—the
littoral countries. 1 am sure, would be

1555 RS—I11
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prepared to say—to go a step further
and say that even if the powers want
to stay there by mutual consent, we
still do not want them. Therefore,
there is no question of our equating
one with the other. We do not want
any presence whatsovere here, ag the
Prime Minister has said, one presence
attracts another, and we are interested
in making this a zone of peace and
therefore a zone ywhere no presence is
there. So, this is the jdea. And we
have not been using this in any other
context. We know what one friend
has done, what the other friend has
done, We know our relations with
the other powers. We have not said
that both are equal in all respects,
To draw that meaning out of what
we have said would not be correct,
would not bhe realistic,

SHRI YOGENDRA SHARMA: We
consider you to be very realistic.

SHRI P, v. NARASIMHA RAO: -
We are realistic. That is why we use
the correct word at the correct place.

Sir, about the South-South Dia-
logue. This again has been stressed
by the hon. Members, Since there
is again no difference of opinion on
this. I would like to place before
the House the factual situation. As
far as we are concerned, it was basi-
cally because of the Indian initiative
that at the Sixth Non-aligned Havana
Summit, a resolution on policy guide-
lines for reinforcing collective self-
reliance was adopted, Subsequently,
India participated actively in a series
of meetings that culminated in the
Caracas programme adopted last May.
I had the privilege of attending that
meeting, There is now a Group of

77 set up for ECDC in New York and

India thas already pledged U.S
_$ 60,000 to it. India will also be host-
ing a meeting of heads of national
agencies of science and technology of
developing countries in April 1982.
In 5 few months time there wil]l be
other important meetings on co-
operation in the field of development
finance; in Baghdad in February, 1982



323 Motion re. present
International situation

[Shri P. V. Narasimha Rao]

ang Kingston, Jamaica, in April, 1982.
A meeting of the governmental agen-
cies in charge of import of crude oil
for better co-ordination of supply and
demand is expected to (ake place in
the middle of next year, j.e., 1982
There will also be a negotiating con-
ference on the global system of trade
preferences among developing coun-
tries in the first half of 1982, This
will show that within the last one
year there hag actually been a spurt
in the activity on the South-South
front, and I am sure that this will
result jn very beneficia] programmes
being chalked out and areas being
identified for specific co-operation,

Finally, Sir, as Mr. Dinesh Singh
told the House, there 1s 3 proposalto
have a Summit, a South-South Sum-
mit in Delhi. Certain countries hawve
been sounded, They have agreed.
Others are peing contacted and details
of this will perhaps be discussed, if all
of thein agree, around 22nd February,
1982 in New Delhi, at the time of
conferring the Third World Award
by our Prime Minister on President
Nyerere of Tanzania, These consul-
tations are expected to concentrate on
South-South co-operation. So, even
South-South has now on the way to
the Summit level, This has not hap-
pened before and if within some
months, within a period of less than
one year, all these things have hap-
pened no one can say that the pro-
gress has been slow or unsatisfactory.
So, I would like to tell the House that
we are very much conscious of it.
India has been in the vanguard of the
South-South movement and e shall
continue to do whatever is possible
and what we have done is already

large enough in quantitative terms, I

really cannot tell you the exact num-
ber of countries, developing countries,
with which [ndia has these relations
already, has on-going relationg on-go-
ing co-operation programmes, However
whenever these Heads of Government
or Foreign Ministers or other Minis-
ters have come to India they have
had meetings with the respective
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Ministries here identifying program-
mes, trying to give a fillip to the pro-
grammes, trying to pinpoint  why -
certain programmes are not going
ahead. In course of time, we w0u1d<
also like to have z monitoring machi-
nery set up in the Ministry of External
Affairs or in some other appropriate
Ministry, at an apropriate level, be-
cause the range of this co-operation
is jncreasing so rapidly that we may
have to have a machinery for conti-
nuous monitoring and continuous
sorting out of difficulties that may be
cropping up from time to time.

SABHA ]

Sir, I understand that, for the
South-South co-operation program-
mes, again the summit comes last and
we will have to go through the other
levels also. That is quite in order.
That is what I wish to tell the. House.

Sir about the Scychelles I did not
have an occasion to make any state-
ment in this House or the other House,
The statemen{ on the day our plane
was hijacked was made by my collea-
gue, the Minister for Civil Aviation.
As hon., Members might remember,
the first concern of Members of
Parliament was in regard to the safe
return of the passengers on board the
Air India plane, which was hijacked
to South Africa. We had several
anxious moments that day and finally -
when the passengers and crew came
back safely, the whole nation heaved
a sigh of relief, S e s e

Then we went into the ‘facts of what
happened there. Naturally we could
not depengd only on the newspaper
reports before coming out with an
official stand. Now that the facts have
come out our representative in tihe
United Nations has already expressed
his support and sympathy for the
Government of Scychelles and I would
like to reiterate the stand of the Gov-
ernment of India that we are totally
opposed to this kind of adventu-
rism that was resorted to in Scychelles
to bring down a constitutional gov-
erqment, a legitimate government,
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Wea support that Government and we
very strongly disapprove of actions
like this. This happens to be a mer-
cenary action, action by a kind of
consortium because we understand
that they are drawn from several
countries, So, this action is very
much to be condemned and we ex-
press our support to the Government
of Scychelles. Qur Prime Minister
has already ritten (o the President
of Scychelles expressing her satis-
faction that this coup was foiled in
time,

) Now, Sir, one small rmatter, with
which I am not fully concerned but
which has to be touched upon atleast
lightly, is about the IMF loan, The
point was raised by certain Members. 1
don’t know how it fits into this debate
but anything can be made to fit into
anything? That is the flexibility of
our d=hat~s, 1 would say, without
repceting the arguments which the
Financa Minister has already given in
both Houses in regard to the IMF loan,
¢hat India has always favourcd aiulti-
lateral international financial jnstitu-
tions. There was a tencency to tell
us that there is no neeq for these
institutions; you can go to the open
market and whatever loans etc. would
b2 made available, they would depand
on the bilateral relations of the
country taking the loan and the coun-
try giving the loan. Now this was a
very dangerous trend that was deve-
loping. We opopsed jt in the United
Nations; we gaid that we would like
these multi-national institutions to
be preserved because ultimately it is
through these institutiong that loans
will have to be disbursed and the
recipient country will be ahle {0 pre-
serve its own independence much
better than jf it had to go to one
country, like to a gthukar, and get
loans and become subject to all kinds
of strings attached by that country
oy those hand-picked countries. Sa,
this was our stand. We have always
supported  this gystem galthough we
have also supposed the idea of re-
forming these institutions. We are not
against these instituions; but we are
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against the manney in which these in-
sttiutions are functioning today. That
is apart of the North-South dialogue;
that is a part of the new economic
order which e all support, and the
new economic order involves lot of
reformg in the working of these
institutions, Sir, I would like to say
in principle, we are always for multi-
national institutions. Conditionality
and other things I «ill not go into
because they have already been dealt
with by the Finance Minister, This
is one aspect of our policy which I
wanted to bring before the House.

Sir, now, I come to the aspects
over which the area between con-
sensus and unanimity comes into
operation. Taking West Asia first I
am grateful to Mr. Jaswant Singh,
for having said some good words per-
sonaly, about me. Such words are so
rare these days that when gne hears
them. thay sound like music, Mutual
admiration apart, 1 would like to ask
him, was it fair on his part to say
that in our dealings with the Arab
world, we went and told them that
we are also good Muslims, Is 1t not
hitting below the belt? Is it not
factually a very incorrect statement?
When did our friendship, India’s
friendship, with the Arah world
begin? Was it after they struck oil?
Was it after they became rich? Had
we not been their friends throughout?

SHRI KALPNATH RAI: Before In-
dependence.

SHR]I P. V. NARASIMHA RAO: Be-
fore Independence, What does history
show? And how are we interpreting
this relationshin? Coming from an
hon, Member of this House, from any
Party, I would feel very sad about
these comments. Qur support to the
Arab cause is bagsed on certain prin-
ciples, These principles are very
dear to us.
down to us py our leaders. Mahatma
Gandhi laid stress on these relations
and we have always been shaping our
policy on the basis of our support, out
and out gupport, to the Arab cause.

They have been handed .
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Therefore, I would like to say very
respectfully to the hon. Member, that
these remarks were not called for.

Sir, he asked me about the evoiu-
tion of our joreign policy. A very
good question. The only thing is that
1 do not really have the time to go
intg it, But this is not a new question.
The evolution of India’s foreign policy
is common knowledge. It has not
evolved gvernight. It has not appear-
ed overnight. It is possible that, on
‘eertain matters, certain Members,
certain matters, certain citizens of this
coumtry, may feel that we are not go-
ing fast enough that we are not be-

" having firml, enough. That is a diff-
erent question. That is g matter on
which there can be differenceg of opi-
nion Also, there can be differences in
the opinion of those who are in Gov-
ernment and those who are not, For
example, a person who is a Member of
Parliament and a person who is not
a Member of Parliament. Again, there
is a gradation. A Member of Parlia-
ment may not go to the extent to
which an outsider can. A journalist
again has certain privileges, The
Government has certain limitations,
Therefore, all these gradations can be
understood, But the evolution of the
Policy has been very clear. It has not
evolved from anything borrowed from
outside. It has sprung from the soil.
Lt hag come out of our traditions, our
own traditions; old traditions, not
merely traditions of the 20th Century
Or the 19th Century; traditions which
have been given to us, which have
been 'handed down to us right from the
Upanishudic days, if you really want
to trace the history and the evolution.

:“ r
7 » M,

As I said, we need not agree on all
details. On details We can have diffe-
rent perceptions That is a different
story. But thig is something which
€veryone hag understood in this coun-
try, which everyone believeg in, ang
we would like to reiterate this,

|
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Then  Sir, coming to Asian ideniity,
you may recall the Panditji was the
first to bring the Asian identity into
focus in the Asian Relations Confe-
rence in 1946, before we became free.
So it is not as though Asian identity
has been forgotten by us. History alone
will say who disrupted this Asian id-
entity, how it came to be disrupted. So

- far as I am concerned, so far as I have

made a study of the chronology of
events, I could say with a good deal
of force that we were not responsible
for disruption of the Asian identity.
Some others were,

But I will not go into that. What I
would like to say ;s that, merely he-
cause we do not agree with certain
Asian countries on certain issues,
Asian identity is not disrupted ipso
facto. With each of these Asian co-
untries we have very good relations.
If there are regional groupings and
those regional groupings have their
own logic and opiniong and standg or
any public postures and we do not be-
long to that region and we cannot look
at things on g particular issue in the
same way ag they look at it, that
again is to be understood; that does
not, again I say, disrupt the Asign id-
entity. And, therefore, I would like to
respectfully submit to the hon. Mem-
her thae ihe concept of Asian identity
is very much in our minds in this coy-
ntry, and we cannot be charged with
having done anything, tq bring harm
to it.

Sir, disarmament and development
have beep, commented upon. Mr. Sha-
habuddin, again in his habit of di-
plomacy, said something ahout deve-
lopmental concerng about development
needs of this country being eroded by
armaments, He said, this has to0 be
addressed to ourselves, I hayve {iried
to address it to ourselves, and I find
that in 1977 India spent 3.4 per cent of
GNP; in 1978, 3.9 per cent; in 1979
3.9 per cent—it ig hovering betweepn 3
and 4 per cent—whereas other coun-
tries have gone up to 6.3 per cent, ¢
Per cent and 57 per cent, etc,, almost
60 to 70 per cent or 8% per cent above
our percentage, And dg not forget the
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fact that while we are ‘spending our
own money, others may not be. I do
not think that this question can be
legitimately addressed to us and any
fault could be found in us. Every coun-
try has certain perception:. It is not
necessary that these perceptions can
be worked out_in a cut and dried man-
ner, whether it is a small country or
big country. These perceptions also are
a part of the overall thinking. And, in
particular, when yon have a country
of India’s size and dimensions, India's
complexities, from all this springs a
concept of its defence percption. And
by ng standards can it be asserted that
the perception in which the defence
needs of India are being met is any-
thing excessive or is anything dispro-
portionate. I have ng douost that we
are well within what the legitimate
perception of this country should be.
In fact, we are much less tor the sim-
ple reason that we cannot afford it
and we do not want to step it up too
much. I would like to tell Mr. Sha-
habuddin that his comment that we
are spending more than we should is
not correct, is not porne out by any
standards of judgement.

Sir, I now come to a few remarks
which were made about the Non-Alig-
ned Movement, The question of suc-
cess was raised by Mr. Jaswant Singh.
I entirely agree that when you formu-
late a policy, it has to be assessed it
has to be evaluated, its success has to
be judged, Either yoy find success or
lack of success. This is a continuous
process that has to go on, -

e

Sir, while talking of India or India’s
policy, T would not like tc arrogate to
myself or to this country all the poli-
cies or policy aspects of the Non-Alig-
ned Movemenl. We are one of the
founders of the Non-Aligned Move-
ment. No one can say thal we are un-
important, We are an important coun-
try. There are twgo aspects, Has India
played 2 role within the Non-Aligned
Movement since itg inception? Hag the
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Non-Aligned Movement played a role
in global matters? These are the two
guestions. Because I operate through
the Non-Aligned Movement, did I or
did I not, did this countiry or did this
country not pnlay a role in the Non-
Aligned Movement in the shaping of
its policy, in finding consensus success-
fully? Now how do you measure the
success of this movement, if more
and more countries are joining the
movement, is that success or failure?
At least, prima fucie, it cannot be
called a failure. A country be-
comes free today ang joins the
Non-Aligned Movement tomorrow,
what does that mean? Does it mean
failure? One may claim or may not
claim that it is a success, but ig it a
failure? On the face of it, it appears to
be a success, untill the opposite is
proved. Let any one prove that such g
large number of countries coming in-
to the Non-Aligned Movement ig a
failure of the movement and I am pre-
pared to agree, but how is it to be
proved I do not know. That is number
one,

Number two, is the Non-Aligned
Movement isloated? Is it gaining frie-
nds or foes? That is the measure of the
success of the movement. Itg size is
one; its achievement 1s another. Non-
Aligneq Movement has not behaved
like g Super Power. It does not have
ils ow1 arsenal; that is qu.te °clear.
Non-A'igned Movement is non-aligned
becausa it does not want any arma-
mentgs for keeping peace; it doeg not
believe in deciding question through
the sanction of armaments. So by de-
finition the Non Aligned Movement
makes use of methods other than ar-
maments, other than war, other than
aggression, other than conflicts. There-
fore, has the Non-Aligned Movement
gained friends or has it not gained
friends over the years? Let us take
this very question of West
Asia. Take the position five
years ago, or three years ago or two
years ago. Compared to that time, do
we or do we not find more countries
outside the Non-Aligned Movement
now agreeing with  the Non-Algned
stand?
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‘They are not non-aligned. They have
no{ jnined you, Those who have join-
ed arg already there but there are
those who are non-aligned. I
would prefer to call them non-non-
aligned because they are nof aligned,
all of them, at one place, Therefore, 1
can’t call them aligned. I can call them
only by a double negalive, non-non-
aligned. If we fined that on Wesl
Asia, on Namibia, on South Africa and
on the North-South gqueslions more
and more counirieg ouiside the non-
aligned movement have come to agree
with the formulations of the non-alig-
ned movement is it a success or fail-
ure? Let us leave India alone. If it is
a success and India has been part of
the movement, how can India be said
to have failed and how can it be said
aboul India that 1thereis no success
at all? Naturally this success will de-
pend on many other factors. You are
not going to silence all the Super Po-
wers, all the nuclear weapon States
and bring them to your own way of
thinking overnight, But it is a fact
that in Europe today, for various re-
asons—it is not only because of the
non-aligned mevement; nothing can
be attribuled to only one cause but
there are various causes—the European
position is crystallising as different
from the non-European position even’
in the Western camp. Now we need
not go too much into details since it is
an evolving situation. Today we have
to feel satisfied that something is
happening on the right lines and no
one can deny that this happening. On
Namibia, Sir, what a difference there
has been in the situation hetween last
yedr and this year- Whatl  difference
there has been in the attitude of the
contact group in their activity, in their
approach, in their views? Now all this
hag come ahout. I still don’t say that
there are no countries outside trie non-
aligned movement and that they do
not have a unity of their own. When
it comes to crunch yes. there is unity.
But the point is that there are cracks
and all this is for the good of humani-
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third bloc. People used to refer to it
as a third bloc, but it is not a third
bloc, It has its own differences within,
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non-alignment is not a

but on certain global matters it has a
cohesion which it has been able to
maintain for the last {wenty years. So,
this js how India has been playing her

role within the movement and making
the movement also play a role which
important

is becoming increasingly

with every passing day.
.-

Sir, I now come fo cur neighbours.
1 have dwelt gn this topic in detail in
this House and the other House more

than once but on this occasion, Sir,

since we did not come acCross any
strong criticism I would only refer
Nepal's idea of the zone of peaCe

which was raised by Mr. Shahabuddin.
Sir. T have been to Nepal only rccently.
1 was there for threes or four days.
I had detailed talks with the Prime
Minister of Nepal who also is in charge
of Foreign Affairs, the King of Nepal
and also with some officials, and some
non-officials as well. Sir, I would not
like to this
juncture but I made 5 very sincere
effort to understand the
of this proposal which has been adum-

anlicipate anything at

implications

brated by Nepal. I shall continue fo
iry to understand this. I have not said
anything in rejection of the proposal
because I just cannot reject anything
which 1 do not understand; nor can 1
accept it, So, so far as this particular
proposal is concerned, the posiiion is
that we are trying to understand the
implications of it, We have not come
to a stage when we could make a pub-

lic stalement one  way or the other,



! m Motion re. present
- - International situation

And I saig this to the Press in Kath-
mandu, while leaving Kathmandu.
They understcod my position; they
understood Inia’s position. It ig always
good to understand things, work out
the implications before we rush into
something which might turn out to be
different from what we thought it was.
That is why I would like t» say with a
full sense of responsibility that what
they have proposed we are examining
not without reference to them; in con-
sultation with them we will continue
to do so, and at the appropriate time
certainly Parliament wil] know, the
country will know, the whole world
will know about the decision.

Again, in relation to Nepal—and per-
haps in relation tn all our neighbours
—one salient feature of our policy
has been—and rightly so-—the conce-
pt of mutuality, That is why, while
speaking to a prestigious institution in
Nepal, their Council for World
Affairs. I told them that India and
Nepal have had a glorious past
characterised by a commonality; while
keeping that intact, let us now werk
consciously towards an equally glorious
future characterised by mutuality,
Now these two concepts we would like
to combine in our relations with our
neighbours. With each and every
neighbour we have a comrmona-
lity, whether with Pakistan or
Nepal or Bhutan or Bangla-
desh or with Sri Lanka; that gocs
without saying. It is there; it is a
historical link; nobody can wish it
away. But this alone js not enough
for friendly relations between sovere-
ign States, between naticn States, as
we have become, So this relat’onship
has to be fostered mnot only on the
basis of commonality but also on the
basis of mutuality. If we do some-
thing, both countries should get the
benefit; it cannot be a one-way {raflic.
So that is what I have proposed to
one neighbour; I am proposing it to
all neighbours; and this is an impec-
cable positlon and I am_sure that the
response from all our neighbours will
be equally good,

Now, Sir, I come to the last ques-
tion about the Indo-pak relations in
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general. Much has been said by hon,
Members. I do not have to go into
all those points: in regard to armam-
en's, why they were taken, why they
were given, what are the implications
to us and to the region. All these
questions have been very well gone
into and analysed by other Members
and I am grateful to them that I do
not have to repeat all that has been
said. I only confine myself to the
‘No War Pact’ offer, Sir, I have made
a statement in this House and in the
other House. I find that 'some hon.
Members have crit.cised me on groun-
ds which are not very complimen-
tary. They seem to say: O.K.; Pak-
istan has given this offer as a propa-
ganda stunt, as a PR exercise, as a
ploy. In this very debate all these
words were used in regard to the
Pakistan's offer. I am being gasked,
“Why do you not also do a P. R. ex-
ercise? They will cancel each gther
out, and there the inatter will end if
at all.» Now, S, with very great
respect to the hon, Members I would
like to say that I am not prepared to
take this offer of Pakistan as a P.R.
exercise. I am not prepared to take
it as a ploy. As a responsible Gov-
ernment, I have to take it as a res-
ponsible offer from a responsible Gov-
ernment. That bring the premise, I
cannot react in a light hearted man-
ner, I know what advantage Pakistan
has over India in regard tp propa-
gandg everywhere; I gm not unaware
of that. But that is no reason why I
should emulate this on the basis that
this is gnly a plov or only a propogan-
da. No. I am to take their offer
seriously which I have done.

334 5
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I find some difficuity in regard to
this offer, which no hon. Membter has
tried to remove. I must even coin-
plain that this has not been done. I
am not sure whether we are talking.
the same language. This is all I want
to know. We made an offer some 30
years ago. It ig not childish to ask.
We made it seriously 30 years ago..
Today they are making zn offer. Is
it the same? Have the Members satis-
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fied themselves before speaking here
that it is the same? 1 would
like to repeat this question to each
Member who has expressed an opi-
nion on this,

Sir, while an offer is being made on
one side, something is being said on
the other which takes away the offer,
knocks out the bottom of the offer,
the basis ¢of the offer. How then do
I know thig is the same things? Had I
concluded that is the same thing, some
Members would have risen here in
their seats gnd said that I have been
taken for a ride. While there is a
statement contradicting the offer, how
can I take it as serious?

Sir, still I have not rejected it. I
would like to say this again and ag-
ain that my response, has not been
negat.ve, It is positive on g parti-
cular basis. What is that basis?
The basis is that today Pakistan has
accepted the offer we had made 21
years ago. In"thig there is an implica-
tion in regard to what all has been
saiq during the 31 yearg from the
other side, This is as simpnle as that.
But tp say that I have mishandled it
or that I have not responded properly
or pos:tively, T would like to submit.
is uncharitable and is not borne out
by my statement,

Therefore, I am actually in a stage
of anhalysing, trying to understand,
whether our offer which was made
31 years ago has been accepted, while
making the recent offer. If that is so
it does not matter whether it is our
offer or their offer, That is why I
have taken a cautious stand, a posi-
tive stand, on the basis on which such
a stand can be taken by India. Now,
we would like to know whether the
basis on which we ‘have taken this
stand is tha right basis from th=2ir
point of view, is the same basis which
they have in view. If the answer is
yes, our answer is yes, within the bi-
lateral framework of the Simla Agree-
ment. So, Sir, this is the implication
of this offer and the statement made
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"by me. I would like hon, Members to

appreciate it. I would like them to
think about it and tell me how it is
the same. QOr, if something autho-
ritative comes, something official com-
es, naturally one step further would
be taken. Sp [ woulg like to disa-
buse the minds of hon, Members and
to submit to them respectfully that
my statement and the Government's
response can in no way be construed
as negative. It is positive on g given
basis.

Sir, I think T have come to the end
of the points which I had noted down.
Many other points have been raised,
particularly with regard to Sri Lanka,
where g point of foreign affairs be-
came a point of internal affairs, As
hon, Membhers know, the agreement
betwaen the two Governments has
come to an end last month, but the
problem has not fully been settled.
We still have a portion of the prob-
lem on our hands, but I would like
hon. Members tg appreciate that per-
haps it is a very rare occasion on
which two countries have entered in-~
to an agreement and within a time
stipulated, actually got so many lakhs
of people repatriated, rehabilitated
and resettled. This is a very posi-
tive achievement, We cannot and
we should not underestimate the im-
portance of that achievement. That
it has been incomplete is for various
reasons. We will have to go into
those reasons. But the fact remains
that we have been able to dp this
much. I am not aware of any other
case in which between two couniries
an achievement of this kind, of this.
magnitude has been made. So there
is nothing to feel disappointed about.
If anything, we have to go ahead
with determination. We are sorry
for the incidents that took place, but
they have nothing to do with this.
That is a matter about which we are
in touch with the Government of Sri
Lanka. I have madz a statement here
and in the other House so far as this
particular matter is concerned, I think
that it is well on the way to a solu-
lion. The solution’ has been partial
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so far; the achievement has been par-
tial so far. Within the time stipulated
we could not do it. Now we have
nothing to base our further action on.
Still both the Governments are there;
our goodwill is there; the problem is
there; our determinatior. to solve the
problem is there. So in view of all
this, I think that we will succeed.
That is all I would like to say.

SHRI JASWANT SINGH: With
‘your permission, just one clarification.
On the question of Poland, it would
reassure all of us immensely if you
or your Ministry or ths Government
were to tell us that you will not leta

Czechoslovakia or a Hungary he re-
peated,
SHRI P. V. NARASIVHA RAO:

1 do not know what kind of postdated
cheques you are asking for. This is
an evolving situation. Something
happened yesterday. I made a state-
ment today. That is all that we can
do. In fact, there was some comm=+
ent that I did not make it soon en-
ough. We don’t make statements
merely on the basis of newspapers re-

ports, I have nothing against news-
papers. I have said that several
times. I have been a newspaper-

man myself. But the point is that
a Government will rot come out
with a official statement only based
on newspaper reports, The Polish
Ambassador came and explained to
me the position yesterday. I have
made the statement today. Sir, in the
end I would 1like to appeal to the
House to accept the amendment mov-
ed by Mrs. Najma Heptulla, which
is for lending support to the policy,

THE VICE-CHAIRMAN (SHRI
BISHAMBHAR NATH PANDE): I
shall now put the amendment wnoved
by Shri M. Kalyanasundaram to vote.

The question is—

1. “That at the end of the Motion,
the following be added, fhamely:—

1555 RS—12. '
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this House—,

same

(a) while appreciating that India
is keen to normalise relationg with
the neighbouring countries, deplor-
es the decision or US to supply most
uptodate weapons, to Pakistan and
China, which are dangerous to the
cause of peace in the region;

(b) notes with regret the obstruc-
tive attitude pursued by US against
holding a conference for declaring
Indian Ocean as g Zone of Peace
in accordance with the resolution of
UN General Assembly;

(c) expresses i's grave concern
over the US Nuclear strategy and
arms race, as a source of serious
threat to the cause of world peace
and peaceful development of devel-
oping countries;

(d) welcomes the appeal adopted
on 23-6-81 by the Supreme Soviet
of the USSR against arms race, for
negotiations on disarmament ang to
avert the risk of nuclear war, which
is in conformity with India's appr-
oach to the cause of world peace
and the policy of peaceful co-ex-
istence;

(e) calls upon the Government to
pursue more  vigorously the time-
tested policy of non-alignment and
to strengthen India's relations with
the forces opposed to imperialism
and war;

(f) expresses its concern for the
overseas Indians harassed by forc-
es of racism in countries like the
UK. Sri Lanka etc. and urges upon
Government to take necessary steps
for the protection of the legiti-
mate rights.”

The motion was negatived.

THE VICE-CHAIRMAN (SHRI
BISHAMBHAR NATH PANDE); I
shall now put the amendment
moved by Dr. (Mrs.) Najma Hep-
tulla,
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The question is—
2. “That at the end of the
" Motion the following be added,
namely: —
: “and having considered the
. same this House approves of the
. said policy.”
The motion was adopted.

THE VICE-CHAIRMAN (SHRI
BISHAMBHAR NATH PANDE):
Now I shal]l put to vote the Motion
moved by the honourable Minister as
amended.

The question is—
“That the present international si-
* tuation and the policy of the Go-
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- vernment of India in relal.ion there-

to be taken into consideration, and

having considered the same, this

House apporves of the said policy.”

The motion was adopted,

ALLOCATION OF TIME FOR DIS-
POSAL OF GOVERNMENT AND
OTHER BUSINESS. )

THE  VICE-CHAIRMAN (SHRI
BIHAMBHAR NATH PANDE): I
have to inform Members that the
Business Advisory Committee at its
meeting held t{oday the 17th Decem-
ber, 1981 allotted time for Government
Legislative and other Business as
follows:

Business

Time allotted

1. Consideration and return of the following Bills as passed by the Lok

Sabha: — - ]
(a) The Appropriation— {Railways) No. 6 Bill, 1981 1 : .
J» 3 hours -
(b). The Appropriation — (Railways) No. 7 Bill, 1981 ‘ ..;‘. ?“. &
{c) The Appropriation — (No, 6) Bill, 1981 1 i -
. ¥ 4 hours )
(d) The Appropriation — (No, 7) Bill, 1981

(¢) The Kerala Appropriation (No. 4) Bill, 1981 —

—2 hours

2. Discussion on the Resolution
seeking approval for the con-
tinuance of the Proclamation
issued by the P.esident in
relation to the State of Assam
and consideration and return
of the Assam Appropriation
(No. 2) Bill, 1981, as passed
by the Lok Sabha . . 4 hours

3. Consideration and adoption
of the 2nd and grd Reports
of the Commutiee on Rules 1 hour

ARREST AND CONVICTION OF
SARDAR JAGDEV SINGH
TALWAND]I MEMBER,
RAJYA SABHA

THE VICE-CHAIRMAN (SHRI
BISHAMBHAR NATH PANDE): I
have to inform Memberg that the

honourable Chairman hag received
the following communications dated
the 17th December, 1981 regarding
the arrest and conviction of Sardar

Jagdev Singh Talwandi, Member,
Rajya Sabha:—
Communication from the Deputy

Commissioner of Police, New Delhi
District, New Delhi

“l have the honour to infrom you
that I have found it my duty in the
exercise of my powers that Jathedar
Jagdev Singh Talwandi, honourable
Member of Rajya Sabha, who along
with his 37 other party workers vol-
untarily violated prohibitory orders
promulgated u/s 144 Cr. P. C. on Pan-~
dit Pant Marg near Gate of Gurud-



